Factual and action taken report in the matter of Jodhpura Sangharsh Samiti V/s
Union of India & Ors., Original Application No. 143/2024 (CZ), Hon’ble NGT,
Central Zone Bench, Bhopal

The details of the matter are as under

1. Applicant: - Jodhpura Sangharsh Samiti
2. Respondents: - Union of India & Ors
3. Background: -

The original application has been filed by the Jodhpura Sangharsh Samiti through
applicant Sh. Kailash Chand Yadhav. In this application the applicant has alleged on the
operation of Lime stone crusher in non-compliance of EC and CTO condition, air
pollution from lime stone mine increasing PM10 and PM 2.5 in atmosphere, damage of
the houses due to the ongoing, damage to the roofs and walls of Government Upper
Primary School, Jodhpura due to vibrations from blasting, impact on health thereof,
depletion of groundwater and establishment of stone crushers within 1.5 Km from the
village habitation and 500 mtrs. from school.

4. Hon’ble NGT Order: Hon’ble NGT, Central Zonal Bench in its order dated
01/07/2024 had directed

inter-alia as follows: -

“...6. We deem it just and proper to call a report on the matter in issue in present
Original Application, from a Joint Committee consisting of: -

I. One representative from the Chief Secretary, State of Rajasthan,
(Rajasthan) having sufficient knowledge in the field of environmental or
mining,

Ii.  One representative from the Member Secretary, Rajasthan State Pollution
Control Board, (Rajasthan),

iii.  One representative from the Director General of Mines and Safety, State
of Rajasthan, (Rajasthan),

iv. One Representative from the Central Pollution Control Board,
(Rajasthan).

7. The committee is directed to visit the place and submit the factual and
action taken report within six weeks....”

5. Constitution of Joint Committee:

Accordingly, Member Secretary, RSPCB, Jaipur was nominated as the
representative of Chief Secretary, GoR vide letter dated 19/07/2024. Copy of letter has
been enclosed as Annexure-1.

And whereas, Regional Officer, Regional Office, RSPCB, Alwar was nominated
as representative of Member Secretary, RSPCB vide letter dated 05/07/2024. Copy of
letter has been enclosed as Annexure-2.
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And whereas, Sh. Durga Shankar Salvi, Deputy Director of Mines Safety, Ajmer
Zone — |, was nominated as representative of Director General of Mines and Safety vide
letter dated 22/07/2024. Copy of letter has been enclosed as Annexure-3.

And whereas, Sh. Sanjay Mukati, Scientist-B was nominated as a representative
of Central Pollution Control Board (CPCB) vide letter dated 02/08/2024. Copy of the
letter has been enclosed as Annexure-4.

6. Field visit of Joint Committee:

In accordance with the aforementioned Hon’ble NGT order and letters, the joint
committee members/representatives visited, the site in concern, on dated 06/08/2024 and
07/08/2024. Following officials were present during the joint committee visit
(Attendance sheet is enclosed as Annexure-5): -
i.  Sh. Vijai N., Member Secretary, RSPCB, Jaipur,
ii.  Sh. Prema Lal, Chief Environmental Engineer, RSPCB, Jaipur,
iii.  Sh. Durga Shankar Salvi, Deputy Director of Mines Safety, DGMS, Ajmer,
iv. Sh. Sanjay Kumar Mukati, Scientist — B, Regional Directorate, CPCB,
Bhopal,

V. Sh. Deependra Jharwal, Senior Environment Engineer and Regional
Officer, Regional Office, RSPCB, Alwar, and

vi. Sh. Amichand Duharia, Assistant Mining Engineer, Mines Department,
District — Kotputli-Behror.

The Joint Committee members on the first day of visit i.e. on 06/08/2024 visited
the Limestone Crusher Unit-2 of M/s Ultra Tech Cement Ltd. (which is located in close
proximity of the Village-Jodhpura, approximately 200 meters from the Government
Upper Primary School, Jodhpura as per the Google Maps) to check the
pollution/emissions control measures adopted by the industry, thereafter inspected the
mining lease (active mining pit) of the industry and then inspected of the houses in
Jodhpura village to verify the allegations made by the applicant regarding formation of
cracks in Government Upper Primary School, Jodhpura & nearby houses. The committee
also interacted with the villagers of Jodhpura village where the villagers pointed out
several other problems e.qg. the issue of rehabilitation of Jodhpura village (as it is a part of
the Mohanpura village as reported/informed by the villagers of Jodhpura village), siting
criteria of the Limestone Crusher Unit-2, the problem of fly-rocks during blasting, the
issue of depletion of ground water level, lack of basic amenities (i.e. supply of drinking
water, medical services and enrolment of village children in English medium school of
M/s Ultratech) and green belt development of plants of native species.
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Google Map of the site location:
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On the second day of the visit i.e. on 07/08/2024, the Joint Committee Members
inspected the Limestone Crusher Unit-1 of M/s Ultra Tech Cement Ltd. (which is located
approximately 600 meters from the Government Upper Primary School, Jodhpura as per
the Google Maps) to verify the pollution/emissions control measures adopted by the
industry. Thereafter, the members visited the protesting site of the villagers and noted
down their problems/grievances which are same as mentioned in the above para. The
industry representative was also called at the protesting site where he informed that
English medium school built by M/s Ultratech has enrolled 67% of the admissions of the
village children. He also added that a total of 32 drinking water tankers are being
distributed by the industry out of which 18 tankers are being regularly distributed in
Jodhpura village. Besides the industry periodically provides skill development training
e.g. computer coaching, sewing training, etc. The industry also provides medical facilities
to the villagers of Jodhpura in form of ambulance facility, basic medicine distribution,
eye check-up camps and mobile van for treatment. The industry had earlier excavated 08-
10 borewells in the Jodhpura village although, at present, most of them have dried-up.
Industry representative also informed that more than 12,00 families are engaged and
benefitting, directly or indirectly, from the employment generated by the industry. On the
issue of the problem caused by the blasting activity, as alleged by the villagers, the
industry representative informed that now they have increased the number of blasting
holes from 08 (earlier) to 16, but with lesser depths, in order to resolve the problem earlier
being faced by the villagers. As informed by the representative, they have planted approx.
1,04,321 nos. of trees in and around the mining area (up to FY 2023-24), out of which,
94,944 nos. of trees have been surviving, however, he also alleged that approx. 50000
nos. of trees have been felled illegally in the mining lease area by the anti-social elements
for which the industry has also requested the District Collector, vide letter dated
16/01/2024, to take appropriate action in this regard. The copy of letter dated 16/01/2024
Is enclosed as Annexure-6. Some of the work done by the industry under Corporate Social
Responsibility (CSR) and its brief has been compiled by the industry and is enclosed as
Annexure-7.

During the visits of joint committee members, the Assistant Mining Engineer,
Kotputli-Behror also submitted a factual status report.

Based on the discussions held with the members, it was decided to write letters
to Chief Medical & Health Officer for the submission of the details of patients and details
of diseases occurred due to the operation of the industry. It was also decided to write to
Ground Water Department regarding submission of the impact on the ground water level
due to the operation of the industry and to write to Mining Department as well as to the
industry itself to submit the original plan/policy regarding rehabilitation at the start of the
project.

Accordingly, RSPCB, being the nodal department issued letters to the concerned,
on dated 08/08/2024. Letters dated 08/08/2024 are enclosed as Annexure-8.

During the site visit, ambient air quality monitoring, fugitive emission monitoring,
Noise Monitoring stack monitoring of the limestone crusher-1, water analysis of the
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mining pit, wastewater analysis of the STP Outlet, water analysis of bore-wells located
at the upstream as well as on the downstream of the unit. All the analysis/monitoring
reports showing parameter as per prescribed standards are collectively enclosed as
Annexure-9. However, it is pertinent to mention here that during inspection by joint
committee on 06/08/2024 and 07/08/2024 there was light rain and operation hours of both
stone crushers and mining activities got affected due to the rain therefore, air quality
monitoring and/or water/wastewater analysis is not advisable during rainy season for the
reason that the results might get affected.

In addition, previous analysis reports Oct, 2023 of STP outlet, Mine pit water quality, Air
quality near mine pit, plant boundary and other locations, Fugitive emissions of Lime
stone crusher 1 and RMC etc. and fugitive emission monitoring of Limestone crusher 2
dated 09.07.2024, showing parameter as per prescribed standards are enclosed as
Annexure- 10. Comparative statement of last 06 months dust emission reports from the
mine is enclosed as Annexure- 11.

Status of pollution control measures adopted in the Limestone crusher Unit -1 of M/s
Ultra Tech Cement Ltd.: -

I.  This stone crusher is located in the mining lease of the industry and is at
about 600 meters from the Government Upper Primary School, Jodhpura
as per the Google Maps.

Ii.  The stone crusher is of capacity 1600 TPH capacity and having Consent to
Operate (CTO) under Air Prevention and Control of Pollution) Act, 1981,
valid up-to 31/08/2032.

ii.  The limestone crushing process/flow in the stone crusher is as follows: -
Limestone lumps/boulders from mining lease =» Limestone Feeder =>
Wobbler = Crusher =» transported to plant via covered conveyors for
cement manufacturing

Iv.  The aforesaid assembly is covered from the top in order to prevent the same
from any rain intrusion.

v.  The emission during feeding of limestone into the feeder that generates
emissions, for which the industry has installed water sprayers fitted with
automatic detectors. The feeder point is also provided with the flexible
rubber seals to suppress the emissions.

vi.  The emissions points of wobbler and crusher is attached/connected with the
automatic Pulse-jet type Bag House which is ultimately connected with the
ID fan and then to the stack of height 30 meters thereby minimizing the
dispersion of process emissions into the ambient environment.

vii.  Metalled road has been provided in the crusher premises to prevent any
fugitive emissions.
viii.  The crusher premises are surrounded by the dense plantation cover.
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Status of pollution control measures adopted in the Limestone crusher Unit -2 of M/s

Ultra Tech Cement Ltd.: -

Vi.

Vil.

viii.

This stone crusher is also located in the mining lease of the industry and is
in the close proximity of the village Jodhpura and is about 200 meters away
from the Government Upper Primary School, Jodhpura as per the Google
Maps.

The stone crusher is of capacity 1600 TPH capacity, similar to the
Limestone Crusher Unit -1 having Consent to operate under Air Prevention
and Control of Pollution) Act, 1981, valid up-to 31/10/2028.

The limestone crushing process/flow in the stone crusher is as follows: -
Limestone lumps/boulders from mining lease =» Limestone Feeder =
Wobbler =» Crusher =» transported to plant via covered conveyors for
cement manufacturing

Industry has covered the dug (feeding point of the limestone into the
crusher) with rubber seals and fitted the enclosure with the sprinklers
having automatic detectors for the vehicles entering into the enclosure to
suppress the emissions during feeding of limestone.

The emissions points of wobbler and crusher is attached/connected with the
automatic Pulse-jet type Bag House which is ultimately connected with the
ID fan and then to the stack of height 30 meters thereby minimizing the
dispersion of process emissions, during limestone crushing, into the
ambient environment.

Metalled access roads have been provided for the movement of vehicles
from the mines to the dug of the crusher, to prevent fugitive emissions
during vehicular movement.

Water sprinkling with the help of tankers and fog canon was noticed on the
access roads.

The front side of the crusher (facing the Jodhpura Village) is provided with
a wind barrier shed of height approx. 26 feet and with the running length of
approx. 252 meters. Besides above, the boundary wall of height approx. 06
feet is provided around the crusher premises for the demarcation.

Dense plantation has been carried out outside the front facing side (with
wind barrier shed) of the crusher and adequate saplings have been planted
inside.

Unit has also installed a vibratory screen, for the screening of rejects (if
needed), in the crusher premises. The covering work of the same is under
process.

“It is submitted that both Lime stone crushers are established on mining lease having ML
No: 03/2003 in name of “Ultratech Cement Limited”, which is valid up-to 04/07/2034
and Rajasthan State Pollution Control Board guideline for abatement and control of
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pollution in Stone Crusher industry dated 05/06/2018 stated that Stone crusher units may
be established and operate on mining lease”.

Status of pollution control measures adopted in the Mining Lease of M/s Ultra Tech

Cement Ltd.: -

V1.

Vil.

The total area of the mining lease is 548.78 Ha and area being used for the
mining purpose is 71.59 Hectares at present.

Environmental Clerance under EIA, 2006 was accorded to said mining
lease by MoEF and CC, Gol vide letter dated 16.01.2023 for lime stone
mining up-to capacity 10.50 MTPA (ROM) and having Consent to Operate
(CTO) under Air Prevention and Control of Pollution) Act, 1981, valid up-
to 31.10.2028.

There is 01 active mining pit, where mining is being done via opencast
shovel and dumper combination of mining with the benches system.

Unit has provided permanent water sprinklers fitted on the access roads in
in the mining lease to control and reduce fugitive emissions.

Efforts are made by unit to provide plantation around Mining Lease Area.
Overburden observed at earmarked OB Dump site only and top-soil
stacking also found satisfactory.

Unit has done plantation on the matured overburden dumps (on clay dumps)
and has provided retaining wall of height approx. 1.5 meters.

Comparative statement of last 06 months dust emission reports from the mine is enclosed
as Annexure- 11.

Excerpts from the factual status report of Assistant Mining Engineer, Kotputli-Behror

(Copy of the report is enclosed as Annexure-12): -
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The mining lease was originally transferred from Rajasthan State Industrial
Development Corporation to M/s Grasim Industries Limited vide order
dated 18/02/2002.
Thereafter, the mining lease was transferred from M/s Grasim Industries
Limited to M/s Ultratech Cement Limited, vide order dated 28/08/2018.
The mining lease was earlier inspected on dated 19/12/2022 in reference to
the complaint received against the unit. Details are as follows: -
a) The nearest house in Abadi is located at a distance of 400 meters from
the mining pit.
b) Mining activity/blasting is being done in the designated area by the
industry.
c) The industry has obtained permission, for deep hole blasting and for
blasting at a distance of 100 meters from any public places, vide
DGMS letters dated 28/06/2023 and 20/10/2023 respectively.

Mining lease was again inspected on dated 28/04/2023 and observations
during inspection were as follows: -



viii.
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Vi.

Vil.

Xi.

a) The mining activity, with the help of excavator, was being done at a
distance of 200 meters from the nearest house in Abadi.

b) No blasting was being carried out, from 03 months, in the mining pit
located nearest to the village Jodhpura, due to the opposition from
some of the villagers of Jodhpura. Therefore, the mining was being
done only with the help of machineries.

c) During inspection, the industry representative (for mining lease)
informed that the blasting is only being done in the Western end of
the mining lease which is located at a distance of 650 meters from the
nearest Abadi.

d) The nearby houses were also visited but no fresh cracks, due to
blasting operations, were observed in these houses.

e) Mining activity was being done in the designated area by the industry
which was located at a distance of 400 meters from the public
place/nearby houses.

In compliance of the direction received from the District Collector, a notice
was issued to the industry, vide letter dated 27/02/2024, for the submission
of feasibility report of the mining lease.

In reply to the aforementioned notice, the industry, vide its email dated
01/03/2024, submitted the feasibility report with the relevant documents
and according to which the distance of blasting pit was 440 meters from the
nearest public places.

The mining lease was again inspected on 06/03/2024 along with the DGMS
Official Sh. Surjit Katewa. Details are as follows: -

a) The verification of blasting was done by the DGMS official in
presence of the industry representative for mining lease.

b) 12 holes each were blasted at a distance of 320 meters and 400 meters
away from the Abadi in order to conduct the vibration study.

In accordance with the letter dated 11/01/2023 from Assistant Engineer,
Public Works Department, Kotputli, a team was constituted by the SDM
vide his letter dated 13/12/2022 to verify and check the damages to the
nearby houses/structures in the Jodhpura Village.

The aforementioned team inspected, on dated 27/12/2022 and 30/12/2022,
and during inspection it was observed by the team that the cracks in some
of the houses were due to the construction defects, due to vibration and in
some of the cases due to the old age nature of the houses.

In accordance with the letter dated 15/10/2008 from Land Acquisition
Officer cum Sub-Divisional Officer, Kotputli, the award amount of Rs.
13,43,42,698/- was decided to acquire the land of area 213.7750 Hectares
of Villages Mohanpura, Kujota, Mahrampur Rajput, Mahrampur Nawab of
Tehsil-Kotputli, District — Kotputli-Behror (then District-Jaipur).
According to the Executive Engineer, PWD, Kotputli Circle letter dated
22/02/2024, the visibility of cracks in the Village Jodhpura can be seen due
to the age of these structures (approx. 40-60 years old), due to the ambient
temperature fluctuations and due to the vibrations from blasting activity.



xii.  Villagers submitted that either the new limestone crusher (Unit-1) does not
get operational or the villagers to be rehabilitated.

Observations, from Directorate General of Mines Safety, regarding the issue of problem

caused due to blasting and vibrations, during site visit of joint committee members: -
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Owner, Agent or Manager of Mining lease No. 03/2003, located near Village
Jodhpura, Tehsil-Kotputli, District-Kotputli (Earlier-Jaipur District), Rajasthan
has obtained permission under Regulation 106(2)(b) of the Metalliferous Mines
Regulations, 1961 to work by a system of deep-hole blasting (in area more than
300m distance from the habitation of Mohanpura-Jodhpura Village) with the help
of Heavy Earth Moving Machinery vide this Directorate’s letter No.
360971/NZ/Ajmer Region-1/Perm/2023/255992 dated 28.6.2023, valid up to
27.06.2028.

Jodhpura village was located at a distance of about 232m from the present mine
workings of the mine. Therefore, management has obtained permission under
Regulation 164(1-B) (a) of the Metalliferous Mines Regulations, 1961 vide this
Directorate’s letter No. 360971/ NWZ/Ajmer Region-1/Perm/2023/258045 dated
20.10.2023 (Copy enclosed as Annexure-I1) on the basis of recommendations of
scientific study conducted by AKS University, Satna (MP) and report submitted
vide Ref. No GK/GKH/7130523282, to conduct controlled blasting within 300m
and beyond 100m distance from any permanent building or structure of permanent
nature, not belonging to owner of the mine.

Clause No. 3.3(a) of the above permission under Regulation 164(1-B) (a) of the
Metalliferous Mines Regulations, 1961, specified the parameters for controlled
blasting for maximum allowable Peak Particle Velocity (PPV) of 10mm/sec for
frequency range of 8-25Hz, for the mine.

Clause No. 5 specify that “Monitoring of peak particle velocity and of the
dominant frequency shall be done with each round of deep hole shots fired with
the approved ground vibration measuring instrument such as seismograph
/microphone/Geophones/Noise meter etc. capable of giving digital output shall be
done to measure PPV in mm/sec. and air over pressure in dB(A), to ensure that the
ground vibrations are within the safe limit as recommended”.

Permissible Peak Particle Velocity (PPV) in mm/s of the blast induced ground
vibrations with dominant excitation frequency range was defined vide DGMS
(Technical) Circular No.7/1997:



Vi.

Vii.

viil.

Types of structure Dominant excitation frequency, Hz

<8 Hz 8-25 Hz >25 Hz

A) Buildings/structures not belong to the owner

i) Domestic houses/structures (Kuccha, Brick

& Cement) > 10 15
i) Industrial buildings (RCC & Framed 10 20 55
structures)

iii) Objects of historical importance and 5 5 10

sensitive structures

B) Buildings belong to owner with limited span of life

i) Domestic houses/structures (Kuccha, Brick

and Cement) 10 15 25

i) Industrial Buildings (RCC & framed

structures) 15 25 >0

On the complaint of villagers and subsequently letter from ADM, Kotputli, two
trial blasts were conducted at the mine on 06.03.2024 in presence of Shri Surjeet
Katewa, Director of Mines Safety, Ajmer Region-1. The blasts were conducted at
about 320m & 400m distance from the village habitation. The blast induced
ground vibration recorded were 4.08mm/sec PPV@79Hz at 270m distance and
1.245mm/sec PPV @57Hz at 350m distance respectively, which were below to the
allowable maximum 10mm/sec Peak Particle Velocity.

Further two blasts were also conducted on 29.07.2024 in presence of Shri Durga
Shankar Salvi, Dy. Director of Mines Safety, Ajmer Region-1 at about 636m &
694m distance respectively from the habitation. The blast induced ground
vibration recorded 0.678mm/sec PPV@17.1Hz and 0.717mm/sec. PPV@15.8Hz
and at 580m and 640m distance respectively toward village, which were also
within allowable maximum 10mm/sec Peak Particle Velocity.

Blasting records maintained at the mine were also checked since August, 2023 to
July, 2024 i.e. one year and observed that maximum Peak Particle Velocity was
recorded 4.51mm/sec. on dated 01.6.2024, which was below the allowable
maximum 10mm/sec. Peak Particle Velocity, prescribed in the above permission
under Regulation 164(1-B) (a) of the Metalliferous Mines Regulations, 1961, at
clause No.3.3(a) specified above.

The Joint Committee members visited the above mine on 06/08/2024 & 07.8.2024,
the details of the trial blast as follows:

(i) Two blasts were conducted on 06/08/2024 in presence of Shri Durga Shankar
Salvi, Dy. Director of Mines Safety, Ajmer Region-1. Location of first blast was
at 305 Alkali Ramp and two instruments were located at different places near
Jodhpura Road towards habitations. The blast induced ground vibration were
recorded 1.075mm/sec. PPV@27Hz and 1.816mm/sec. PPV @32Hz respectively.
Location of the instruments were about 725m & 745m distance respectively from
blasting site. The distance of nearest habitations was about 770m from blasting

Page 10 of

13



site. The blast induced ground vibration was monitored in both instruments within
allowable maximum 10mm/sec Peak Particle Velocity.

Second blast was at Location 335 Kaizen, and instruments were at same location
as above. The blast induced ground vibration recorded 1.586mm/sec PPV @31Hz
and 0.780mm/sec. PPV@128Hz and at 1025m and 670m distance respectively
near Jodhpura road towards habitations from blasting site. The distance of nearest
habitations was about 800m from blasting site. The blast induced ground vibration
was monitored in both instruments within allowable maximum 10mm/sec Peak
Particle Velocity.

(i1) Further two blasts were also conducted on 07/08/2024 in presence of Shri
Durga Shankar Salvi, Dy. Director of Mines Safety, Ajmer Region-1. Location of
first blast was at 305 Alkali and two instruments were located at two different
locations at Jodhpura Road towards habitations. The blast induced ground
vibration recorded 0.903mm/sec PPV@15.8Hz and 1.095mm/sec. PPV @38Hz
and at 715m & 670m distance respectively. The distance of nearest habitations
was about 755m from blasting site. The blast induced ground vibration was
monitored in both instruments within allowable maximum 10mm/sec Peak
Particle Velocity.

Second blast was at Location 290 Box, and instruments were at same location as
above. The blast induced ground vibration recorded 1.418mm/sec PPV@114Hz
and 1.248mm/sec. PPV@38Hz and at 625m and 525m distance respectively at
Jodhpura road towards habitations from blasting site. The distance of nearest
habitations was about 580m from blasting site. The blast induced ground vibration
was monitored in both instruments within allowable maximum 10mm/sec Peak
Particle Velocity.

6. Other relevant observation/information —

I. In reply to the RSPCB letter dated 08/08/2024, the factual status report
received from Mining Department vide letter dated 14/08/2024 and earlier
from AME, Kotputli-Behror as referred above are enclosed as Annexure-
12.

ii.  In reference with the RSPCB letter dated 08/08/2024, the unit, vide its
email dated 12/08/2024, submitted that the original proposal for the
rehabilitation was in accordance with the letter dated 15/10/2008 from
Land Acquisition Officer cum Sub-Divisional Officer, Kotputli, wherein
the award amount of Rs. 13,43,42,698/- was decided to acquire the land of
area 213.7750 Hectares of Villages Mohanpura, Kujota, Mahrampur
Rajput, Mahrampur Nawab of Tehsil-Kotputli, District — Kotputli-Behror
(then District-Jaipur) was issued and there was no consideration of the
Mohanpura Village. The reply of the industry with the requisite document
is enclosed as Annexure-13.

iii.  Unit has installed 11 piezo-meters across the premises ( i.e. Plant, Mines
and colony) and monitored water level regularly , Data from Jan, 2024 to
June 2024 enclosed as Annexure -14 and unit is also recharging the ground
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Vi.

Vil.

water with help of ground water recharge structures , Data from Jan, 2024
to June 2024 enclosed as Annexure -15, however ground water is related
with Ground water department and in this regard a letter was written on
08/08/2024 behalf of committee members and reply of same is awaited.
On behalf of committee a letter was written to CM&HO, Kotputali-Behror
to provide details of patient and diseases such as asthama, eye problem,
hearing problem and skin diseases due to operation of Ultratech Cement
Lie stone mining and stone crusher, however reply is awaited. In this regard
earlier report of PMO, Govt. B.D.M.Hospital, Kotputali is enclosed as
Annexure- 18.

It is submitted that at point no 2 (xvii) of EC issued by MoEF and CC, Gol
Dated 16.01.2023 details regarding rehabilitation and resettlement
mentioned stated that one village Mohanpura has been properly
rehabilitated and another village namely Kujota need rehabilitation, which
Is planned to be shift after lease validity period (year 2034). Besides in EC
earlier accorded to unit vide letter dated 17.08.2006 at point no. 2 (A-xvii)
it was mentioned that “Land oustess and land losers/affected people should
be rehabilitated as per the National Policy on resettlement and
Rehabilitation of project affected families,2003”.

Unit has not covered Jodhpura village under (R&R policy 2003) due to
reason that the no mineral zone at the Jodhpura village site area and unit is
not interested to invest in Resettlement and Rehabilitation of village
Jodhpura as informed by the unit representative to the committee.

It is submitted that road from the main highway to the cement plant required
regular cleaning by mechanical sweeping machine and for the control of
dust generated from movement of heavy vehicles, anti-smog gun and dust
suppressant used effectively.

Recommendation of the Joint Committee: -

Based on the aforesaid observations, the joint committee recommends followings:
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A committee consisting of District Administration, Industry representative
and villagers may be constituted by the Hon’ble NGT in order to plan
and/or discuss about the resettlement and rehabilitation issue as per
NPRR,2003 for village Jodhpura, as per condition no. 2 (A-xvii) of
Environmental Clearance was accorded to unit by MoEF and CC, Gol vide
letter dated 17.08.2006.

Public Works Department may be asked to submit the factual report

regarding the formation of cracks due to the operation of industry and the
compensation may be granted to the affected people/houses after
evaluation, if the damage is caused due to the blasting operation of the unit.
District Administration may be asked to audit the works done by the
industry under Corporate Social Responsibility for transparency and may
continue the auditing periodically in order to restore the confidence of the
villagers.



Enclosures: -

Copy of letter dated 19/07/2024 (Annexure-1)
Copy of letter dated 05/07/2024 (Annexure-2)
Copy of letter dated 22/07/2024 (Annexure-3)

Copy of letter dated 02/08/2024 (Annexure-4)

Copy of attendance sheet during site visit dated 06/08/2024 and 07/08/2024

(Annexure-5)

6. The copy of letter dated 16/01/2024 by the unit to District Collector (Annexure-
6)

7. Corporate Social Responsibility (CSR) and a brief introduction compiled by the
industry (Annexure-7)

8. Letters dated 08/08/2024 issued by RSPCB for data requirement (Annexure-8)

9. All the analysis/monitoring reports conducted during joint committee site visits
(Annexure-9)

10. Analysis reports of Fugitive emissions, Air quality, Water carried out by RSPCB
during October, 2023 and 09.07.2024 (Annexure-10).

11. Comparative 06 months statement of dust emission from Mine (Annexure-11).

12. Factual status report of Assistant Mining Engineer, Kotputli-Behror and
Mining Department factual status report vide letter dated 14/08/2024 (Annexure-
12)

13. Ground water piezometer water data (Annexure- 13)

14. Ground water recharge data (Annexure-14)

15.The reply, dated 12/08/2024, of the industry with the requisite document
(Annexure -15)

16. Photographs, with GPS co-ordinates, taken during site vis/its dated 06/08/2024

and 07/08/2024 (Annexure-16)
17. DGMS, Ajmer Blasting and Vibration related monitoring Data (Annexure -17)
18. Government B.D.M.Hospital, Kotputali, Report (Annexure-18).

bk 0N e
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Vijai N. Durga Shankar Salvi Deependra Jharwal Sanjay Kumar Mukati
Member Deputy Director of Mines SEE and Regional Scientist — B, Regional
Secretary, Safety, Officer, Directorate,
RSPCB, Jaipur DGMS, Ajmer RSPCB, Alwar CPCB, Bhopal
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Rajasthan State Pollution Control Board

Headquarter, 4, Institutional Area, Jhalana Doongri, Jaipur-302004

Phone : 0141- 2716804, 2716800 e-mail : member-secretary@rpcb.nic.in
' Helpline No. : 0141-2716877

No. F.10 (619) RPCB/Legal/NGT/2024/ 7} 654 8.  Date: 05}01772,7

Regional Officer,

Rajasthan State Pollution Control Board,
Alwar

Email: - rorpcb.alwar@gmail.com

Subject - Regarding Hon’ble National Green Tribunal, Bhopal order dated 01.07.2024 in Original
Application No. 143/2024 (CZ), Jodhpura Sangharsh Samiti V/s Union of India & Ors

Sir,
With reference to above subject matter, it is to inform that the Hon’ble NGT has passed an
order dated 01.07.2024 and directed inter-alia as follow:-

5. We deem it just and proper to call a report on the matter in issue, in present application, from a
Joint Committee consisting of:-
(i) One representative from the Chief Secretary, State of Rajasthan, (Rajasthan) having
sufficient knowledge in the field of environmental or mining. ’
ii) One representative from the Member Secretary, Rajasthan State Pollution Control Board,
(Rajasthan)
(iii) One representative from the Director General of Mines and Safety, State of Rajasthan,
(Rajasthan)
(iv) One Representative from the Central Pollution Control Board, (Rajasthan)
6. The Committee is directed to visit the place and submit the factual and action taken report within six
weeks. The State PCB will be the nodal agency for coordination and logistic support.

You are hereby nominated as member of the committee as well as Nodal Officer on behalf of
RSPCB with the direction to ensure compliance of Hon’ble NGT dated 01.07.2024.. Copy of Hon’ble
NGT order dated 01.07.2024 is being enclosed for ready reference.

Enclosed-As above

(Vijai N.)

Member Secretary k

Copy to following for Information and for further necessary action —
1. Chief Secretary, Govt of Rajasthan , Jaipur
2. Director General of Mines and Safety, Govt of Rajasthan , Ajmer
3. Member Secretary, Central Pollution Control Board, New Delhi

RajKaj Ref
8637079




Rajasthan State Pollution Control Board

Headquarter, 4, Institutional Area, Jhalana Doongri, Jaipur-3 02004
Phone : 0141- 2716804, 2716800 e-mail : member-secretary@rpcb.nic.in
Helpline No. :0141-2716877
No. F.10 (620) RPCB/Legal/NGT/2024/ F5Y ~ 5457} Date: © S-07 - w9\

Regional Officer,

Rajasthan State Pollution Control Board,
Alwar

Email: - rorpcb.alwar@gmail.com

Subject - Regarding Hon’ble National Green Tribunal, Bhopal order dated 01.07.2024 in Original
Application No. 144/2024 (CZ), Jodhpura Sangharsh Samiti V/s Union of India & Ors

Sir,
With reference to above subject matter, it is to inform that the Hon’ble NGT has passed an
order dated 01.07.2024 and directed inter-alia as follow:-

6. We deem it just and proper to call a report on the matter in issue, in present application, from a
Joint Committee consisting of:- ’
(i) One representative from the Chief Secretary, State of Rajasthan, (Rajasthan) hawng
sufficient knowledge in the field of environmental or mining.
ii) One representative from the Member Secretary, Rajasthan State Pollution Control Board,
(Rajasthan)
(iii) One representative from the Director General of Mines and Safety, State of Rajasthan,
(Rajasthan)
(iv) One Representative from the Central Pollution Control Board, (Rajasthan)
7. The Committee is directed to visit the place and submit the factual and action taken report within six
weeks. The State PCB will be the nodal agency for coordination and logistic support.

You are hereby nominated as member of the committee as well as Nodal Officer on behalf of
RSPCB with the direction to ensure compliance of Hon’ble NGT dated 01.07.2024.. Copy of Hon’ble
NGT order dated 01.07.2024 is being enclosed for ready reference.

Enclosed-As above

(Vijai N.)

Member Secretary ¢

Copy to following for Information and for further necessary action —
1. Chief Secretary, Govt of Rajasthan , Jaipur
2. Director General of Mines and Safety, Govt of Rajasthan , Ajmer
3. Member Secretary, Central Pollution Control Board, New Delhi

RajKaj Ref
8656657
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Attendance Sheet for the Joint Committee Visit in the matter of Original
Application no. 143/2024 and 144/2024, Jodhpura Sangharsh Samiti vs Union of
India & Ors. in Hon’ble NGT, Central Zone, Bhopal
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The Engineer's Choice (b i m .m

UltraTech Cement Ltd.

(Unit : Kotputli Cement Works)

FACTORY : Village : Mohanpura, Tehsil : Kotputli, Distt.: Jaipur — 303 108, Tel / Fax : 0141 - 2378980

JAIPUR OFFICE : Office No. 1, 3rd Floor, Sanghi Upasna Tower, Near Ahinsa Circle C-98, Subhash Marg, C-Scheme, Jaipur-302001 (Raj.)
Tel. : 0141 - 2378979/80/81

REGISTERED OFFICE : UltraTech Cement Ltd., 'B' Wing, Second Floor, Ahura Centre, Mahakali Caves Road, Andheri (East), Mumbai-400 093

CIN No. : L26940MH2000PLC128420

(¥ Scanned with OKEN Scanner
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UltraTech
The Erw‘m Chaice

UltraTech Cement Ltd.

(Unit : Kotputli Cement Works)

FACTORY : Village : Mohanpura, Tehsil : Kotputli, Distt.: Jaipur — 303 108, Tel / Fax : 0141 - 2378980

JAIPUR OFFICE : Office No. 1, 3rd Floor, Sanghi Upasna Tower, Near Ahinsa Circle C-98, Subhash Marg, C-Scheme, Jaipur-302001 (Raj.)
Tel. : 0141 - 2378979/80/81 ’

REGISTERED OFFICE : UltraTech Cement Ltd., 'B' Wing, Second Floor, Ahura Centre, Mahakali Caves Road, Andheri (East), Mumbai<400 093
CIN No. : L26940MH2000PLC 128420
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B 4 Mohanpura-Jodhpura Limestone Mine,
UltraTech Cement- Kotputli

UntraTech

Welcomes
Hon’ble Committee Members




ADITYA BIRLA

UltraTech Cemer

UltraTech Cement Limited is the cement flagship company of the

Aditya Birla Group

* Single largest cement company in India

+ Consolidated capacity of 154.86 Million TPA

 Operations in four countries - India, UAE, Bahrain and Sri Lanka
* In India operations across 18 States in 134 cities

* 24 integrated plants, 1 clinkerisation unit,

* 33 grinding units, 8 bulk terminals, 1 white cement plant, 2 wall

care putty plants

* In Rajasthan UTCL is operating

W UTCL Integrated Unit
A UTCL Grinding Unit
@ UTCL Bulk Terminals

@ Jetty
@ White Cement & Putty Units

04 Integrated Cement Plant & 05 Limestone Mines
at Kotputali, Chittorgarh & Pindwara and
B Under Commissioning

Birla White at Kharia Khangar (Jodhpur)

01 grinding unit at Neem Ka Thana 2



ADITYA BIRLA

Kotputali Cemen 9.0 @

e UltraTech Cement, Unit-Kotputli Cement Works has an Integrated Cement Plant located at Tehsil: Kotputli, District:
Jaipur (Rajasthan) having capacity Clinker: 8.0 MTPA, Cement: 8.0 MTPA, CPP: 46 MW and WHRB 32 MW & Expansion

EC was obtained in 2021 and plant is in operation since 2009.

e The limestone requirement of the Integrated Cement plant is being fulfilled form the Mohanpura Limestone Mines

adjacent to the Cement plant. The Mines is operating since 2009.

e EC for 4.0 MTPA Limestone production was obtained in 2006 , expansion from 4 to 6 MTPA was obtained in 2010 and

Expansion from 6.00 to 10.5 MTPA was obtained in 16% Jan 2023.



VIEW OF MINING LEASE'AREA FROM SATELLITE

Total ML Area : 548.78 ha




DITYA BIR
VIEW OF MINING LEASE AREA'FROM SATELLITE : _“
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STATUS OF MINING L —
CERTIFICATIO

N\ w
UitraTech

S. No. Particulars Date & Status
Status Of Mining Lease
L Mining Lease granted in favor of RIICO 29.06.1984
Transfer of Mining Lease in favour of Grasim 18.02.2002
Transfer of Mining Lease in favour of UTCL 26.06.2018
Lease deed execution 29.10.2018 valid up to 04.07.2034
1. Modification of the Mining Plan along with Progressive Mine Closure Plan | Valid from 01.04.2024 to 31.03.2029
1 Environmental Clearance for Limestone Production Capacity of 4.0 million TPA. 17.08.2006

Environmental Clearance for expansion in Limestone Production Capacity from | 30.04.2010

4.0 to 6.0 million TPA.

Environmental Clearance for expansion in Limestone Production Capacity from | 16.01.2023

3 6.0 to 10.5 million TPA.
4 Name Change in Environmental Clearance in favor of UTCL 09.07.2020
5 Certification of compliance of EC conditions by RO, MoEFCC 29.05.2022

(2]



STATUS OF CONSEN

Detail

ADITYA BIRLA
‘b'
w

WitraTech

A. Status of CTE & CTO

CTE for Limestone Production Capacity 4.0 Million TPA,

02.04.2007

CTO for Limestone Production Capacity 4.0 Million TPA

03.06.2008

CTE for Limestone Production Capacity 6.0 Million TPA

04.01.2011

CTO for Limestone Production Capacity 6.0 Million TPA

06.09.2011, 02.05.2014, 26.04.2017, 07.04.2022

CTE for Limestone Production Capacity 10.5 Million TPA

02.03.2023

CTO for Limestone Production Capacity 10.5 Million TPA

10.11.2023

. Authenticated Past Production Details

Authenticated Past production details by Dept of Mines & Geology, Rajasthan

27.05.2022

. Status of NOC from CGWA for Ground Water Withdrawal & Intersection of Water Table

NOC for Ground Water Withdrawal 2080 KLD has been obtained from CGWA

NOC for Mines rain-water 1520 KLD quantum has been approved by CGWA.
Payment assessment due at CGWA level after which NOC certificate will be issued

31.07.2024 (25.09.2022 t0 24.09.2024)

Copy of e- mail attached

. Status of Certificate from Deputy Conservator of Forest, Jaipur

No Forest land is involved in mining lease area from Deputy Conservator of Forest

08.02.2022

» No National Park, Wildlife Sanctuary, Biosphere Reserve, Wildlife Corridor,
Tiger/Elephant Reserve within 10 km radius of study area

» Authentication of List of flora and fauna for core and buffer zone

> 21.02.2022




S. No.

STATUS OF CONSENTS"OFCRUSHER

Detail

Date

iDITYA BIRII

UitraTech

A. Status of CTE & CTO for Crusher

1 CTE for Limestone Crusher L-1Production Capacity 1600 TPH 14.02.2018
2. CTO for Limestone Crusher L-1 Production Capacity 1600 TPH 14.02.2018
3. CTE for Limestone Crusher L-2 Production Capacity 1600 TPH 02.03.2023
4.
CTO for Limestone Crusher L-2 Production Capacity 1600 TPH 16.11.2023
CTE for Aggregate & RMC Production Capacity 300.00 TPH & 120.00 M¥HOUR 26.07.2022
CTO for Aggregate & RMC Production Capacity 300.00 TPH & 120.00 M3¥HOUR 26.07.2022




Sr. no. Particular
1 Area under Mining
2 Overburden/Waste Dumping
3 Occupied by plant, buildings, residential, welfare buildings and
roads, etc.
4 Mineral storage
Total

* Reserves as on 01.4.2024: 204.15 Million Tonnes

* Life of Mine as on 01.4.2024 (@10.5 MTPA): 19.44 Years

Area put to use (Ha.)

71.59

47.03

19.50

4.64

142.76

ADITYA BIRLA

N\ w



ADITYA BIRLA

STATUS OF GREENB P
A ™
UitraTech

Greenbelt and Plantation area (Upto April 2024) : 56.0 ha.
Land put to use for mining & allied activities (Upto April, 2024) : 142.76 ha.

Greenbelt and Plantation developed is about 38.18 % of total land put to use. So, we have already

exceeded the required 33% area under plantation/greenbelt as per CTO condition.
No. of plants planted (Upto 2023-24): 104331 nos.
Survival Rate: 91.1%

Type of plant species: Neem, Karanj, Shisham, Khair, Gulmohar, Kala siris, Amaltash, Khejri, Amla, Simol,

Kikar/Babool, etc.

Plantation of saplings in 2023-24: 4000 nos.
Plantation area of 2023-24: 1.5 ha. (At Dump sites)
Plantation of saplings in 2024-25: 650 nos.

Plantation area of 2024-25 : 0.22 ha. (At new crusher site)

10
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UitraTech

STATUS OF YEARWISE P

Year Planted (Nos) Survived (Nos) Survival Rate (%) Area (Hect.)
2007-08 1260 1200 95.2 1.50
2008-09 1890 1800 95.2 2.50
2009-10 4850 4344 89.6 7.00
2010-11 9255 8789 95.0 8.50
2011-12 8007 7604 95.0 9.50
2012-13 8054 6538 81.2 7.00
2013-14 8228 7129 86.6 5.00
2014-15 9119 8386 92.0 2.00
2015-16 8086 7381 91.3 1.00
2016-17 8031 7281 90.7 0.50
2017-18 7041 6059 86.1 1.00
2018-19 10000 9870 98.7 3.00
2019-20 4500 3728 82.8 1.50
2020-21 4000 3400 85.0 1.50
2021-22 4000 3700 92.5 1.50
2022-23 3500 3500 100.0 1.50
2023-24 4000 3850 96.0 1.50
2024-25 650 600 92.3 0.25

TOTAL 104971 95659 91.1 56.25 1n
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Plantation around Mines office

12
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Towards New Mohanpura (Rehabilitated) Village Plantation around Mines office Neem Plantation between Mines & Residential
Area

Plantation on waste dump

Plantation along the Public Road side Plantation around crusher plant

13



EXISTING GREENBELT & PLANTATION

Plantation around Mines magazine area

14
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UitraTech

Plantation in ML/ Mines magazine area

15



UitraTech

Plantation in ML area
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EXISTING GREENBELT & PLAI

ADITYA BIRLi

UitraTech

Plantation at Clay dump site

17



Plantation in ML area
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UitraTech

Plantation in ML area
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EXISTING GREENBELT & PLANTATION
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UltraTech

Plantation in ML area
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EXISTING GREENBELT & PLANTATION

Plantation in ML area
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Plantation at plant boundary and mines area
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Plantation in colony area




DITYA BIR




PLANTATION AT MINES AREA

UltraTech




ON AT MINES AREA

N m

PLANTATI

A”“

* 4000 no. of plantation done in 2023 -24

¢ Area covered-1.5 ha.
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So far this year, we have purchased
21500 saplings and have planted 4804
saplings by 31st July in 2024-25 and have
also prepared 8000 seed balls, which
have been distributed for spraying in the
nearby areas..
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USE OF GREEN'ENERGY

Solar Plant of 9 MW
Commissioned in May -2022
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Retaining wall around OB Dump




ULTRATECH CEMENT LIMITED,
TUNT KTPUTLI COMENT Witk

IMETER No.-10 (p-10)

|CAAQM Station at Mines area

L ¥

Water level Monitoring by Piezowell

Digital Display Board at Mines entry gate 39
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Plantation along with outside boundary wall
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Covered Conveyor Belt
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prinkler system in mines haul road Plantation along with outside boundary wall




UltraTech

1.0 Lakh M3 capacity,

Roof top rain water harvesting at school Recharge pond near village Kujota 43

Piezometers for monitoring
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WATER CONSERVATION AND"'MANAGEMENT

Water storage in mine pit

Piezometers at
Mine Site




WATER CONSERVATION AND"'MANAGEMENT

» Domestic waste water from mine office is being/will be treated in Sewage Treatment Plant (Capacity of 500 KLD) and treated water is being/will used in
plantation/dust suppression.

»  Waste water from workshop/mine operations/washing is being/will be recycled after treating with the help of oil-water separator. (Capacity 10 KLD)

| !! Illlmnm

: f.ﬂu_,

Cleaned water from 3rd tank is recycled for washing purpose, which results

in optimum utilization of water resources
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WORK DONE UNDERGSR

Construction of Community Centre at New Mohanpura Village

= L
e
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Renovation of Veterinary Renovation of Health Sub = " : W | ‘ A ‘ & l ‘ - ' —e
Hospital at Gordhanpura Centre at Gordhanpura == = - — =

Construction of Gaushala near Kujota Village
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Construction of Toilet in Govt. School Kujota Material Distribution Covid-19 Vaccination Camp 48
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!Q; GPS Map Camera [
Jodhpura Khola, Rajasthan, India

Kansli - Koojota Rd, Jodhpura Khola, Rajasthan 303108, India

Lat 27.678974°

Long 76.129655°

| 01/08/24 01:18 PM GMT +05:30
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m GPS Map Camera
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(= Mohanpura, Rajasthan, India

= M4JJ+JG5, Mohanpura, Jodhpura Khola, Rajasthan 303108, I
Lat 27.681547°
Long 76.131284°
01/08/24 01:07 PM GMT +05:30
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10™ Class Girls Free Coaching

e
R T -
AT e g astn

O JHRrW

FIEgAwT (gg&
ufywT) | P am
e fem weEw

Foh e N
aferen Foven sgdm e
& a0 WAl 10 ° H Fe
w e o g
Hifd g% 3 ww & o =
fedt ot i & fm o
S A B &1 A,
wiae #1 e ) wwE
st ot e fen @
wofan @A T fem e #
wE ! i w5
st off F G5 ) e
& fufga @9 | 3 o=l @

/==

— e

sl B B ¥ e
W HH T A A
ofeam w3 & fem 9fm
@ fol A ww
A T AT W 22

—

foran o1 5 o @ & Ry 3 B 2 3wy dergrer: iRY gRorh

fama 6 #ifem & 33 =
=i WA i e e W
7 e uni afeE s &
foru @ o %1 0 & . v
mdwa o & W wd

ADITYA BIR

UitraTech

Fifereem s =9 F 3 va
i 37 e = ¢ e
stam 7 sfes afewm
wfgm § Fvam 5 fafrs
sfafa @y weE, w9 74,
W AEEA wa
R N E e
) 3 garn & 77wt
w1 14 g = B foor 13 T
o i ¥ W e s
=1 vfta it wE wEE
wh

LIRER i O
647 Wiorma =1 w2
o # uE i g 96
yfgwm &1 59 = @ 25

RY B 10 # wa #
sttt i § ww g,
warm, FoAq, W A
FANE 25 WAS F
v e e e 3 e
o 7T, faam & s
% forpeh wifam & P
% T ¥ e, e
A HiEw 37 W W
23



ADITYA BlRii

UitraTech

Distributed 150 saplings to student
of Kujota school
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Beautician Training
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Sewing Training
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Free Computer Coaching
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Farmers Awareness Program
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WORK DONE UNDERGSR.
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Store Room Construction at Gaushala

"

Barbed wire Fencing at Gaushala
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WORK DONE UNDER*CSR

Construction of CC Road from Link Road to Gaushala
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WORK DONE UNDER*CSR

Construction of CC Road from Gordhanpur Choki to Kujota Mode

2023/6/3 11:11 2023/6/3 11:11
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Jodhpura school building roof top work
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WORK DONE UNDER*CSR

Saplings distributed to nearby villagers
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Roadside plantation, Watering and maintenance
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WORK DONE UNDER*CSR

Drinking Water Supply through Water Tanker
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Support material to CHC Narhera
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Mobile Health Camp - Jodhpura
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Mobile Health Camp - Mohanpura




Mobile Health Camp - Mohanpura
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Mobile Health Camp - Jodhpura
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Mobile Health Camp - Jodhpura
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EYE Camp




Date

08-05-2024
04-04-2024
07-03-2024
06-03-2024
19-02-2024
08-02-2024
04-10-2023
29-09-2023
13-09-2023
16-08-2023
15-07-2023
06-07-2023
30-06-2023
16-06-2023
12-06-2023
09-06-2023
07-06-2023
05-06-2023
03-06-2023
30-05-2023
17-05-2023

Total

Disease wise data MMU (Mohanpura -Jodhpura) May 23-May 24

Venue

Mohanpura
Jodhpura
Jodhpura

Mohanpura
Jodhpura

Mohanpura

Mohanpura
Jodhpura

Mohanpura
Jodhpura

Mohanpura
Jodhpura

Mohanpura

Mohanpura

Mohanpura
Jodhpura

Mohanpura
Jodhpura

Mohanpura
Jodhpura
Jodhpura

Total

31
29
38
30
30
53
33
35
37
35
15
27
22
18
18
47
26
12
35
19
29
619

Viral/seasonal
flu

8
19
23
15
13
29
13
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IMPLEMENTATION ST,

OF KUJOTA R&R

Total PAFs involved in this project are 540, out of which 185 have been compensated/rehabilitated. Brief of the same has been as follows.

Expenditure done

for Land for

Compensa
Rehabilitated at | No. of providing Plots, Expenditure for Total
Name of No. of tion Welfare/ amenities
[Relocated to PAFs Conversion, Welfare/ amenities | Expenditure Remarks
village PAFs provided provided
(Location) relocated Registration & (Rs. Crore) (Rs. Crore)
(Rs. Crore)
Other Expenses
(Rs. Crore)
Yogi Colony,
CC Road, Electricity, | Other Amenities
Near Gaushala
35 46.90 5.21 10.00 62.11 Gaushala, Drinking |workis in
20 Bigha
Water facility etc Progress
Colony
Kujota Nearby

540
villages/ other

areas as per 110

own interest

Total 540 145 46.90 5.21 10 62.11




IMPLEMENTATION STA

US OF EXISTING R&R

ADITYA BIRLA
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Total PAFs involved in this project were 91, which have been compensated/rehabilitated. Brief of the same has been as follows.

Expenditure
Expenditure | Total
Rehabilitated at No. of Compensati | done for Land
Name of No. of for Welfare/ | Expenditur
[|Relocated to PAFs on provided | for providing Welfare/ amenities provided Remarks
village PAFs amenities e
(Location) relocated | (Rs.Crore) |Plots (Rs.
(Rs. Crore) |(Rs. Crore)
Crore)
Mohanpura School, Temple, chopal, 30 Ft-CC
Road, Community Center, Park,
New Mohanpura 87 20.53 5.31 15.00 68.13
Drainage, Drinking Facility with
196 Borewell, etc.
Nearby villages/ Settled at nearby villages Kansli,
other areas as per 109 27.28 - | Kiratpura, Sunderpura, Kotputli,
own interest Fathepura, Aspura, etc.
Mahrampur Ambedkar Colony Temple, Anganwadi Centre,
34 Settled at nearby villages
Rajput Kujota Cremation Ground, Boundary
Kansli,Kiratpura,Sunderpura,
wall, Road .
122 Nearby villages/ 14.11 2.00 17.68 Kotputli, Fathepura, Aspura, etc.
1.57
other areas as per 86 >
own interest
Total
318 316 61.92 6.88 17.0 85.81




e

IMPLEMENTATION STATUSOF EXISTTNG;R&R: -

Sr. No. | Particulars Mohanpura Remarks
Land (Ha) Actual land of old habitation/ plots was 2.88 Ha.
1 >85 So. 1.34-time higher size plots were given.
2 No. of PAFs 24
3 Cost of Land Purchased for R&R (Rs. Crore) 3.38
. Compensation against Construction and 21,70 Total cost of R&R was Rs. 27.76 Crore
others (Rs. Crore)
Other Facilities i.e., road, water facility,
5 2.68

temple, community hall, etc. (Rs. Crore)

INDEX

NEW MOHANPURA
REHABILITATED AREA|

DITYA BIR
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CC Road provided Community centre at New Mohanpura 3
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- Regional Office

o Eaimsthan RAJASTHAN STATE POLLUTION CONTROL BOARD
. D-Block, Ambedkar Nagar, Alwar-301001
‘«# E mail- ro.alwar@gmail.com  Website www.environment.rajasthan.gov.in

Registered/E-mail

F.No. RPCB/RO/Alwar/G-390/1903 Date: 08/08/2024
Chief Medical and Health Officer, Hon'ble NGT Matter
District — Kotputli-Behror. Most Urgent

Subject: Regarding Hon’ble NGT, Central Zone Bench, Bhopal orders dated
01/07/2024 in the matters of Jodhpura Sangharsh Samiti V/s Union of India &
Ors. Original Application No. 143/2024 and 144/2024 (CZ).

Reference: Hon’ble NGT orders dated 01/07/2024 in the Original Application Nos.
143/2024 and 144/2024 (CZ) (copies enclosed with writ petition).
Sir,

This is in reference to Hon’ble NGT, Central Zone Bench, Bhopal orders dated
01/07/2024 in the matters of Jodhpura Sangharsh Samiti V/s Union of India & Ors. Original
Application No. 143/2024 and 144/2024 (CZ), wherein Hon’ble NGT has constituted a joint
committee and nominated Rajasthan State Pollution Control Board as nodal agency for co-
ordination. In the aforesaid matters, the applicant has also alleged, with other allegations, that
people in and around area of M/s Ultra Tech Cement Ltd., Tehsil - Kotputli, District —
Kotputli-Behror, are affected by diseases such as asthma, eye problems, hearing problems
and skin diseases etc. due to the operation of limestone mining lease and limestone crushers.

Therefore, it is requested to submit the details of patients and details of diseases
occurred due to the operation of aforesaid industry, if any, by 6:00 PM on 12/08/2024, in
order to facilitate the joint committee, for the preparation and further submission of joint
committee report to Hon'ble NGT in time bound manner. Next date of hearing is 20th
August, 2024.

Yours sincerely,

Encl: As above. &

(Deependra Jharwal)

SEE and Regional Officer
o/C

Pagelof1l



Regional Office
_ Raissthan RAJASTHAN STATE POLLUTION CONTROL BOARD
S . D-Blo?k, Ambedkar Nagar, Alwa.r-301001 . '
-‘“v E mail- ro.alwar@gmail.com  Website www.environment.rajasthan.gov.in

Registered/E-mail

F.No. RPCB/RO/Alwar/G-390/1902 Date: 08/08/2024
Superintending Engineer, Hon'ble NGT Matter
Ground Water Department, Most Urgent

Jaipur Circle.

Subject: Regarding Hon’ble NGT, Central Zone Bench, Bhopal orders dated
01/07/2024 in the matters of Jodhpura Sangharsh Samiti V/s Union of India &
Ors. Original Application No. 143/2024 and 144/2024 (CZ).

Reference: Hon’ble NGT orders dated 01/07/2024 in the Original Application Nos.
143/2024 and 144/2024 (CZ) (copies enclosed with writ petition).
Sir,

This is in reference to Hon’ble NGT, Central Zone Bench, Bhopal orders dated
01/07/2024 in the matters of Jodhpura Sangharsh Samiti V/s Union of India & Ors. Original
Application No. 143/2024 and 144/2024 (CZ), wherein Hon’ble NGT has constituted a joint
committee and nominated Rajasthan State Pollution Control Board as nodal agency for co-
ordination. In the aforesaid matters, the applicant has also alleged, with other allegations, that
the ground water is being depleted due to the operation of M/s Ultra Tech Cement Ltd.,
Tehsil - Kotputli, District — Kotputli-Behror.

Therefore, it is requested to submit the factual status and action taken report, if any,
on your part, by 6:00 PM on 12/08/2024, in order to facilitate the joint committee, for the
preparation and further submission of joint committee report to Hon'ble NGT in time bound
manner. Next date of hearing is 20th August, 2024.

Yours sincerely,

Encl: As above. &

(Deependra Jharwal)

SEE and Regional Officer
0/C

Pagelof1l



- Regional Office
o Eaimsthan RAJASTHAN STATE POLLUTION CONTROL BOARD
. D-Block, Ambedkar Nagar, Alwar-301001
‘«# E mail- ro.alwar@gmail.com  Website www.environment.rajasthan.gov.in

Registered/E-mail

F.No. RPCB/RO/Alwar/G-390/1904 Date: 08/08/2024
Assistant Mining Engineer, Hon'ble NGT Matter
District — Kotputli-Behror. Most Urgent

Subject: Regarding Hon’ble NGT, Central Zone Bench, Bhopal orders dated
01/07/2024 in the matters of Jodhpura Sangharsh Samiti V/s Union of India &
Ors. Original Application No. 143/2024 and 144/2024 (CZ).

Reference: Hon’ble NGT orders dated 01/07/2024 in the Original Application Nos.
143/2024 and 144/2024 (CZ) (copies enclosed with writ petition).
Sir,

This is in reference to Hon’ble NGT, Central Zone Bench, Bhopal orders dated
01/07/2024 in the matters of Jodhpura Sangharsh Samiti V/s Union of India & Ors. Original
Application No. 143/2024 and 144/2024 (CZ), wherein Hon’ble NGT has constituted a joint
committee and nominated Rajasthan State Pollution Control Board as nodal agency for co-
ordination. In the aforesaid matters, the applicant has also demanded, with other demands,
that the villagers of Village — Jodhpura should be rehabilitated as it is the part of Village —
Mohanpura by the industry M/s Ultra Tech Cement Ltd., located at Tehsil - Kotputli, District
— Kotputli-Behror.

Therefore, it is requested to submit the factual status and the original rehabilitation
plan/policy at the starting of the project/industry, if any, by 6:00 PM on 12/08/2024, in order
to facilitate the joint committee, for the preparation and further submission of joint committee
report to Hon'ble NGT in time bound manner. Next date of hearing is 20th August, 2024.

Yours sincerely,

Encl: As above. &

(Deependra Jharwal)

SEE and Regional Officer
o/C

Pagelof1l



- Regional Office

o Eaimsthan RAJASTHAN STATE POLLUTION CONTROL BOARD
. D-Block, Ambedkar Nagar, Alwar-301001
‘«# E mail- ro.alwar@gmail.com  Website www.environment.rajasthan.gov.in

Registered/E-mail

F.No. RPCB/RO/Alwar/G-390/1905 Date: 08/08/2024
M/s Ultra Tech Cement Ltd. Hon'ble NGT Matter

District — Kotputli-Behror,

Subject: Regarding Hon’ble NGT, Central Zone Bench, Bhopal orders dated
01/07/2024 in the matters of Jodhpura Sangharsh Samiti V/s Union of India &
Ors. Original Application No. 143/2024 and 144/2024 (CZ).

Reference: Hon’ble NGT orders dated 01/07/2024 in the Original Application Nos.
143/2024 and 144/2024 (CZ) (copies enclosed with writ petition).
Sir,

This is in reference to Hon’ble NGT, Central Zone Bench, Bhopal orders dated
01/07/2024 in the matters of Jodhpura Sangharsh Samiti V/s Union of India & Ors. Original
Application No. 143/2024 and 144/2024 (CZ), wherein Hon’ble NGT has constituted a joint
committee and nominated Rajasthan State Pollution Control Board as nodal agency for co-
ordination. In the aforesaid matters, the applicant has also demanded, with other demands,
that the villagers of Village — Jodhpura should be rehabilitated by the industry as it is the part
of Village — Mohanpura.

Therefore, it is requested to submit the factual status on the issue and the original
rehabilitation plan/policy at the starting of the project/industry, if any, by 6:00 PM on
12/08/2024, in order to facilitate the joint committee, for the preparation and further
submission of joint committee report to Hon'ble NGT in time bound manner. Next date of
hearing is 20th August, 2024.

Yours sincerely,

Encl: As above. .&

(Deependra Jharwal)

SEE and Regional Officer
o/C

Pagelof1l



FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

Report No. : 3969

Report On : 13/08/2024

(See Rule - 24)

REPORT OF THE STATE BOARD ANALYST

| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(3) of
Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on
the 08/08/2024 from Mr Anil Bairwa, JSO, Alwar ,RSPCB Alwar a sample of Waste Water
of M/S Ultra Tech Cement Ltd , Plant - Cement [661] , , City- Mohanpura Tehsil- Kotputli ,
District- KOTPUTLI-BEHROR Collected from Final outlet of STP After ACF (500 KLD) Collected
on 07/08/2024. The Sample was in a condition fit for analysis as reported below -

| further certify that | have analyzed the aforementioned sample on 13/08/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
1 pH 7.46
2 Total Suspended Solids mg/l 14
3 Chemical Oxygen Demand 40

(COD) mg/l
4 Bio-Chemical Oxygen Demand
(BOD) (3days at 27° C) ma/l
5 Oil & Grease mg/l BDL
6 Ammonical Nitrogen as Nmg/l  |1.78
7 Faecal Coliform (MPN 21
Technique) /100 ml

The condition of the seals, fastening and container on receipt was as follows : Intact

Signed This On 13/08/2024

Mr Rohit Meena
BOARD ANALYST

Rajasthan State Pollution Control Board

Regional Office Alwar

D-Elock, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996

Fax: 0144-2372996

Location;




FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)
Report No. : 3966

Report On : 13/08/2024

| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(3) of
Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on
the 08/08/2024 from Mr Anil Bairwa, JSO, Alwar ,RSPCB Alwar a sample of Waste Water
of M/S Ultra Tech Cement Limited , Plant - Proposed LS Crusher of UltraTech Cement Ltd
Kotputli [5330] ,Village Mohanpura Jodhpura -Kotputli , City- Mohanpura-Jodhpura Tehsil-
Kotputli , District- KOTPUTLI-BEHROR M.L No- 03/2003 Collected from Water Sample
Collected from mining pit Collected on 07/08/2024. The Sample was in a condition fit for analysis
as reported below :-

| further certify that | have analyzed the aforementioned sample on 13/08/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
1 Nitrate as N mg/i 3.46
2 pH 7.45
< Chloride as Cl mg/l 30.84
4 Sulphate as SO mg/l 243

co7
5 :Z:?ness (Total) as CaCO 6
6 Phosphate (Total) as P mg/l 0.33
7 Fluoride as F mg/| 040
8 Total Dissolved = olids mgll 271.5
9 Conductivity at 25° C prmho/ecm  |549.4
10 Total Alkalinity 5 CaCO7 ma!/l i24
The condition of the seals, fastening and containar cn recenl wis = follows : Intact

Signed This On 13/08/2024
Mr Rohit Meena
BOARD ANALYST
jesthan © ate Pollution Control Board

Regional Office Alwar

Signatureja'id

Digitally signed by © nit Meena
Date: 20247 13 /5.28:51 IST
Recison: St “led

Location




FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

Report No. : 3968
Report On : 13/08/2024

(See Rule - 24)

| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(3) of
Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on
the 08/08/2024 from Mr Anil Bairwa, JSO, Alwar ,RSPCB Alwar a sample of Waste Water
of M/S Ultra Tech Cement Limited , Plant - Proposed LS Crusher of UltraTech Cement Ltd
Kotputli [5330] ,Village Mohanpura Jodhpura -Kotputli , City- Mohanpura-Jodhpura Tehsil-
Kotputli , District- KOTPUTLI-BEHROR M.L No- 03/2003 Collected from Water sample collected
from borewell no. 01 (Upstream) Collected on 07/08/2024. The Sample was in a condition fit for

analysis as reported below :-

| further certify that | have analyzed the aforementioned sample on 13/08/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
1 Nitrate as N mg/l 12.82
2 pH 6.84
3 Chemical Oxygen Demand 8

(COD) mg/!
4 Chloride as Cl mg/I 162.63
5 Sulphate as SO mg/! 30.74
6 Hardness (Total) as CaCO7 e
mg/l
7 Phosphate (Total) as P mg/l 0.27
8 Fluoride as F mg/l 0.60
9 Total Dissolved Solids mg/l 772
10 Conductivity at 25° C ymholem | 1577
11 Total Alkalinity as CaCO7 mg/l 408

The condition of the seals, fastening and container on receipt was as follows ! Intact

Signed This On 13/08/2024

BOARD ANALYST

Digitally signed
Date; 202 :
Reason: Se
Location:

Mr Rohit Meena

8:30:51 IST
ted
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1 FORM - X |

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)
Report No. ; 3971
Report On : 13/08/2024

| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(3) of
Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on
the 08/08/2024 from Mr Anil Bairwa, JSO, Alwar ,RSPCB Alwar 2 sample of Waste Water
of M/s Borewell of Sh. Kailash Yadav , Village-Mohanpura-Jodhpura, Te hsil-Kotputli, , District-
Kotputli-Behror Collected from Water sample collected from borewell (Downstream) Collected
on 07/08/2024. The Sample was in a condition fit for analysis as reported below :-

| further certify that | have analyzed the aforementioned sample on 13/08/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
1 ::ﬁride recovery by distillation 0.80
2 Nitrate as N mg/I 19.16
3 pH 6.75
4 Chemical Oxygen Demand 4
(COD) mg/l
5 Chloride as Cl mg/l 114.96
6 Sulphate as SO mg/l 41.80
- Hardness (Total) as CaCO7 96
mg/l
8 Phosphate (Total) as P mg/| 0.65
9 Total Dissolved Solids mg/| 1293
10 Conductivity at 25° C pmho/cm |2637
11 Total Alkalinity as CaCO7 mg/l |412

The condition of the seals, fastening and container on receipt was as follows : Intact

Signed This On 13/08/2024
Mr Rohit Meena

BOARD ANALYST
Rajasthan State Pollution Control Board

Location:




FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)
Report No. : 3972

Report On : 13/08/2024

I hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(3) of
Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on
the 08/08/2024 from Mr Anil Bairwa, JSO, Alwar ,RSPCB Alwar a sample of Waste Water
of M/s Borewell of Sh.Dharmpal Yadav , Village-Mohanpura-Jodhpura, Tehsil-Kotputli, ,
District- Kotputli-Behror Collected from Water sample collected from borewell (Downstream)
Collected on 07/08/2024. The Sample was in a condition fit for analysis as reported below :-

| further certify that | have analyzed the aforementioned sample on 13/08/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
1 Nitrate as N mg/l 21.22
el 2 pH 6.78
3 Chemical Oxygen Demand 8
(COD) mg/l
4 Chloride as Cl mg/l 92.53
5 Sulphate as SO mg/l 37.73
6 Hardness (Total) as CaCQ7 o
ma/l
7 Phosphate (Total) as P mg/l 0.60
8 Fluoride as F mgl/l 1.0
9 Total Dissolved Solids mg/l 1265
10 Conductivity at 256° C pmho/cm |2576
11 Total Alkalinity as CaCO7 mg/l |483

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 13/08/2024
Mr Rohit Meena
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar

Signature valid Ny 5 e )
£ o

Location:




¢ FORM - X *

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)
Report No. : 3970
Report On : 13/08/2024

| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(3) of
Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on
the 08/08/2024 from Mr Anil Bairwa, JSO, Alwar ,RSPCB Alwar a sample of Waste Water
of M/S Ultra Tech Cement Ltd , Plant - Cement [661] , , City- Mohanpura Tehsil- Kotputli,
District- KOTPUTLI-BEHROR Collected from Water sample collected from borewell no. 03
(Downstream) Collected on 07/08/2024. The Sample was in a condition fit for analysis as reported
below :-

| further certify that | have analyzed the aforementioned sample on 13/08/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result

Fluoride istillatio

1 recovery by distillation 0.64
mg/l

2 Nitrate as N mg/l 14.20

3 pH 7.01
Chemical Oxygen Demand

4 BDL
(COD) mg/l

5 Chloride as Cl mg/l 67.29

6 Sulphate as €O magll 27.40
Hardness (Total) as CaCO7

7 112
mg/l

8 Phosphate (Total) as P mg/l 0.22

9 Total Dissolved Solids mg/l 504.8

L
10 Conductivity zt 25° C ymho/cm |1025
11 Total Alkalinity as CaCO7 mg/l |288

i seals, fastening and container on receipt was as follows : Intact
512024
Mr Rohit Meena
BOARD ANALYST

Digitally signed by §ohit Meena
Date: 2024408, 13 48:33.03 IST
Reason: Seliligtted

Location:




FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

Report No. : 3370
Report On : 13/08/2024

(See Rule - 10)

| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 08/08/2024
from Mr Anil Bairwa, JSO, Alwar ,RSPCB Alwar & ASHVINI KUMAR BENIWAL, JSO, Alwar
,RSPCB Alwar a sample of Source Emission (Stack) of M/S Ultra Tech Cement Ltd , Plant -
Cement [661] , , City- Mohanpura Tehsil- Kotputli , District- KOTPUTLI-BEHROR Collected
from Stack Monitoring of stack attached with limestone crusher no. 01 through pulse jet bag
filter (714 Bages) provided as a APCMDs. Collected on 06/08/2024. The Sample was in a
condition fit for analysis as reported below :-

| further certify that | have analyzed the aforementioned sample on 13/08/2024 and declare the
result of the analysis to be as below :-

S. No.

Parameters Result

1

Particulate Matter mg/Nm3 9.80

The condition of the seals, fastening and container on receipt was as follows : Intact

Signed This On 13/08/2024

Mr Rohit Meena
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar
D-Block, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996
Fax: 0144-2372996

Signature v Wﬁgw i
Digitally sngned i _‘ e
Date: 202 -26: A {- __"9‘?
Reason: Se v :

Location:




FORM - X [

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)
Report No. : 3378

Report On : 13/08/2024

| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 06/08/2024
from Mr Anil Bairwa, JSO, Alwar ,RSPCB Alwar & ASHVINI KUMAR BENIWAL, JSO, Alwar
,RSPCB Alwar a sample of Ambient Air Quality of M/S Ultra Tech Cement Ltd , Plant - Cement
[661] , , City- Mohanpura Tehsil- Kotputli , District- KOTPUTLI-BEHROR Collected
from Ambient Air Quality Monitoring in limestone crusherno. (01) area (Approx 60 to 70 meter
away from crusher plant).Latitude.- 27.671836, Longitude.- 76. Collected on 06/08/2024. The
Sample was in a condition fit for analysis as reported below :-

| further certify that | have analyzed the aforementioned sample on 13/08/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
icul
1 Particulate Matter (PM10) 63.20
Hg/m3
2 Sulphur Dioxide as SO2 ug/m3 |7.80
3 Oxides of Nitrogen as NOx 23.10
pg/m3

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 13/08/2024
Mr Rohit Meena
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar
D-Block, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996
Fax: 0144-2372996

Digitally signed by
Date: 202408, 8:25:20 IST
Reason: Selbl;

Location:




FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule -10)
Report No. : 3377

Report On : 13/08/2024

| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 08/08/2024
from Mr Anil Bairwa, JSO, Alwar ,RSPCB Alwar & ASHVINI KUMAR BENIWAL, JSO, Alwar
,RSPCB Alwar a sample of Ambient Air Quality of M/S Ultra Tech Cement Limited , Plant -
Proposed LS Crusher of UltraTech Cement Ltd Kotputli [5330] ,Village Mohanpura Jodhpura -
Kotputli , City- Mohanpura-Jodhpura Tehsil- Kotputli , District- KOTPUTLI-BEHROR M.L No-
03/2003 Collected from Ambient Air Quality Monitoring near weighbridge in limestone crusher
no. (02) area (Approx 90 to 100 meter away from crusher plant).Latitude.-27.67867 Collected
on 06/08/2024. The Sample was in a condition fit for analysis as reported below :-

| further certify that | have analyzed the aforementioned sample on 13/08/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
1 Particulate Matter (PM10) 59 40
pg/m3
2 PM 2.5 ug/m3 21.90
3 Sulphur Dioxide as SO2 ug/m3 |22.80
4 Oxides of Nitrogen as NOx 6.90
pg/m3

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 13/08/2024
Mr Rohit Meena
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar
D-Block, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996
Fax: 0144-2372996

Reason: Se
Location:




l FORM - X {

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)
Report No, : 3376

Report On : 13/08/2024

I hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 08/08/2024
from Mr Anil Bairwa, JSO, Alwar ,RSPCB Alwar & ASHVINI KUMAR BENIWAL, JSO, Alwar
,RSPCB Alwar a sample of Ambient Air Quality of M/s House of Sh. Kaluram Yadav , Village
Mohanpura-Jodhapura, Tehsil Kotputli- , District Kotputli Collected from Ambient Air Quality
Monitoring at the rooftop of house of sh. Kaluram Yadav.Latitude.- 27.67731, Longitude.-
76.129122. Collected on 06/08/2024. The Sample was in a condition fit for analysis as reported
below :-

| further certify that | have analyzed the aforementioned sample on 13/08/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
Particulate Matter (PM10
1 articulate Matter ( ) 84.40
pg/m3
2 PM 2.5 ug/m3 38.70
3 Sulphur Dioxide as SO2 ug/m3 [7.50

Oxides of Nit NO
xides of Nitrogen as NOx 24.30

Hg/m3

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 13/08/2024
Mr Rohit Meena
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar
D-Block, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996
Fax: 0144-2372996

Signature valid
Digitally signed ‘chit Meena
Date: 202 7 8:20:32 IST

Location:




FORM - X {

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)
Report No. : 3367

Report On : 13/08/2024

| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 08/08/2024
from Mr Anil Bairwa, JSO, Alwar ,RSPCB Alwar & ASHVINI KUMAR BENIWAL, JSO, Awar
,RSPCB Alwar a sample of Ambient Air Quality of M/S Ultra Tech Cement Ltd , Plant -
Ultratech Cement Limestone Crusher [661] ,Village- Mohanpura,Tehsil Kotputli,Distt- Jaipur ,
City- Mohanpura Tehsil- Kotputli , District- KOTPUTLI-BEHROR Collected from Fugitive
Emission Monitoring 07 meter away from hopper & unloading point (Limestone crusher no.-
01).Latitude.- 27..673098, Longitude.- 76.125306. Collected on 06/08/2024. The Sample wasin a
condition fit for analysis as reported below :-

| further certify that | have analyzed the aforementioned sample on 13/08/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
S d i 1 tt
1 uspended Particulate Matter 280
pg/m3

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 13/08/2024
Mr Rohit Meena
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar
D-Block, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996
Fax: 0144-2372996

Digitally signed b
Date: 202408,

Reason: Selfllg
Location:




¢ FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)
Report No. : 3366

Report On : 13/08/2024

| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 08/08/2024
from Mr Anil Bairwa, JSO, Alwar ,RSPCB Alwar & ASHVINI KUMAR BENIWAL, JSO, Alwar
,RSPCB Alwar a sample of Ambient Air Quality of M/S Ultra Tech Cement Ltd , Plant -
UltraTech Cement Ltd. (Unit Kotputli Cement Works) [661] ,Village Mohanpura, Tehsil Kotputi,
Distt Jaipur , City- Mohanpura Tehsil- Kotputli , District- KOTPUTLI-BEHROR Collected
from Fugitive Emission Monitoring 08 meter away from theJaw Crusher (Limestone crusher
no.- 01). Latitude.- 27..672433, Longitude.- 76.125263. Collected on 06/08/2024. The Sample
was in a condition fit for analysis as reported below :-

| further certify that | have analyzed the aforementioned sample on 13/08/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
1 Suspended Particulate Matter 547
pg/ms

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 13/08/2024
Mr Rohit Meena
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar
D-Block, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996
Fax: 0144-2372996

Date: 202
Reason: Se
Location:

: 57:311ST
#Fsted




+ FORM-X |

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)
Report No. : 3369
Report On : 13/08/2024

| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 08/08/2024
from Mr Anil Bairwa, JSO, Alwar ,RSPCB Alwar & ASHVINI KUMAR BENIWAL, JSO, Alwar
,RSPCB Alwar a sample of Ambient Air Quality of M/S Ultra Tech Cement Limited , Plant -
Proposed LS Crusher of UltraTech Cement Ltd Kotputli [5330] ,Village Mohanpura Jodhpura -
Kotputli , City- Mohanpura-Jodhpura Tehsil- Kotputli , District- KOTPUTLI-BEHROR M.L No-
03/2003 Collected from Fugitive Emission Monitoring 08 meter away from hopper & unloading
point (Limestone crusher no.- 02). Latitude.- 27.678248, Longitude.- 76.12724. Collected on
06/08/2024. The Sample was in a condition fit for analysis as reported below :-

| further certify that | have analyzed the aforementioned sample on 13/08/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result

Suspended Particulate Matter

307
pg/ma3

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 13/08/2024
Mr Rohit Meena
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar
D-Block, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996
Fax: 0144-2372996

Digitally signed ohit Meena
Date: 202 ;

Reason: Se
Location:




FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)
Report No. : 3368

Report On : 13/08/2024

| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 08/08/2024
from Mr Anil Bairwa, JSO, Alwar ,RSPCB Alwar & ASHVINI KUMAR BENIWAL, JSO, Alwar
,RSPCB Alwar a sample of Ambient Air Quality of M/S Ultra Tech Cement Limited , Plant -
Proposed LS Crusher of UltraTech Cement Ltd Kotputli [5330] ,Village Mohanpura Jodhpura -
Kotputli , City- Mohanpura-Jodhpura Tehsil- Kotputli , District- KOTPUTLI-BEHROR M.L No-
03/2003 Collected from Fugitive Emission Monitoring 08 meter away from Jaw Crusher
(Limestone crusher no.- 02). Latitude.- 27..678106, Longitude.- 76.126773. Collected on
06/08/2024. The Sample was in a condition fit for analysis as reported below :-

| further certify that | have analyzed the aforementioned sample on 13/08/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
1 Suspended Particulate Matter 246
pg/ms

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 13/08/2024
Mr Rohit Meena
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar
D-Block, Ambedkar Nagar, Alwar-301001
Phone; 0144-2372996
Fax: 0144-2372996

Signature valid
Digitally sigped ohit Meena
Date: 202408 5/08:12:18 IST
Reason: Se ted

Location:




Rajasthan Stat
4. Institutional Area, Jhalana Doongri, Jaipur (

¢ Pollution Control Board
Raj.) - 302 004

Result of Ambient Noise Level Monitoring

DATE OF RECEIPT : 08/08/2024
MONITORED BY : ASHVINI KUMAR BENIWAL, JSO, Alwar

Noise Level

Noise Level

Longitude.- 76.12544.

|
S.No. S;;:l;le Name of Industry / Point of Collection / Date of In Day l'n Night
No Place Location Monitoring| Time(Leq | Time(Leq |
dB(A)) dB(A))
Ambient Work Zone Noise
Ultra Tech Cement Monitoring in limestone
Ltd,Mohanpura crusher no. (01) area
1 3374 Tehsil:Kotputli (Approx 60 to 70 meter 06/08/2024 81.1 61.5
District: KOTPUTLI- away from crusher
BEHROR plant).Latitude.- 27.671836,

* ND = Not Done

%M/
BOARD ANALYST
Rajasthan State Pollution Control Board



: Rajasthan State Pollution Control Board
4. Institutional Area, Jhalana Doongri, Jaipur (Raj.) - 302 004

Result of Ambient Noise Level Monitoring

DATE OF RECEIPT : 08/08/2024
MONITORED BY : ASHVINI KUMAR BENIWAL, JSO, Alwar

2b Noise Level|Noise Level
Point of Collection / Date of In Day In Night
S.No.|Sample|[Name of Industry / Plz ~ :
Ncl;) pie otAnCuUstEy L iace Location Monitoring| Time(Leq | Time(Leq
dB(A)) dB(A))

1

Ambient Work Zone Noise
Monitoring near

Ultra Tech Cement : i SR
weighbridge in limestone

Limited,Mohanpura- a 02) area
o8 | pira Tene iR orputli | st Do (Ol aea 8 06/08/2024/| BRI67.2 64.4

District KOTPUTLI- (Approx 90 to 100 meter
away from crusher

E1EIO plant).Latitude.- 27.678674, |
Longitude.- 76.127642. |
%cg,ﬂm/
)
BOARD ANALYST

Rajasthan State Pollution Control Board

* ND = Not Done



Rajasthan State Pollution Control Board
(Raj.) - 302 004

Result of Ambient Noise Level Monitoring

4, Institutional Area, Jhalana Doongri, Jaipur

DATE OF RECEIPT : 08/08/2024
MONITORED BY : ASHVINI KUMAR BENIWAL, JSO, Alwar

e
I ~ | Noise Level | Noise Level
SO Sample Name of Industry / Point of Collection / Date of In Day In Night
e | & N(I]J Place Location Monitoring | Time(Leq Time(Leq
dB(A)) dB(A))
Ms House of Sh. Ambient Noise Monitoring
Kaluram Yadav ,
Village Mohanpura- at the rooftop of house of sh.
1 3371 : - Kaluram Yadav.Latitude.- 06/08/2024 61.5 543
Jodhapura, Tehsil .
: s 27.67731, Longitude.-
Kotputli- , District _
. 76.129122.
Kotputli s
w«ﬂ/
)
BOARD ANALYST

* ND = Not Done

Rajasthan Sta

te Pollution Control Board



FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Report No. : 3821
Report On : 23/05/2024
| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(3) of
Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on
the 15/05/2024 from ASHVINI KUMAR BENIWAL, JSO, Alwar ,RSPCB Alwar a sample
of Waste Water of M/S Ultra Tech Cement Ltd , Plant - UltraTech Cement Ltd. (Unit Kotputli
Cement Works) [661] ,Village Mohanpura, Tehsil Kotputi, Distt Jaipur , City- Mohanpura
Tehsil- Kotputli , District- KOTPUTLI-BEHROR Collected from Final Outlet of STP (500.0 KLD)
Collected on 14/05/2024. The Sample was in a condition fit for analysis as reported below :-
| further certify that | have analyzed the aforementioned sample on 23/05/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
1 pH 7.19
2 Total Suspended Solids mg/l 14
3 Chemical Oxygen Demand 40
(COD) mg/l

Bio-Chemical Oxygen Demand
(BOD) (3days at 27° C) mg/I

5 Oil & Grease mgl/l 3

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 23/05/2024
Mr Rohit Meena
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar
D-Block, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996
Fax: 0144-2372996

Date: 2024.05
Reason: SelfA
Location:




FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Report No. : 3254
Report On : 20/05/2024
| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 14/05/2024
from Suman, JSO, Alwar ,RSPCB Alwar a sample of Ambient Air Quality of M/S Ultra Tech
Cement Ltd , Plant - UltraTech Cement Ltd. (Unit Kotputli Cement Works) [661] ,Village
Mohanpura, Tehsil Kotputi, Distt Jaipur , City- Mohanpura Tehsil- Kotputli , District-
KOTPUTLI-BEHROR Collected from Ambient air quality monitoring near mines office of unit.
Collected on 13/05/2024. The Sample was in a condition fit for analysis as reported below :-
| further certify that | have analyzed the aforementioned sample on 20/05/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
1 Particulate Matter (PM10) 60
pg/m3
2 Sulphur Dioxide as SO2 ug/m3 (7.82

Oxides of Nitrogen as NOx
pg/m3

30.25

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 20/05/2024
Mr Rohit Meena
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar
D-Block, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996
Fax: 0144-2372996

Date: 2024.05
Reason: SelfA
Location:




FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Report No. : 3251
Report On : 20/05/2024
| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 14/05/2024
from Suman, JSO, Alwar ,RSPCB Alwar a sample of Ambient Air Quality of M/S Ultra Tech
Cement Ltd , Plant - UltraTech Cement Ltd. (Unit Kotputli Cement Works) [661] ,Village
Mohanpura, Tehsil Kotputi, Distt Jaipur , City- Mohanpura Tehsil- Kotputli , District-
KOTPUTLI-BEHROR Collected from Ambient air quality monitoring near plant boundary gate
no.01 Collected on 13/05/2024. The Sample was in a condition fit for analysis as reported below :-
| further certify that | have analyzed the aforementioned sample on 20/05/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
Particulate Matter (PM10)
1 128
pg/m3
2 Sulphur Dioxide as SO2 ug/m3 |12.70
Oxides of Nitrogen as NOx
3 32.80

pg/m3

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 20/05/2024
Mr Rohit Meena
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar
D-Block, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996
Fax: 0144-2372996

Date: 2024.05
Reason: SelfA
Location:




FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Report No. : 3250
Report On : 20/05/2024
| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 14/05/2024
from Suman, JSO, Alwar ,RSPCB Alwar a sample of Ambient Air Quality of M/S Ultra Tech
Cement Ltd , Plant - UltraTech Cement Ltd. (Unit Kotputli Cement Works) [661] ,Village
Mohanpura, Tehsil Kotputi, Distt Jaipur , City- Mohanpura Tehsil- Kotputli , District-
KOTPUTLI-BEHROR Collected from Ambient air quality monitoring near plant boundary gate
no.02 Collected on 13/05/2024. The Sample was in a condition fit for analysis as reported below :-
| further certify that | have analyzed the aforementioned sample on 20/05/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
1 Particulate Matter (PM10) 94
pg/m3
2 Sulphur Dioxide as SO2 ug/m3 |13.50
Oxides of Nitrogen as NOx
3 36.74

pg/m3

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 20/05/2024
Mr Rohit Meena
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar
D-Block, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996
Fax: 0144-2372996

Date: 2024.05
Reason: SelfA
Location:




FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Report No. : 3252
Report On : 20/05/2024
| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 14/05/2024
from Suman, JSO, Alwar ,RSPCB Alwar a sample of Ambient Air Quality of M/S Ultra Tech
Cement Ltd , Plant -, , City- Mohanpura Tehsil- Kotputli , District- KOTPUTLI-BEHROR
Collected from Ambient air quality monitoring near plant boundary near reclainer/ TPP
(Thermal power plant) Collected on 13/05/2024. The Sample was in a condition fit for analysis as
reported below :-
| further certify that | have analyzed the aforementioned sample on 20/05/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
1 Particulate Matter (PM10) 97
pg/m3
2 Sulphur Dioxide as SO2 ug/m3 (10.84
Oxides of Nitrogen as NOx
3 28.98

pg/m3

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 20/05/2024
Mr Rohit Meena
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar
D-Block, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996
Fax: 0144-2372996

Date: 2024.05
Reason: SelfA
Location:




FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Report No. : 3253
Report On : 20/05/2024
| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 14/05/2024
from Suman, JSO, Alwar ,RSPCB Alwar a sample of Ambient Air Quality of M/S Ultra Tech
Cement Ltd , Plant - UltraTech Cement Ltd. (Unit Kotputli Cement Works) [661] ,Village
Mohanpura, Tehsil Kotputi, Distt Jaipur , City- Mohanpura Tehsil- Kotputli , District-
KOTPUTLI-BEHROR Collected from Ambient air quality monitoring near WTP site. Collected
on 13/05/2024. The Sample was in a condition fit for analysis as reported below :-
| further certify that | have analyzed the aforementioned sample on 20/05/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
Particulate Matter (PM10)
1 78.5
pg/m3
2 Sulphur Dioxide as SO2 ug/m3 (8.77
Oxides of Nitrogen as NOx
3 26.20

pg/m3

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 20/05/2024
Mr Rohit Meena
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar
D-Block, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996
Fax: 0144-2372996

Date: 2024.05
Reason: SelfA
Location:




FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Report No. : 3248
Report On : 20/05/2024
| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 15/05/2024
from ASHVINI KUMAR BENIWAL, JSO, Alwar ,RSPCB Alwar a sample of Ambient Air Quality
of M/S Ultra Tech Cement Ltd , Plant - UltraTech Cement Ltd. (Unit Kotputli Cement Works)
[661] ,Village Mohanpura, Tehsil Kotputi, Distt Jaipur , City- Mohanpura Tehsil- Kotputli ,
District- KOTPUTLI-BEHROR Collected from Fugitive Emission Monitoring Approx. 07 meter
away from source (Lime stone crusher). Latitude-27.67223, Longitude-76.125313. Collected on
14/05/2024. The Sample was in a condition fit for analysis as reported below :-
| further certify that | have analyzed the aforementioned sample on 20/05/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
Suspended Particulate Matter
1 583
pg/m3

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 20/05/2024
Mr Rohit Meena
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar
D-Block, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996
Fax: 0144-2372996

Date: 2024.05
Reason: SelfA
Location:




Report No. : 3344
Report On : 12/07/2024

FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

| hereby certify that | Mr Rohit Meena, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 10/07/2024
from Mr Anil Bairwa, JSO, Alwar ,RSPCB Alwar a sample of Ambient Air Quality of M/S Ultra
Tech Cement Limited , Plant - Proposed LS Crusher of UltraTech Cement Ltd Kotputli [5330]
;Village Mohanpura Jodhpura -Kotputli , City- Mohanpura-Jodhpura Tehsil- Kotputli , District-
KOTPUTLI-BEHROR M.L No- 03/2003 Collected from Fugitive emission monitoring at 9 meter
away from the jaw crusher Collected on 09/07/2024. The Sample was in a condition fit for
—

analysis as reported below :-

| further certify that | have analyzed the aforementioned sample on 12/07/2024 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
1 Suspended Particulate Matter 513
pg/ms

The condition of the seals, fastening and container on receipt was as follows ; Intact

Signed This On 12/07/2024

Mr Rohit Meena
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Alwar
D-Block, Ambedkar Nagar, Alwar-301001
Phone: 0144-2372996
Fax: 0144-2372996

Location:




Results Last 06 Ambient Air quality monitoring report of in and around the Mining lease
(carried out by the RSPCB Lab Officials)

S.No. | Collection Date Collection Point Oxides of Particulate Matter |Sulphur Dioxide as
Nitrogen as NOx | (PM10) [ug/m3] S02 [ug/m3]
[ng/m3]
1 13-05-2024 Ambinet air quality monitoring 29.74 83 8.24
approx. 20 meters away from
mines pit.
2 16-10-2023 Ambient Air Quality Monitoring 13.5 87 4.6
near mines office
3 16-10-2023 Ambient Air Quality Monitoring 11.3 91 6.8
near mines pit
4 27-04-2023 Ambient Air Quality monitoring [N/A] 293 7
at Mines office
5 27-04-2023 Ambient Air Quality monitoring [N/A] 270 12
at Mines Pit near security guard
office
6 20-12-2022 Ambient Air Quality Monitoring 42.1 84 8.6
near Mines Face
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Email-ame kotputali@rajasthan.gov.in

HHIB—aGH /B /v /3r@a / 03/2003(R) / fasis:— 14 srra. 2024

TN S

LR PIDECIEEI N
gy Rg=v1 AUSd,
REENNEN)

fdya:— Regarding Hon'ble NGT Central Zone Bench, Bhopal orders dated 01/07/2024 i
the matters of Jodhpura Sangaarsh Samiti V/s Union of India & Ors. Original
Application No 143/2024 and 144/2024(CZ)

UET— 39l T HAIh RPCB/RO/Alwar/G-390/1904 dated 08.08.2024

AR,

SRITT RIS 73 & B9 H FaeT © & Sugr ded 9y & gR1 Hon'ble
NGT Central Zone Bench, Bhopal # WRga I1feraT & www § &= ugl @l gof axgRerfa @

Rufe o3 & w1 wor Ufd 2| §uaT AFHR SAd H I WRGR B AR ¥ a9 I
PR BT 579 B |

el . SaIgarR |
GCEiDS
(@i geTiRa)
WETIS @Y = Preydel
GG /PI /W& /@4 / 03/2003(R) / fadie— 14 srRd. 2024

gfafefy s arefleror @iy s a9 f[asi f[a9RT SaR—ga,saqR &I gaaref ud
3aege HRiaE T Ufd 2

(@r¥rere geTiRan)
HES @i I Hreydel
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ML No. 03/2003(R)

WA UST ORI T VST STAYAT BIURIE & Ul § I

TSl AR AR & AR HHIG U—4(302) WM/ Ju—2 /1981 fai®

29.06.1984 ¥ e JH—AISTYRT, SIEYRT, FoildT, Tedld—HIegae, [STe—SR—gR

H 3@ 20 a¥ & foIv Wipd A M| W9 ugT @l Widar o o1 usiad

faqid 05.07.1984 &1 B3| 8 UbR W Ugl fadi® 05.07.1984 & 04.07.2004
b gwTdT 31T |

T UST BT SEFIRIRYT ISR T TSI SaAAUHT BIINIM
¥ 7IRM svsES fafics @ uer # e & omew fadld 18.02.2002 9 wigd
Bal, el wfdar &1 Fwred f3did 06.03.2002 | B@R USiRA  fai®
08.03.2002 ¥ 3| §9 WbR W Ugl &l 08.03.2002 A YR FUSHIST
fafics @ uer # ywraeiier ger |

@ Ygl BT YU AHIGR0], AR & AT faid 13.10.2006 ¥
&3 548.788dCAR BY AAY faid 05.07.2004 ¥ 2099 & felv wWia garm forael
Hfder &1 e faid 03.04.2007 | B1dH) Goigd faie 10.04.2007 &I 83T |
M.M.D.R. SeleF AfFRM, 2015 @1 aRT 8A # 5 T HeEMTgAR @A UgT
BT 3@y Wd: 50 99 B S | @99 vgl faid 04.07.2034 d& & gmaeiial 7 |

WA & AR HAID U2 (62) @I /Ygu—1,/2006 faid 26.06.2018
¥ TRM s fafics @ ue § Wipd WA Ul B SMINRY Jeged
W fafics @& v § Woa gon el dfaer & fuea e
27.08.2018 T4 USiae fesid 28.08.2018 &I 8W | W+ Uzl fe=ie 28.08.2018
J fedld 04.07.2034 TF & forQ sregied e fafice & vt # gaeia 2|

AT UEENl HUAl b e W g Rieradl & fEaRer & ferw
IUGUS BRI, Bleydell, dedIdar DIeydel, RSPCB & Ui vd qeprell
WERE @i ARG, DIeyde! 7 bl HHARl & &Fid 19.12.2022 & @A
geT &3 Bl fAeror foar |

RajKaj Ref
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Designation : Ag
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teror Rufe & AR @9 Ugr &3 #§ o il &= fie 4
T 550 WX Y W IMEIEl Pl Mdbead ABM Usdl © | aaud § UEER
AT GRT 3107 WIdhd & H & @ hR /S RST &l O @ & | G Igem)
HUAT B T H WH GReT W, IR & UF fadie 28.06.2023 W iU
Bl AIRST & A1 W JIEI & TN @l fgAfd d fadie 20.10.2023 |
AGSE A A 1009 G BISd §Y AT BT AT U &1 g 2|

T UEMR & $ ddy A o Rieral & fawer & fag
IUQUS BN BIcYdell, TeUIAGR BICYdel, UGHU FR—IF0T dre, WTdauiid
fafor faver vd werge @y sifaw, deydell 79 ddie) wHar gRT gd H off
I @ISl &F B WIH |d fHAr W, el fRkgd dears S Raie
IUEUS BN, Plcydell P UADB 1367 fadid 18.01.2023 ¥ AT Heldey
HEIGY, STAYR BT AT @l T3 |

28.04.2023 &I WA UEl I Hbl fFReror fhar wan, g Aeor smardl @
ISTEID! AP A TTHT 200 Hex B g W Excavator &l AT ¥ W9 BRI
BT U7 AT | W UEEd ¥ Judre w3 R S6 gRT qart 1 6 de 3
AT SEYT & HB IMadl gR S e # <iRET o &1 faRw e,
S BRI | 9T 03 A8 | I U § RS T80 @l STax dda FeiHl &
ARl ¥ B W B BT 1 @1 § | @A Ug & ufkad Qe § 9d | @A
B B FRIEor fhar Tar| 976 PRI @9 S Are] a1, @ geed
gedIe &1 W a™dl AT b gdar § ui¥em fawn 4 9d k@ e el H 8
RS TR @1 S 7= (HEMM) g1 far o <81 €1 S fie 9
ASTEId SMETE/ABAEN B Q0 ST 550 Hiex Ulg Mg | @F & Aolald Rerd
HqEHH @ gddE § AT e ¥ g @ 550 HIex §, 9% Hidl i &
ARTE AAoTdId] AHEH § RST & HRUT dloll IR 8l 8FT Uil TAT| Al W)
far o R8T T BR Wipd &3 4 FEgER fBar SEr o ) aade 3
Y 91 W @9 R | S I /Ao BRI BN GR IT 550 Hiew 2

. - AL
RajKaj Ref Valldlt P
9808101 pigitally signea’ by/Angh
Designation : AgSign

Engineer
Date: 2024.08. T4 §8:3#:57 IST
Reason: Approved




S OTaT dader  dlcydal—dgie @I | dod  faie
27.02.2024 # fea 1 fdal & wed # WA ggEm bR B free am-
SIYRT, dedid—dicydel], RNTd—dleyde—dars o fhiofaferd Rud wgd &<
Bq PRI uF e 27.02.2024 ¥ Aifed SR fban war fa! ure = § @\
UEEN Al ERT GRY §-Ad fadle 01.03.2024 W wWAA UEl &F @l
TEES B U I B TS, Nd STIAR RS U &l g |idolidb
R ¥ REATH 550 MRk R F|

G YRR BT & Ut § FRIAGER IBM Ajmer 9 9 2024—2029
TP & folq AT @I STgAIed § | @9 UST &3 Pl JeEREREGA 7 dHId]
HHART R &A% 06.03.2024 &1 HIdbT <@ TAT| Wi RUlE AR It &+ o
YTHIRN—SIEYR], & §RI @RS 3ffe & RibrRd o S Ud eRA1 SR 8 @)
Rierad &1 Sia 2 @F GRe JelFeRad foR o gRoiid dHedl SuRerd gd |
RS | Hafdd Sig sfeglcd AR & Yawad & IuRerd ¥ fawre @ gre
HEIMGRAT & gRT @I T8 | WA Ug H AEET Bl k% 9T 320 HeR B A
R @A Ugr &= H 12 8l Yd W Ugl &3 § Araral | o T 400 Hiex & g
TR 12 Bl Bl «Re fhar STdH RRERTS | Vibration Study @ 78 |

P HeTIH AR, A Frafor f[a9RT Suevs—aeyddl &
U AR AHH & 0 & oy Iuave AfHT, dieydell gRT W Ifed @l T8
off | Wy I gRI faris 27.12.2022 TG 30.12.2022 B I SHEQRT (HIggRr)
R 7l &1 |4 fbar 1 fSRe ydlid 81 € b go "bMl § /R Eior
fShae & vd gB H U B a5 A TG by N8 HHM BB [’M &, SHfer
TR AFT U1 AT | BRI A FAa AHRT SuRIvs ABRI PIeydell &
oo fedies 15.10.2008 AR U4 HIGHYRT, dHoildl, HEXHYR I[oTYd, HEXHYR dTd,
dedie dIcydell T SRR &1 ol Wriart 1 213.7750 2R AT
S 3 g9 G T w0 13,36,74,474/- &1 dTS GIfa fBam T |

RIS 1Y UGNl FAA HUSd fdddR & UH fadid 13.12.2023 &
AR Ih W uel &bl [Aeror fbar |
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fefleror AT, WraSte Ao fawmT, g dleydel & ud i s
22.02.2024 @& IITAR I SIEYRT H AR AdBM 40—60 a9 YIH B &1 dolg
A/ IIATRET § AR A9 aRacd= & aoTg o/ <IIRST & HF~ &) aoig |
AT thap AT UL ol 37 I8 © | Sl YR HebMl | |r=gaar i S 2 |
1M2Q AT =l AT UM BT YAdiE {Ha1 91d |

IASTH B.D.M. IRAUTA PIeydel & IR fIeust gRT @& &5 o
B B dlel BRI B RAfrpRE dHR &1 S o ey gReror RifaR &
SRS BT T T2 = gl g7 f&1d 13.03.2024 HI @FF Ug H e
Hafod SwaSt R A 8 | @ YRET ATy, ISR &3, 3R & UAid
621 fasi 20.03.2024 | H¥¥ dreglcd WHe faffics &1 UM ARAe
PrRYde & oy o oA § Ieelad fawgeil & AR Sfig @ s Rord
AR U Rrprad aRafde T8l U8 T8 | @1 USR] SR gRT @ ugl &
H Bl W @RS b Hag A gI AibT oiig Rue ¥ 6T Blens 5 wel
drITera # f&A® 01.05.2024 &1 9 B T |

@A ygre) BT R RATER SEIAAJAIPUR @ Identification
No- EC23A001RJ196866 fa=ies 16.01.2023 | IR g5 TAT AGRA AT TGHYI
RIS AUsd SRAYR & 3ee HAie 11012 e 10.11.2023 ¥ @S A
@) AET 10.5000 fformd e 9 JJER U< < ATWNe @ faAid
10.11.2023 9 31.10.2028 T& & forg S g8 | oA UGHU AvSd SR &
AE 6812 e 25.08.2022 ¥ @A USEN HFAl & Uel H IMUT HER JIS
AT 1600.00 TPH g ®=ie < oifRe orafy fadie 01.09.2022 F 31.08.2032
TP & U SR S TN SR UGNl AvSd GRIYR & UFld 124040 faAid
16.11.2023 ¥ WA Yg®INI &7 & Y&l H Proposed LS Crusher of Ultratech
Cement Ltd Kotputli Plant ¥1fUd %aR Jfe A1 1600.00 TPH &g 3rafer faid
16.11.2023 ¥ 31.10.2028 T& & foly H=Ie < 3RS S &S | ISR FEHT
qUSA SRAYR & A 11086 & 26.07.2022 | W9 YSERT & & U& 4
YT HeR gfAe € s vd s¥¢ a1 RMC Plant &8¢ 3dfdr fadie 15.07.2022

9 30.06.2032 T & oIy SIRT 8% |
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G el HEIFQENed, SR &3, 3o & UdAid 255992 fais
28.06.2023 ¥ W Ugl H €U Bl AIRST & AN 9 HAAT & TAN Bl
SFAT ST §S | W GRET HBIFQUIe, 3IOR &3, JASHR & UAld 258045
&l 20.10.2023 | @9 UgRIRT &1 & Y&l H Deep hole blasting within 300

m of danger zone but beyond 100 m of surface structures not belonging & Hder #

AT TIY B8 | 9 UBR WK IR ¥ S BT i daR e 7 6

FHAIT AT Y TG H I5T ARDHR BT R a1 IR B BT 379 IR |
qa<y

(srirer= geTRRan)
NEREZRCIEECIRDRI]

BIeydell
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ADITYA BIRLA

UltraTech

ULTRATECH CEMENT LIMITED
UNIT : KOTPUTLI CEMENT WORKS

GROUND WATER LEVEL MONITORING REPORT

Year: 2024
Static Water Level (Meter)
Month — Jan Feb Mar Apr May Jun
Plezometer No. LMTﬁO" Monitored by * — EA H H H EA H
Date — 23.01.2024 10.02.2024 13.03.2024 10.04.2024 28.05.2023 14.06.2024
1 Plant (Near Civil Office) 49.85 50.16 50.75 51.80 52.95 52.99
2 Plant (Near Power Plant) 48.87 49.20 49.55 49.83 50.35 50.65
3 Colony (Near Civil Office) 47.16 48.56 48.99 49.23 49.16 49.60
4 Colony (Near F-type) 52.16 52.40 52.65 53.10 53.74 53.78
5 Mines (Near Mines Office) 21.94 22.10 22.30 22.86 23.89 24.12
6 Mines (Near Mines Magazine) 3265 32.89 33.18 33.90 34.20 34.61
7 Kansli village (Near school) 53.78 54.44 54.89 55.13 55.97 56.11
8 ﬁz::‘:’;’:;{]aa;/::aé‘:aw an) 29.42 4976 49.90 50.45 50.85 51.14
9 Plant (Near Store Yard) 52.23 52.86 52.96 53.10 53.20 53.34
10 Mine (Behind CSR Office) 24.12 24.85 25.10 26.29 27.15 27.56
11 Colony (Near STP) 52.12 52.48 52.84 53.10 53.25 53.42
Signature —

*Moniotred by: IH- In-house; EA- External Agency




ADITYA BIRLA
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Urtratech

ULTRATECH CEMENT LIMITED

Kotputli Cement Works
UTCL- KCW (RWH) 2024-25 till June-24

Water requirement 3190 KLD/1.164350 MCM/ Annuam
Plant 998341 Sq.m
Colony 621659 Sq.m
Land Details
Mines-1 5.48 Sq. Km
Mines-2 3.18 Sq. Km
Rain fall 2024-25 till June-24 - 812.29 MM
Estimation of Quantum of runoff recharge through Rain water harvesting
. Area (Sqm) Rain fall (m) - Quantum of Run off
S.No. Particul R C t*
articurars (To be filled) (To be filleq) | Runoff Coefficien ilable (Cum/Year)
1 2 3 4 5 (2*3*4)
A [PLANT AREA
1 |RoofTop of building/Shed/ 158408 0.10139 0.85 13651.8 Cum. fannum -—-—(i)
Blacked Topped roads &
o |Placked Toppedioads 417970 010139 0.7 29664.6 Cum. /annum -——(ii)
cemented area
3 |Openland: 421963 0.10139 0.15 6417.4 Cum./annum----- (iii)
Total (A) 49734 Cum. [annum ———(A)
B [COLONY AREA
1 |Roof Top 132768 0.10139 0.85 11442.14539 Cum. /annum --—-<(i)
2 [|Blacked Toppedroads & 159785 0.10139 07 11340.42081 Cum. fannum —(ii)
cemented area
3 |Open land 329106 0.10139 0.15 5005.208601 Cum. fannum --—(iii)
4 Self;P;rcolationbtl;:cugh water 400 = 03 120 Cum. Jannume——(iv)
used Tor green be 120 90 10800
Total (B) 38588 Cum./: (B)

Note:- Approx. 400 KLD water used for green belt development. It is known that about 30% of this water adds to the ground water through self-percolation. Recharged water through self-percolation = 400 x 0.30 =
120 Cu.m./day 120 x 330 = 39600

C |MINES-1

1 | Catchment area 516 345000 0.10139 0.5 17489.775 Cum/annum - (i)

2 | Catchment area S16 1455000 0.10139 0.5 73761.225 Cum/annum - (if)

3 |Expected Recharge 546939 0.75 410204.25 Cu.m./annum. - (iif)

NATURAL RECHARGE

Note:- Total open area considered for rainwater harvesting is 5.48 Sq.km. Taking 4% as natural recharge coefficient for Limestone area (2.1
Sq. Km.) and 15% for Alluvium area (3.38 sq. Km.), the expected recharge to the underground aquifer is:

4 2.1 1000000 0.10139 0.04 8516.76 Cu.m./annum. -—(iV)

5 3.38 1000000 0.10139 0.15 51404.73 Cu.m./annum. (V)
Total (C) 470126 Cu.m./annum ----—- (C)

D |MINE AREA 2:-

1 |Catchmentarea 1 3500000 0.10139 0.25 88716.25 Cu.m./annum - (i)

2 |Catchment area 2 3000000 0.10139 0.25 76042.5 Cum./annum -------- (i)

3 |Expected Recharge 987528.8 0.10139 0.7 691270.16 Cum./annum ------ — (i)

Note:- To increase the recharge 2 injection well of 60m depth in each reservoir with filter pit has been proposed and Expected recharge =987528.75 x 0.70

NATURAL RECHARGE

4 3.18 1000000 | 010139 | 0.04 [ 12896.808 [cum./annum. < (iV)

Note:- Total open area considered for rainwater harvesting is 3.18 Sq.km. Taking 4% as natural recharge coefficient for Limestone, the expected recharge to the underground
aquifer is 3.18 x 106 x 0.60771 x 0.04 = 77300.71

Total (D) | 704167 |Cu.m./annum ------ (D)

TOTAL EXPECTED RECHARGE IN THE STUDY AREA

A+B+C+D | 1262614 |cu.m./annum--—— @
E |RAINWATER RECHARGE OUTSIDE INDUSTRIAL PRIMESES:
1 |Pond near Kujota Village Cu.m./annum - (i)
2 |Catchments area 4200000 0.10139 0.25 106459.5 Cum./annum -------- (i)
3 |Anticipated recharge 638095.5 0.75 478572 Cum./annum ——— (iii)

Total (E) 478572 Cu.m./annum ------(E)

TOTAL EXPECTED RECHARGE FROM ALL THESE RECHARGE STRUCTURES

1741185.956|Cu.m/Annum

1.74|MCM/Annum




ADITYA BIRLA

UltraTech

Ref: UTCL/KCW/L&L/ AUG/02 Date: 12/08/2024

To,

The Regional Office,

Rajasthan Pollution Control Board,
D-Block, Ambedkar Nagar, Alwar - 301001.

Sub: Factual information pertaining to land acquisition.

Ref: F.No. RPCB/RO/Alwar/G-390/1905 Date: 08/08/2024 with subject “Regarding Hon’ble NGT, Central Zone Bench,
Bhopal order dated 01/07/2024 in the matters of Jodhpura Sangarsh Samiti v/s Union of India & Ors. Original
Application No. 143/2024 and 144/2024 (CZ)”

Respected Sir,

With reference to the aforesaid subject, we would like to draw your kind attention to that Mining Lease transferred in
the name of M/s Grasim Industries Limited on 08" March, 2002. The total mine lease are of the project is 548.79 Ha and
subsequently we got environmental clearance on 17" August, 2006 pertaining to proposed mining area is 175.0 Ha, an
area of 74.0 Ha is kept for storage of topsoil and over burden, 1.0 Ha for infrastructure and 10 Ha. for roads and 288.78
Ha is for others (Vacant Land). At the initial stage as per the proposal 502 Households from core zone, Displacement of
the population and R&R is involved.

Whereas in continuation to our mining lease, the factual status on the issue and the original rehabilitation plan/policy at
the starting of the project/industry is done through Rajasthan Land Acquisition Act, 1894. Accordingly, the Land
acquisition was done though SDO (Land Acquisition Officer), Kotputli and subsequently the land was awarded vide No.
1022 dated. 15-10-2008 for an area of about 213.775 Ha out of 548.78 Ha which includes the village Mohanpura (120
Houses) and Mehrampur Rajput (96 Houses) rehabilitation and resettlement was already done and has been mentioned
in the awarded copy. The company has been enjoying the peaceful possession and doing mining activities since 2009
without any hurdles. (Award Copy, Joint Physical inspection report submitted by SDM & AME Report is attached
herewith for your ready reference)

Whereas as per expansion environmental clearance Dated:30™" April, 2010 which clearly mentioned that an area of
235.08 Ha is others (Undisturbed area) which is considered as non-mineralized area and the claimed Jodhpura village is
lying in non-mineralized area of mining lease of 548.78 Ha and the said Jodhpura village cann’t be rehabilitated and
resettled even in future also.

Hence, the said factual information will support the joint committee to submit the report to Hon’ble NGT.

(Authorized Signatory)
Encl: As stated above.

UltraTech
T

The Enginegr’s Chojce

UltraTech Cement Ltd.
(Unit: Kotputli Cement Works)

FACTORY : Village : Mohanpura, Tehsil: Kotputli, Distt.: Jaipur-303 108, Tel /Fax: 0141-2378980

JAIPUR OFFICE : Office No-1, 3" Floor, Sanghi Upasana Tower, Near Ahinsa Circle, C-98, Subhash Marg, C-Scheme, Jaipur-302001 (Raj)
Tel.: 2378979/ 80/ 81

REGISTERED OFFICE : UltraTech Cement Ltd., ‘B’-Wing, Second Floor, Ahura Centre, Mahakali Caves Road, Andheri (East) Mumbai—400 093

CIN No. : L26940MH2000PLC1287420
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It can be broadly stated that the elcment of spe:culatlon is reduced to

' minimum if the underlying principles of fixation of market value wil"

reference to comparable sales are made: -

(1) when sale is w:thm a reasonable tlme of the date of notlﬁca’aon

-under Section 4(1);

(i1) - it should be a bona fide transactnon

(i) it should be of the Iand acqu:red or of the Iand ad;acent to the Jand

L% “’rﬁh ﬂ

acquired; and
(iv) itshould possess similar advantages.

It is only when these factors are present it can merit a consideration as a
comparable case (See The Special Land Acquisition Officer, Bangalore V.
T. Adinarayan Setty (AIR 1959 SC 429).- (Ravindra Narain vs Umon of

India - AIR 2003 SC 1987).
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f oo Zis sl Details of Land Purchased in Mohanpura
i Sr. No.|Date of  |Name of Khatedar i 1Village iKhasara No PAreain  iAreain Rate o
2 L Purchase P w e e G ___ Hect .Bigha ... _Purchase
T sy 15.05.2006|Shri  Kistui Devi Wi Banshoraml Mohanpura | 1C5 5 0.3500 _ 1.4C00¢ 300,000.00
i Bhomsingh Ka Kheda 7 :
2 |17.05.2006({5hi Ram, Ramswarcop' Sk JhanjiwiMohanpura 1798, 239 1.1400 4.5600 300.000.00
ram, Mu. Dhapaii Wio Jhanjhu Jodhpura !
3 |20.05.2006}Gokul, Hadi Ram, Ram Niwas{Mohanpura 41/963, 0.0238 0.0950 300.000.00
- Mohanpura . i : r RN e DR O
i 4 |20.05.2006!Bhomati,Geeta Vimala, Kamala throughiMohanpura 417963, 0.0317 0.1257 300,000.00
_ GPA to Gokul Chand. Hari Ram. Ram|
iNiwas : : " T et W e e b e
3 28.05.2009' Prabhati, Narsi Ram, Kailash, Ramesh, ‘Mohanpura 64, 67 0.3300 1.3200 300.000.00
. iNihat Singh, Mahipa, Lalita, 112, s
' _iHamarayan 1/2 j
3 28,05.2006 F'rakash,Bamvaﬁ,Shimbhu.Mahaveer_R Mohanpura 68. 69, 97, 98 0.3300 1.3200 300,000.00
ati Ram. Hazari, Dhampal Yaday : ‘) ; ]
7 31.05.2006 | Rewati Devi.Wio Jalesingh (Ghoota) Mohanpura 43, 228, 237, 238, 244, 14600 5.8400 300.000.00
’ . iBansur , Laxmi Devi W/o Ram Ji Lal 245, 804807, 822, . :
. {{(Mansapur) Bansur i 3 i - oDl o et e e )
3 |01.05.2006{Mahipal $/0 Laxman Y3dav Mohanpura {Mohanpura 1324 0.1700 0.6800 300,000.00
! - RES —
@ 127.06.2006 Kanhaiya Lal, Jagdish S/0 Shadia Mohonpura 247,42 . : 0.7300 28400 _300,000.00
10 ;30.06.2006 Nanag Ram S/o tagish Brabamin Mohanpura 1792, 793, 813, 816, £03 1.6800 6.7200  300,000.00|
1 b7 1| 06.07.2006:Babu lal S/o Lakshiw Nareryan Ahir Mobanpura 161,278 i 0.3250 1.3000.  300,000.00
12§ 11-Sep-06 jKantl Kr. Yadov, Bhawam Singh YadavMohanpura 115, 16, 55, 66, 67 0.5242 20968 | 450.006.00‘@
. ISl Sultan Singh Yadav; Smt. Mishi s
Devi Wb Sultan Sinch Yaday: I i =
13__| 13:Sep-08 iPrabhu Dayal S/o Chander Bhan Mohanpura 281,275 1.3000 5.2000 _300,000.00
|14 : 14-Sep-06 ;Umrav Singh S/o Chander Bhzn Yaday Mohanpura ;157,313,795 1.5800 6.8200 __300.000.00
| 15} 14-Sep-08 iGokul Chand, Hari Ram, Ram Niwas Mohanpura 31, 309/958, e 01225 . 0/4000  300,000.00 |
| .18 _j 20-Sep-06 iPrasadi Sio Prabhat Mohanpura 102, 103, 104 0.5000 , 2.0000 _ 300000.00 |
i % « 17 | 25-Sep-06 ‘Gulla Ram S/o Maha Déav ‘Mohanpura 30, 170, 217. 41/963, 156, 05792 23167 ° 300.000.00
% i62, 787 . GEem o snseslian Y
| - | 738 125:55p 06 Jasa Ram Sio Maha Dev Moharlpura 30.170,217, 49,963, 07082 . 28367  300.000.00
e —— _ - u > : :155" 152‘ ?97 e T .'_....v...,-.ul-_. e DA P gy o
! * 19 :26-Sep-06 'Har Pyan Wio Jharju Ram, aa'Eya Pal Moh.anplﬂ 109 i 21200 B.5G00  300,000.00
B S ShﬂPal&MatupalSJo.Rﬁnjwleam i e p . — KE
20 ZT-Sep-{}B Gokul Chand, Hari Ram_ Ram hﬁwas &Motmnpma -216, 156_ 162, 797. 1.5000 6.4000 229.9&1__25
- - :Manoj S0 Shaodan 41563, 41191 e
21 | ZTSe;rO{: Ram Aviar & Pushkar Slo Mool crmna,uomnpura 216, 37_156, 162, 41/963.  2.5500 ‘10.2000  300.100.00
i :Suresh Chand, Kalash Chand & Knshee =~ - 797.32. 215
H :Chand Slo Madan Phooli Devi Wfd 2
|- :Madan SR R R
22 | 27-Sep-06 Hanuman Sahai, Babu Lal Sita Ram,| Mohanpura 739, 46. 51, 178 179, 150 4.1700 16.6800 300,000.00
: :Jagdish & Lal Chand S/o Rugha i 185 T - | S |
=g {Giomos {Jagdish S/o Prabhal Mohanpura 102, 103, 104 _.. 0.5000 2.0000 __300.000.00
7 | 24 | 06-Oct-06 !Prabhu Dayal S/o Chander Bhan Mohanpura 290 07400 29600 300,000,00 |
25 | 07-0c06 Manoj S/o Shaodan Mohanpura 31,309/853,  "Toougg 0.1633300,000.00
26 | 09-Oct-06 jRam Avatar S/o Maladin, Vidya Devi Mohanpura 184, 224, 236, 7 10250 %1000 300.000.00 @
g tD/o Matadin T s B
—27_ [ 10-0ct.05 ;Ram Swaroop Slo Bhagwana __iMohanpura 9 s o .. 03050 12200, 300,000.00
A28 ! 13-Oct-06 {Gulla Ram, Jassa Ram Sfo Mahadvo Mohanpura  156. 162,216 ...02833 11333 299.864.71
29 1 13-0ct06 “Jassa Ram Slo Mahadev Ch. In theiMohanpura 163 0.2525 1.0100  300.000.00
i ‘name of Gokw! Chand, Har Ram, Ram
| — :Niwas & Manoj Sfo Sheodan R — -
f £ 18:0ct:06 :Mancj S/o Sheodan - 2 41563 00079 0.0317.
s 130ct06 Mahaveer S/o Umrso Singh 08400  3.3600
19-Oct-06 Piran Mal Sfo Basanta _ % ... 07BOO 3 1200
: 19-0ct-06 'Sheoram S/o Omkar 3 160/947, 161/249, 790, 25000 104000 300, noo 00
s Lo : 194,309, 818 ] o -
341190406 f :Ram Niwas Sio Basana Moﬁ}ﬁ,@m 2 g 13200 55600 300,000.00
35 ©19-0d-06 Ram Singh. Shiv Ram & Puran Mal Stol \flohanpura 1.0300 4.1200 300,000.00
e __Basanla e = T ;
36! 19-0a-06 Shmﬁ'éﬂa_srneocan O '_wi'r_;mgauré"_""” 0.5400
7..;19:0a.06 BhaatMal Sio Hardve  ~ " Iifohanpurs 16400
6 Parthavi R?;_@fg_r_igruyr_ __Mohanpum 0.8500 34000
06 1LJr-__;_J’1__§)!D ) Umrao : G_E‘JUU 2.7600
i Paskash a;o'f’_quru [ ryat 5500 _ 22000
-0c-06 Vannder S/o Lakshimi Nara} i Su i) D._‘ﬁ{JO 2.2800
i Hoop Bala & Sasyy Dfe o Lakshipi
Y J
nd iy Ku wan Ram B . 04500 18100
_ 0500 21600
J.Jr_;-‘Jli;h f—’lr‘li»d-:i “'L"-::-|-P\.{|'_:-I.‘1.'|r|; e B 04108 1,4800
6.6 'Lu» Wt habbar B 5 pacon aaninl 3 (
~')< ' “f, Marma erj Wm .-"\slt T Ll Q4800 4 31-1')-"]' a4 lZIJIJ”’JJ
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Détails of Land Purchased in Mshanpurd -
Sr.No.[Dateof  |Name of Khatedar l\mlagc “TRhasara No {Arealin |Arealn Rate of]
5 Purchase . EHEC[ = Bigha . Purchassj
:3/ 47 I0-0ct-06 |Meeva Davi W/o Mahadve Mohanpura 18 Po0.1825 0, 7300 300,000.00 |
48 30-0ct-06 |Mahender Kumar S/o Prabhu Dayal Mohanpura _ :BCH, 819 0.1700 0.6800 300,2!00_09
| 49 30-0cd-06 |Kamla.Devi W/e Gardhari Lal Yadav - |Mohanpura (6%, 66 0.3200 1.2800 300.000.00
50 31-0d-06 [Hapuman Prasad S/o Dhansi Ram Mohanpura 108 — 0.2650 1.0600 300.000.00
51 31-Oct06 |[Kamlesh W/e Kailash Chand; SumanlMochanpura -106 0.4100 1.6400! 300.000.00
Wio Om Parkash; Shakuntala Wil ¢
Roshan Lal . :
52 | 31-0ct-06 |Ram Singh, Mumari 'S/o Umda; SundeniMohanpura 9 0.3050 1.2200:  300,000.00
Wt Umda; Kawar Singh & Kamal S/ i :
Rameshwar; " Sarbati  Devi  Wroj
Rameshwar; Ch in the name. of Ram
-___{Swaroop R, i
53 | 31-0cl-06 |Mala Din Sio Mulla - Mohanpura 1.1 0.5800 -3.9200{ __300,000.00
54 | 31-0ct-06 |Gayarsi Lal, Ramjidal, Har Rarn BihaniMohanpura 281, 79% 0.3500 1.4000 300,000,00
- Lal & Ram. s S/o Omkar, Ch in they
name -of Ran? Niwas S/o Omkar
> . 3 i "
55 01-Nowv-06 |Prasadi S,_Jagdish Sto Prabhat Mohanpura 259, 260, 233 0.4000 11,6000 300,000.00
56 01-Novw-06 |Paras -Ram Sfc Dava Ram;  Mohanpura 321.82P. B24, 828 3.2000 12.8000; - - 300,000.00
Ram Sfo Dava Ram ( Through Atorney) L
o = = ] =
57 | 01-Nov-0B |[Bodu Ram, Parsa Ram; LokshmaMohanpura 805, 812, 815, 218 17400 | 696001  300,000.00
Narayan 2 Dhansi Ramn S/o Dava Rem wim i ; = :
58 1 30-Oct-06 |Ganpat Slo Gopal ‘Mohanpura 261, 262, 253, 264, 0.2650 1.0600 300,
59_" | 01-Nov-06 |Lakshmi Narayan S/o Dava Ram Mohanpura 326 038001 _ 1.5200] _ 300,000
60| 30-0c1-06 [Ram Kishore S/c Makhan : Mohanpura _ 295, T T T 0.07001. 0.2800]  300,000.00 |
61 30-0ct-06 [Kundan Slo Sunda; Ram, Niwas Yadav Mohanpura 45, 256, 262 0.6850 2.7400 300,000,00
Slo Stinda ) e : ; :
62 | 30-0ct-06 |Ganpal Slo Gopal Mohanpura 17, 18 0.3725 1.4900 283,892.62
63 i 30-Oct-06 |{Banshi Ram S/o Moola Mohanpura 11,20, 60, 63. 95, 100, 2.3600 9.4400f  300,000.00
| ' 279, 289,293, 322, 825, ) |
: . i o bar NN
€4 | 30-0c-06 Jagmsh Prasad Dav Karan ﬂ. Ram-Mohanpura 11, 20. 60,63, 95 00, 283007 11.3200 300,000.00
' . Iﬁs!mSJoMakl‘nan . 279, 289, 293, 322, 825, i '
; : : h 827,62 ot Bood ot
65 ; O+1ov-06 |Dopa Devi Wio Gayerass Lal (D651 Mohonporo 803 05400 ' 2.3600 300000.00
| Sandéep Sio Rajbola VWo Bihari Lok - :
{+65), Hari Rom SJo Omkar IQ-'GS} : 5
(jRam - Niwas = Slo  Oimkar  (9/65); o
| Kaushalaya Wio Osmkar (9/6%) - . ! i .
66 | 04-Nov05 [Amar Singh, Radhey Shyam & Ram piohianoura 23, 237, 236, 244, 245, 14600 584001  300,000.00
Singh Slo Suraj Bhan: Jogbol Wil 804, 80T_ B22. 43 i
Suraj Bhan (Consent of Jagbali for: : !
equal distibution to three) 5 . R . - —
67 | 04-Nov-06 [Dapa Devi Wio Gayarasi_ Lal (1/6).;Mohanpura BGT, 802,794 0.9600 3.8400 300,000.00
Sandeep Sfo Rajbala Wio Bihar Lal ; .
(1/3). Hari Ram Sfo Omkar (1/6), )
_ |Kaushalaya Wio Ram Niwas [1/3) ; P ]
58 | 28-Oct06 |Umrac Singh &- Prabhu. Dayal Sio!lMohanpura’ 25, 26,27, 28, 36,225, | 10675 42700 300,000.425
Chander; ‘Bharat Mal, Ram Nwas & 226, 230, 231, 233, 309 i
Farthvi Singh S/o Hardav; Jawa Dew.
i Mava Devi, Mishri Devi Dio Hardev,
Pradeep & Pawan S/o Rameshwor;
Shanti Devi Wio Rameshwar, Shavaran i
Kumar & Jairem S/o Sheodan; Varinder! : i
Sta Lakshmi Nar i T P S
| 69 | 07-Nov-06 [Famiji Lal Sio Urnrao iMohanpura 71 .. 01800  0.72C0[ __ 300,000.00
w0 07 Nov-06 Chhaju Ram & Rameshwar Sfo Mm Mohanpura 3,471 0,5100 ; 2.0400 300.000.00
S S ol e SR T M T
71} 07-Nov-U6 [Chhaju. Ram & Rameshwar Sfo | bm-uohanpma 240, 242, 246, 247, 311, 75751 30300}  333,33333
! Dav; Rajender Prasad & Mahesh Kumari 312 [
Sfa Ruggha Ram: Gandi Dewl W}CII :
[EEERE Ruggha Ram Ji o B o ,: o [ X I
72 _| 09 Nov-06 [Saroj Devi Wio Prartpd Kumar 'Mchanpufa B 0.1825 | (_’_}'Epl - 400 000.00 |
3 | 09-Nav-06 |Bhawan Devi W-r‘o Sohan Lal, Hazan L'l!‘Muhdan.r 3 I, ?1 A R 79 1 3 02933 ; 1.4793; 399.99574 |
; & Ramji Lal 5d Schan: Banarsi, Murh, ; . i
! Kamla, Sargj & Sanlosh Dfo Sohan L.:l{
, Fayment to Hazad Lal & Rarmji Lal) i
M| 09 Now U6 [Salya Narayan: Data Ram MabeshiMohanpuia 16 254 0.2500 1.00000 40000000
i Suresh;  Bahy  Lab Badami Wi o !
Harbajhan; Golhi Devi & Mukesh Diol ; i
Hubahan (Ch to Data Ram truourf'u : i
cahamati [11:13 . e =
75| 09 Nown6 [1iazani Lal & Ramp Lal Slo Sohan Lal o:.:;r.:_-mp_ui.l____._g._nl_ﬁ_;_- _LBASH | 378000 0000000

Y
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Deta:ls of Land Purchased.in Mohanpura

Date of
Purchase—

Name of Khatedap - Village

iKhasara No

‘Area in
Hect

iArea In
iBigha

Rate o
Purchasé]

09-Nov-06

|
Ganpat & Schan S/o Gopal, Satya|Mchanpura
Narayan, Data Ram, Babu Lal, Suresh &

Mahesh.S/o Har Bhakal

14 21,22, 23,24, 23,13

0.5867 |

& 346?

300,000.00

09-Nov-06

Hazari Lal & Ramji Lal Slo Sohan Lal; Mohanpura
Bhawari Devi Wio Sohan Lal;

212, 15,285

0.5400

- 2.1600;

400,000.00

73

09-Nov-06

Ram Singh & Murari Sfo Umda; Svndn
W/o Umda; Kawar Singh & Kamal Sfo
Rameshwar; ‘Sarbali W/o Rameshwar;
Mancha Slo Lazdu; {Ch in the name ofl
Muimani through Samati Patra)

Hazari Lal, Ram Swarcop & Hari SinghiMohanpura
- |S¥o Jai Dayal: Shanti Wfo Jai Dayal;

S6. 280

07100 -

2.8400_

400,000.00

79

10-Nov-06

Satya Marayan, Dala Ram, Mahesh,|Mohanpura
Suresh & Babu Lal Sfo Har Bhagat;
Badami Wfo Har ‘Bhagal; Gothi Devi &
Mukesh Devi D/o Har Bhagal {Ch 1o
Data Ram through samathi patra)

261, 262, 263, 264,

02650 1 1.0600;

400,000.00

10-Nov-06

Jai Ram, Sardara, Ram IGshore, Suja & Mohanpura
Ram Sweroop S/o Chhothr Sheskori|
W/o Chhottu; Sawaran Wio Ram Ratan]
Geeta,. Kamla & Manisha D/o Rami
Ratan

155, 285

. i
0.0600 |

~0.2400:

-400,000.00

B1

10-Nov-06

Jal Ram, Sardara, Ram Kishore, Sup 3. Mohanura
Ram Swarcop S/o Chhotty; Sheokori
Wio Chhothu;Prembai Dfo Chhottu;
Sawaran W/o Ram Ratan; Geela, Kamlaj
& Manisha D/o Ram Ralan

82

13-Nov-06

Phool Chand; Babu Lal & Danesh Sfo
Phool Chand; Geeta, RaJ Bala, Sunita,
Kaushala, Sheetal Dvo Phoola; Krishnal .
Devi. Wio. Amar _Singhy, Surinder s.}
Narinder Singh Slo AmarSingh :

13-Nov-D5

Mata Deen S/o Mooka; Misha waﬂmw
P‘hocvlr Babu Lal, Danesh Slo Pmola,.

Geeta, Raj Bola, Sunta, HKaushala} i

Sheelal Yo Phoola; Krishna Devi Wio-

Amar Singh; Surinder & Nannder Singh:

SJo Amar Singh

- 84

13-Nov-06

Danesh Sfo Phoola: Geeta, Raj Bala}
Sunita, Kaushala & Sheelal D/o Phoola;i
Krishna Devi W/o Amar Singh; Surinderi
& Narinder Singh Sfa Amar Singh :

Mala Deen S/o Moola; Mishii Devi Wio|Mohanuia

' b .
Mishri Devi Wio Phoela; Babu Lal &;Mohanpura

..iié_ﬁ_ ST

05

120, 122, 123/964, 133

0.5600 |

2.2400}

T

"0.0600°;

7120122 123964333 ¢

:
i
i

a5

Sheodan; Ch in the name of F'umm Sloi
Basanta !

Sharvan Kumar & Jai Ram S/o Mahanpu_r.ill'

181

0.2400

ToE

i

2.2400;

_400.000.00

0.9500 .

! .
s !

T 04300

3.80002

7200,

400,000.00

®

300.000.00

86

21-Nov-06

Ram Kuwar & Babu Lal S'o Prabhat.  INMohanpura

87

{ 21-Nov-06

Ram Karan, Ram Kuwar, Robitash &Mohanpum
BabulalSfoPrabhat, %

a8

i 21-Nov-0§

Ram Karan., Ram KLmraI_ Rohit)_sh & Mohanpura
Babu Lal S/o Pﬁsbhat_ '

83

E_z_a—r}rovﬁﬁ

Bhagwan Sahai

S0

' 24-Nov.05

Rugha Ram; Gandhi Wfo Rugha Ram
{Registery Left in 167 no}

24-Nov 05 |

Kana Ram & JJgdlsh Sla Sadia M(';h:lil;)ul":'l
Chahtu  Ram & Rameshwar S/o

Ramdve:  Ronitash S/ Ganpat:
Matadeen, Banarsi & Sultan Sip Gangat

{Sahai; Jadawali Devi Wie Surja; Stanti,

‘Emarti & Santosh Dl Suna. Amar

'Singh, Radhey Shyam & Ram Singh Slo.

TSurjar Fewalt & Swaran

Ajay Kumar i& Ram :';C:shan SloiMohanpura

0.5100 :

i
2.0400

400,000.00

340, 742,286, 247,311, ¢

740, 242, 245, 247, 311,

312

1826 27,7836, 725,
226, 230; 231,233, 309

1.4200 |

5.6500!

+040,000.00

07575

T0.1263;

13725

033257

3 bago:

1,330

0.5050,

5.40001

~ . 400.000.00 |

400,300.00

' 400,000.00°

400.00000°




e el el e lalla oot

‘—‘Hﬂﬁﬁ_ﬂﬂﬁﬂﬂlﬁﬁﬁﬁ_ﬂﬁf‘.l-'lﬁ"b-'-‘l-\
A A e R L I o o T -

== B Tt



s s S e R e R A T e

‘ g% “Betails of Land Purchased in Mohanpura : G
-[Dateof  [Neme of Khatedar Village iKhasam No {Areain  |Areain i Rate of
& Purchase iHect Bigha i Purchase]
" 02 | 24-Nov-06 Mamcem Banarsi & Sultan S/o Ganga|Mohanpara 44, 220, 221, 227, 243, i 1.13900 47600]  400,000.00
|Sahai; Jadawali Devi Wio Surja: Shanti] IBDE H i , )
Emari & Santosh Dlo Sura; Amad |
Singh, Radhey Shyam & Ram Singh Sfo :
Suja; Rewstl & Swaran Dfop Sohan]
Reeta, Reena & Shareena Dig
Kauwshala; Kishori Lal & Banshi S/o : i
Nanda; i s i § ;
93 | 24-Nov-06 |Lakshmi Narayan Sfe Jalia; Ram Karan |Mohanpura 44, 220, 221, 227 243, 11900 ¢ 4.7600° 400,000.00
: Babu Lal, Ram Kuwar & Rohitash Sid| 1806 . ;
Prabhat ; : 5 = :
94 14-Dec-06 |Jay Ram S/o Sheodan (Consent to pay| Mohanura  _157/946 i D.8300 3.3200 400,000.00
; to Purcon Sio Basanta) : : e
95 | 14-Dec-06 |Sheoram S/o Omkar Mohanpura :194 : _ D.0300 0.1200 400,000.00
9% | 16-Dec-06 [Ram Dayal Slo Bhoora iMohanpura .40, 49 ;. 1.2700 5.0800i - 400,000.00
87 | 16-Dec-06 |Ram Dayal Slo Bhoora Mohanpura 18 i 04200}  1.6800 400.000.00
98 | 16-Dec08 |Ram Dayal Slo Bhoora - Mohanpura 181, 187..235 :  1.2000 4,8000 400,000.00
99 16-Dec06 {Prahlad S/o Bhura Mohanpura 135, 50, 53, 182, 188, 229 26700 |° 10,6800 400,000.00
. 100 | 21-Dec06 [Nanak Butt Slo Jagoish Prasad = IMohanpura 797 - 0.0750 |~ 03000{ __ 400,000.00 |
101 [ 09-Jen07 [Prakash, * Sambhu & Hazan  S/oMohanpura - (294 0.1575 0.6300;,  400,000.00
Sheodan:  Mahaveer Ratam & “r ) ' ;
. |Dhararmpal Sio Todaram | = = 3 - - 2
62| 09-Jan07 |Dhanshi Ram Sfo-Fardve " IMohanpura_:256, 298 0.1400 | 0.5600 wu,uo@
103 | 10-Jan07 |Kalash S/o Umrao Prasad ) Mohanpura 800, 284, 107 0.0498 0.1950; 399,502,653
104 1 09-Jan-07 [Mahaveer Ratiem & Dharampal S/o!Mohanpura ;108 - 0.2650 1.0600;  400,000.00
: Todaram B2 i
105 | 09-Jan-07 |Prabhati ‘Wio Umrao Prasac; NarshilMohanpura 107, 284 0.2997 1.1950: 399.885.74
Ram; Nihal Singh, Ramesh Chand & : : :
Mahipal S/e Umrao Prasad; Harnarayan
Sfo Sheo Sahai < N =
108 | 09-Jan-07 [Danshi S0 Hardve: Prabrali  VWojMohanpura 800 0.2215 0.8861 - 399.610.78.
Umgao; Ramesh, Marshiram, Nihali” . T :
Singh, Mahigal Slo Umrao Prasad; Sarfit ko i
Wo- Toda Ram: Hamarayan, Prakash- &
: Sfrbhu & Haran S.fo Sheodan -
107 | 100907 |Lo%a Do Umf;pom_ it - Mohanpura - B00. 284, 107 004987 01990, 399502653
103 | 11-J)an-07 | Dhansi Ram Sho Hardve: iMohanpua “309/951 01050 | 0.4200: _ 300,000.00
109 | 24-Uan-07 [Har Sahoi, Bharta & Banshi Sio Bhana Mohanpua 58, 59, 101, 257, 253 104005 476000  400.000.00
7330 [ 240an-07 |Fiar Sahai, Bharta & Bhanshi Dhar Sfo-Mohanpwa 61 . 024251 | 0.9700-  400.000.00
) Bhora Ram : i G
111 | 17-Mar-07 |[Ram Swaroop & Rajendra Sio KanlalMohanpura 800 0.0483 0.1933_ 399,574.14
Rarm; ; Neetanjali Devi Wio Kanta ram ¢ o i 3
112 1 23-May-07 Bana:sr DeviW/o Prabhu Dayal ; Mohagpy@___ﬂm e 02300 0.89200:  400.000.00
113 | 10-May-07 | Satyavarat & Akash Sio Ram, Avatar . Mohangura ‘810, 817 0.3400 1.3600 400,000.00 .
114 ! 06-Jus-07 |Umrao S/o Narayan iMohanpura_ 213, 216, 206,207 101900 ; ~ -0.7600: __400,000.Q%y
115 | 30-Jun-07 [Satyavarth aakash S/o Ramavaiar Ahir Mohanpyra 72 " _ . 0.3300 1.3200; _ 400.000.0%:
116§ 50-Jun-07 |Syoram Sto Omkar Yadav :Mohanpura _195, 211 v e 0.6500 2.6000:  400.000.00
117 [ 30-Jun-07 |Ramsingh  Purapmal  Shivram SfdiMohanpura -218 2 0.0200 0.0800:  400,000.00
Basanta : L O
118_| 18-4-07_|Mishi DeviWio Loksbman Mohanpuia 1278, 3067953 0.1350 | .- 0.5400; 400.000.00
119 | Z3-Ju07 [Matadeen, Sourgayari, Maha\Ber Sto: Mohanpura 1256, 282 0.0850 D.2600: 450,000.00
: Mahadve: Mava Wio Mahadve: Sar[t:-h ; i :
Sawaran Dio Mahadve; Parasram,| i
Kallash, Ram Singh & Pushkar Sho ;
_ |Sultan i i ey
| 120 1 05-Ju-07 |Baby Lal Slo Bharta a7 wpura_ (829, 630, 31, s ¥ 07900, 400,000.00
121 | 15-3ep-07 INarendra Sfo Lakshman 118,61, 278, 309/962 . 224000 400, 0@0 00
122 [ 15Sep-07 [Varinder Sfo Lakshman ) e 1560
| 123 ! 26-0c¢07 {Banwari 5/0 Sheodan : > 0.1383
| 124 _; 26-0c-07 |Jaiam S/ Srecdan : ;lﬂqﬁg}ura _ 26400,
125 j 28-Nov-07 |Lakshmi Narayan Sio Deva Ram ‘Mohanpura 5.6000
126 02 Apl 08 [Amar Smgh m gl’f-'lr;h Hac‘hhy Mohanpurs (3.9500 3.8000°
771 il |Shyam S/o Sura ¢ Bhan R ) W, G
127 :OQ-MH-OFJ Pan‘rm ?a]_ Ham leds Fradeep, Mohanpura 218 0.0050 2.0200
g Pawan 4
128 Area uf}_{rauqr s Purchased in ‘?_.‘.Si‘l_i.lsf
— .r 3 Ph’lc_\ilgfueurn_{I\_iws.c_[_ Enciased)
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Details of Land Purchased in Kujota

. ZSrNo. | File No. |Date of Name of Khatedar KhasaraNo v%'Area in Hect|Area In Bigha Ralé
& (ﬁ i Purchase i i . ’ Purchi
7 <0 422 21-Jun-08 |Kalu Ram Slo Kishna: Budhram, ram Sharan 295, 296, 351,352, | 0.7376 2.9503 400C
& Rohitash, Rajendra Sfo Banshi; Prabhu Parta S/o 353,356, 357.361. §
Tulla Ram Yadav - 1293.29¢ i
41 427 07-Jul-08 :Ramlal S/o Kishna; Leelaram Sfo Banshi; Sundan| 295, 206. 351, 352, 0.1951 0.7802 400C
Devi Wio Banshi 353, 356, 357.361, !
: 1293, 294, : -
|2 429 16-Jul-08 IMohan Singh, Mahabeer S/o Bhagwal Singh 175,177 i 0.5000] 2.0000 4000
43 430 16-Jul-0B |Lad Devi Wfo Maman Singh. Maman Singh S/01179, : 0.2500 | 1.1600 4000
Bhagawt Singh i i
i
. - = Total 212118 108.8463

T
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) . Details of Land Purchased in Meharampur Rajput _
o r,‘No._ File |Date of Name of Khatedar- . [Khasara No i Areain Hectg}\rea In -Rat
1 ~ {No [Purchase ' : | : iBigha Purch
i 1 1 24.04.2006 |Rood Mal Shamma_Sio Mahadey Sharma Kujota 428, 426 ; 1.4300 572000 300
2 3 | 24.04.2006 |Mishr Devi D/o Shri Jagannath Sharma -Kujota- 419 0.2300. 0.9200 300
3 ) 21 { 01.065.2006 |Om Prakash 416,420 i 0.1575. 0.6300] 300
4 30 | 24.6.206 |Sawai Singh, Sube Singh, Omi Singh, Gaje Singh,[393 : 1.1726 4.6504 300
JRam Singh O >
5 31 | 24.06.2006 |Rohitash Singh, Sawai Singh, Gaje Singh, Ram{395 e 0.2580 : 1.0320 300k
Singh, Sube Singh - . : = gil
6 |32 24052006 |Rohitash Singh, Sawai Singh, Gaje” Singh, Ram|392 T 0.0200 - 0.0800] 300
.5 Singh, Sube Singh i L : =
7 i 35 ; 28.05.2006 |Sheodan Sfo Kishan Ram Ahi 1372 i ot 1.2600 . 5.0400] _ 300¢
8 ! 36 | 28.06.2006 |Saviti Wio Sheodan Ahir 1295.296 1. 2.0900° 8.3600;  300(
9 |183| 10-Nov-06 jJai Ram, Sardara, Ram Kishore, Suraj Bhan & Ram|288/439 ; 0.5000 : 2.0000| 400¢
d 1 Swaroop Sfo Chhottu Ram; Sawaran Wfo Ram 4 ; : ;
: Ratan: Geeta, Kamla & Manisha 0/o Ram Ratan: :
|10 1 263] 24-yan07 [1iar Sahal Bhaia SioBioa Ram __|z88 ! 1.9667 _7.8667] __ 400C
11 [ 2631 240an-07 !Har Chand S/o Hucca Ram % b ©j382, 383, 384, 385, § 2.1900 8.7600 400C -
i - t 386 !
12 1268} 31-Jan-07 |Rohitash Singh, Om' Singh. Gaje Singh, Ram Singh{294/427, 204/428, 0.2417 0.9667| . 400C
S-S | & Sube Singh Sio Prahlag Singh ST 4 z )
|13 {270 07-Feb-07 |SawaiSingh Sio Prahlad Singh 29474277, 294(428 | 0.0483 | 0.1933
14 '|1278] 19Mar-07 |Kailash S/d Gularai Sharma : 416, 420 i 0.1575: 0.6300
15 1316, 05-Jul07 |Rohitash Singh Tanwar S/o Prahalad Singh Tanwar | (399/434) ! 0.0476 : 01904
_ ; ) ol : i3 ,
16_1319 | 05Jul07 |Veena Tanwar Sio Rajesh Tenwar - , (399/434) i 0.00%4 | 0.0217
17 . 1357 i 24-Sep-07 |Pwan Slo Gulan . : 415,420, 1 04575] 0.6300}
18 :369 : 14-Nov-O7 [Bhawar Singh Slo Umnrao Singh , My i 0.8800 ! - 3.5200
19 1379 7 26-Dec-07 [Rohitash Singh; Sube Singh; Sawai Singh; Bhomi289 : 0.5800 2.32001
; Eh s SinghGaje Singh Ram Singh Sk Prshiad Singh: :
s iBhawar gingh S/o Umrao Singh s e SR : .
20 1381 26-Oec07 |Bhawar gingh Slo Umrso Singh e, .. Q4400 176000 40001
0 393 . 25Apr08.  Salyanarayan, Jamal Singh, Bel Uit Bagraj Sio, 204, 206 1.2000 4.80000. 40008
s Mool Cland: Mabipal Slo Lawmi Narayan: Swaran i ; :
e F 0, Wio Laximi Narayan % e B B B :
721 1399} 20-May-08 iRam Singh T Sla Prahlad Singh Tanwar (399434) P 0.0139: 0.0556{ 170871%
22 {400 ; 20-May-08 |Rainadevi Wio Prahid Singh Tanwar . (399/434) +. ... 00050. 00200 1056861
.23 _ 401 21-May-08 {Sowai Smgh S/o Prahlad Singh Tamwar (39934 00328, 01314 1141814
28 1402 : 21-May-08 Sube Singh Slo Pronied Singh Tamwar (399739 " T ppygg __00756; 1323447
25 411 11-Jun-08 iDhanshi Ram Hazari L3l Sfo Mod Chand Yadav " 204,205 7T T T06000° 2000, "~ 4000C
: : i Total Abadi Area purchased N : o 15873 6.3493]
e L T b o829l T
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&
il Grasim Industries Limited.. 5 !
Unit Grasim Cement Kotputfi
List of Houses Purchased in Abadi area of V:Hage Mohanpura
Sr.No. |F. No. Date of Purchase :Name of Khatedar . Type of Land Area Hect |Area Bigha _
1 425 ‘12-Jul-08 Kailash S/o Sohan Lal Kanjar i 136 i 0.1800 i 07200
2 428 | 14-Julos Mathra Sfo Sohan Lal Kanjar : f 136 . 00361 0.1444
3. 436 31-Jul-08 Birbal Sfo Sohan : 136 . 0.0364 0.1444
4 437 i 31-Jul-08 Puran Mal S/o Schan L 136 . 0.0361 0.1444
5 433 i 31-Jul-08 Prahlad S/o Banshi ; 136 i D.0180' 0.0720
6 442 14-Jul-08 Babulal S/o Banshi Ram : 136 i :0.0180 0.0720] .
7 : 23-Aug-08 Chajjuram S/o Moli lal Kanjar - TR ;  0.0357 0.1428
. 1 ; *136.Total  * 03600 1.4400
7 ;287 29-Mar-07 . |Bhoop Smgh Yadav; Babu Lal Goyal P, 214 -1 0.0480 0.1920}
8 284 04-Dec-06 Subhash Nat ' 274 . 0.0250 0.0999
9 424 02-Jul-08 Shyamlal S/o Bhansi Dhar o 214 - 00310 0.12401.
10 425 02-Jul-08 Bhebarem S/o Banshi Dhar ; 274 . 00256 0.1624]
11 ‘439 31-Jul08 Chittarmal Yadav S/o0 Omkar Yadav 274 D 0012 . 0,04
: _ . : | 274Total ; _ 0.4417 0.5
12 376 17-Dec-07 __ [Puranmal Sio Shri Umrao Singh =3 273 ;. 0.0202] - 0.0808
13 - 382 29-Dec-07 Sugan Chand Slo Hanuman Meena . ! 273 -7 0.0285 0.1140
14 413 20-Jun-08 Om Prakash, Ratan Lal, Manoj Slo Rami 273 © 00348 ! ‘0.1392
S ' . - iDayal; Chandrakanta Devi W/o Ram: _ R
- ; i Dayal Jangid ; . - .
|15 435 ;  23-Jun-08 - [Salyaveer Slo Ram Niwas ; 273. ¢ 00194; . 0.0776
{7 161 444 1 14Aug08  Ram Kumer Birbal Motheram S/o dhanjui 273 . 002257 T 0.0901
£ = iMeena; Gayarsi Oevi W/o Jhanju Ram e :
s e TR e R 0_1254 5017

. GrandTot;l ! 0.522’1- : 1*,5!135
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: Unit Grasim Cement Kotputli _ _
List of Houses Purchaseq in’Abadi area of Village Meharampur Rajput _
Sr.No.  IF. No. [Date of Purchase |[Name of Khatedar [Khasara No  jArea DU_fChElSedifAma
' i‘ i ; i‘in Hect EMG&-‘
. o i ] 3
| = N i B
1 214 04 Decll  ResnSloMNamiom el 08 I R 1
2 269 i '25Jan-07 _ Har Chand 8/o Hucea Rarm Yadav. 1399 7 ~ 0.1481 |
3 290 11-Apr-07__ ™ Jagdish S/o Dedha Ram - . 399 . 0.0038 ;
4 294 21-May07  iBaby Lal $/0 Bhola Ram : __ 399 ] 0.0120 !
5 295 21:-May-07  Suresh S5 Babu Lal 2 399, " 00048] .
6 299 | 10-Mayo7 - Dashrath urf Deshraj S/o Dadha Ram i~ -3399 - A _0.0219 ;
=i - 300 10-May-07 Madan Lal S/0 Kanha Ram i 399 ! 0.0018 :
8 301 24-May-07 :Ram Chander S/o Guijhan Lal : E 399 : 00444 i
i 315 30-Jun-07 iViErx_Sinsg S/0 Banshi Dhar ] oy [ 399 e | . 0.0024 § .
10 | 322 Huh07 i Ramkumar S/ Sundaram > =k, TG 0.0240 | -
_ 1 |7326. 04-Aug-07 i Sunita Devi Wio Rajendra’ ! 399 001917 @
12 | 327 04-Aug-07 _!Pérmgshw'ari Devi Wio Mangj. P 399 __m,___ 0.0158 .
13 328 03-Aug-07 :Gandi Devi W/o Prabu Dayal 1 3% il __ 00128 i
14 333 | 07-Aug07 ikl Ram S/o Baby Ram e e f OS89 ___0.0283 P
=35} 334 o7Aw 7____Kalu Ram S/o Baby Ram _t__gg_____g =4 - 00065, =
1 16 335 07-Aug-07  Autian Lal S/o Gulihar R I B . 0.0168:
.97 336 O7-Aug-87 _:Aurian Lal S/o Guljhar o AL ! —t . 0.0183:
18, | 337 07-Aug-07 Om Prakash S/o Banwari Lal ] 399 7 0.0258 ¢ :
o339 13Aug07 " ‘Sant Ram S/o Sons S 5 5 oo 00767
;-@.L———-—Hu_st__l 390 | 13Aug07 __ewggg_c@m_ﬂ;_.. T e SRR "
—8)l I Ty 07. __Ram Karan Sfo Chanda Ram Chamar """ e b, OBORGT T
2 | M3 07 Peomn Sfo Chanda Ram Chamar o : 0.0142;
-3 | g _2AAG07 Mran Lol Sfo Chanda Ram Chamar ~t2 399 TT000A8T
24 1346 | 23Aua07 -Gandaram $/6 Guljari Laj i A 399 T T o0708 - S—
=+ 2480907 " Stgana Dev Wio PooranMat 7 T R T ——
26 | 343 3 29-:‘\1_1&97 ) -SUI‘IIE@_Q_&\& Wo jo_eﬂjra G i 389 : 0.0342 :-

_-_Teeja Devi Wio Sohan L'i 4 _______
2 356 | 20-5ep-07 _Mukesh Kumar W/ Soh
30 | 358 1 208ep07 :Maman Singh S/o Bans
31 | 360 . 10-0ct-07 :Suresh Sfo Hari Ram

R S YO SN PP

92 | 36 | 260cto7 Hanuman S0 Kaluram Arya
|33 | 368 : __31-0ct07 :Hariram S/o Dedaram Bawaria -
A ! 33 1 " 05Decnr —Banshidhar S/ Gufjar Lal

% {37 | GsDecor Banshidhar S/ Guljari Lal

t_ 317 . 7 DecO7 St Mels Den o Deda Ram

== T R e B
; 27 i 349 i ,zMutg? ) aPooranmal_Sln Guljhari e ot e S99 TS O-—-'OS‘-*—*—SB bt
28 1355 T 20de D7 T i - 0. o

g o i 20Sepl7 L i L

anlafl: ~

371 378 —mt Panchi Devi Wio Bhawar i~
B | 383 o~ Kaluom Sio Sudaram T A B il
=9 | 369 | "Z1Jang Bhagwan Sahai Sio Khemia gy s, B
] 385 | 7721-Jan-08_ __Prakash s/o Bhagwan Sahai s 10 S
| 386 | 13fsbog i oonSloBhagwan Sahai -~ T . 399
— 4 [ 386 [ 13Feb0s Budhram Slo Shii Fusharam SN S S
|42 | 388 | 21Feb-08 - Sonaram S/o Nandaram Arya —— )
4 f 3 _____2iF_et;0§____.-A_s.rv_qk,@m—_s,@u_rja_@ﬁy_i; RS e
394 [T 15 May0g —Deeta Devi Wio Maduram Arya -
45 I 395 ' 15-May-08 Niranjan, Hamraj‘ Mahesh, Hardwari Lal Sigi 399
S S S B i : PR v———_
01396 T e MAy 08 T B Singh Tawar S5 Prahiad Singh Tanwar 399 0.0715 ; 71
| y
Sy f 16-May-08 ~_Banshi Dhar S?o_Manql_a }-?a-r'n;’uy-'} 00344 34
. N 08May-08 g L.E{'§/E}§JEi&.raTwa';i'{-y.. ' coiel g
14 ;j()fr_._ {]_g-l_'\/l{!_'y'-l']_ﬂ . G_-.i_llf_?_?;?‘l_ “TJ’UT\—J-'IEEJL] 5 0 [’,‘:{_)_f_{i‘: g
W 4 AT g May-08  Ganesh & Mahadve Sho Marigh 0.0406 | 06
oMl ey Ram Swaroo S/o Sunda o~ b 004087 T a0z

RS
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52 408 07-Jun-08 Geeta Devi W/a Mahender Kumar _ 359 i 0.0027 ;
53 409 07-Jun-08 Kabul Chand S/o Ganesh Ram Arya 399 ; 0.0072
54 410 07-Jun-08 Hazari Lal S/o Mahadve 399 0.0037
55 414 25-Jun-08 Madan Lal Slo Kana Ram; Surji Devi Wio: 399 0.0328!
Kana Ram; Geeta Devi Wio Mahandeér
Chamar ' . o 5
- 56 423 02-Jul-08 Nekiram S/ Sukhram ) 399 . Obmpmg -
ST . 431 :  23-Jul03 Leela Ram S/o Bodhu Ram T T3 0.0188.
58 ! 432 | 23-Jul-08 Sugan Chand Sfo Nanda Ram Arya 399 0.0161
59 : 433 + - 23Jul08 Suresh & Hemraj S/o Leela Ram 399 0.0091;
60 434 - 23-Jul-08 Jai Ram S/o Bodu Ram Arya © 399 . i * 0.0064i
61 446 - ~11-Aug-08 Ram Singh, Kailash, Jitender Sle Gheesaram " 399 : 0.0251
Rewali Devi W/o Gheesaram — ) i 2
i L == 399 Total : 1.2715F —
62 283 - 08-May-07 Leela Ram Slo Khem Chand . 390/437 . 0.0641 :
63 | 298 10-May-07 __ {Pintu Urf Raj Kumar Sfo Hari Ram 39971437 . 0.0305 ;
B4 . 303 24-May-07  |Radha W/o Ram Chander 399/437 0.0038 :
55 ;. 307 26-May-07 __|Sher Singh Slo Moola Ram 3991437 0.0384 : |
66 . 351 15-Sep-07___;Sirja Ram Slo Mangal Ram . 399/437 -0.0182 ¢ '
67 | 361 : 16-0ct-07 __|Parvali Devi Wio Rohitash il 399/437 . 0.0041
68 . 362 = 16-0ct-07 _ Patashi Devi W/o Harlal . T 3991437 0.0114 -
69 - 387 . 13-Feb-08  MurliLal Slo Ramji Lal i 399437 00113
70 412 . -18-Jun-08 'Pappuram Hoshiar, Hanuman S/o Ramji Léf‘ . 399!437” ) "~ 0.0850 i
S iBimla Devi Wi/o Ramiji Lal, Gulab Devi W!o A
. iHoshiar, Kamlesh Wro Mukesh, i o
i ¥ 415 21-Jun08 _ :Shanti Devi W/o.Ramji Lal Bawana . 399/437 . - 0.0200
72 416 21Jun-08 _ ‘Roshni Devi Wio Ram Nwas Bawaria - 399/437 - 0.0093 _
73 417 26Jun08 _ Indvaj Bawara Slo Ramj Lal 399437 T 0,01% .
T4 - 440  05Aug08  ManduRamSlolech Ram Yadav  _ 399M37 __ 0.0043
i i et e o 390M3T Yol 05480 -
- i GrandTotasl . 15873 1

i)
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-Grasim Industries Limited
Unit Grasim Cement Kotputli
__Land Acquired-Under Section 89(4) in village Mohanpura
Sr.No [Date Name of Khatedar |Khasara No iArea in Hect
: i .
23 122-Dec-07 Jamna S/o Bala  Ram urf Pallaram; Sheonath,{186 * 1.2800
3~ Ramavatar, Suresh, Bajrarig S/o Saidara; Gayarsi | x
Devi W/o Sardara; Bhgraram Slo Gumana; Harj B
Baghat S/o Deva Ram;. Nanchi Wio Deva Ram- i
: : _ i ey ;
. 37 '31-Mar-08 [Sugan Chand, Chiranji, Hazari, Uaday Singh $/0i265, 143 i . 0.1900 -
Late Hanuman; Madhi Devi-W/o Late Hanuman ' i : @
|40 14-Jan-08_|Krishna Devi, Manju Devi D/o Matadin 184,224,236 0.8000]
| . g ‘ g bl T : o
| 41 31-Mar-08 ;Chothmal S/oMakhan. .- MR ST .0,1200]
' I ' R — . (— W -
" [Mandir Shree Narsirigh Ji Maharsj 0, A, A 13; 13.6100
by - e I gt M 198, 10T :
I . .' § P © 1118, 119, 130,131,
Yo e ' 132, 144, 147, 148,
! i 149, 150, 151, 152,
. ' _ 153, 154, 164, 165,
N 5 ‘ ‘ 1166, 167, 168, 169,
: ! ) 171, 172, “'73_,' 174,
i ' ) = i 3155 s e B e
Banwari Lal, Lakshman Smgh Ramkaran, Kailash:314, 315 i 0.6300
s "|Chand S/o Sunda Ram -~ gt b e SR e GBI
T S S S
- : B S ey i e T8B00)
1
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Grasim Industries Limited
Unit Grasim Cement Kotputli
Land Acquired Under Section 89(4) in Meharampur Rajput
Sr.No [Date Name of Khatedar Khasara No  {Area in Hect |
15 25-Jul-07 _IRohitash S/o Moola Ram 395 : . 0.0517]
16 123-Jul07 jRood Mal Puranmal Slo Ram Dayal; Channa Devi 293, 386, 397, 6.0300
I " Wio Ramdayal; Ramsingh Ramkaran Shriram|398, 291/441
f Dayaram S/o Banwari, Smt Ramkala, Gothi Devil -
Ramrati ‘Rambhatari Dfo " Banwari; Prabhu Slo
Ramkaran; Rampratap Sfo Nanad; Chandro Wio)
Nanad; rohitash Sfg Moota; Birvati W/o
17 {23-Feb-08.|Hari Ram S/o Chotturam; Soni W/o Chotturam;| 286, 287, 37300
Lo Kailash, Prakash, .Chander Pal, R Kishan,j288/436 .
Mahender Slo Sura Ram; Roshni W/o Surja Ram;
: Papita D/o Suja Ram; Radhey. Shyam, Banwari,
Amar Singh Sfo Haral: Patasi Devi W/o Harlal;
Prem, Munni, SantaraDloHarla
i Mandir Shree Mahadve Ji _~~~ "= T T i369:3760 T i 15300
1Harsahya, Bharta Sio Bhora Laf, Shurti Devi W/o|288 i 1.1300
Dhola Ram Bawnya B b e '
i ey s At e ol il s e o
12,4717

b, ' : . “iTotal

o



N s e et lalalalalalalalalalalafalalalalalealalalaalalalalalaolalal alalalaly:
e e I o L I = o O e e e e = . B '

- - -.-..“ o~ y
e S R e



=

A L e

1

R

i

"*’K‘\i%’..’
Grasim Industries Limited - & S
. Unit Grasim Cement Kotputli

Imedi_Devi D/o Hardve Wio Shriram §324f1o47, 324/1048/1050 1.690
- . ] . = )

; Mandir Shree Peer Jj Maharaj 1227, 228, 229, 230, 231,f . 6170
- 1232, 233, 234, 235, 235, :

’ 1237, 238, 239, 240. 241
:242, 297, 298, 299, 300.'=
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GPS photographs taken during the site visits

Limestone Crusher-1
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Limestone crusher — 2
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Vibration study location
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Cracks in the structures/houses observed during site visits
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Some of the plantation photographs taken during joint committee visits and earlier inspections
as well
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Kotputli Cement Works

Ground Vibration Summary Report - AUGUST-2024

: No. of Peak Vector Sum( MM/S) Peak Vector Sum( MM/S)
Date Location Frequency Frequency
Holes MICROMATE( 91) MICROMATE( 92)
01.08.2024 305 RAMP 14 NOT TRIGGERED NOT TRIGGERED 0.757 17.1
315 IDEA TOWER 15 NOT TRIGGERED NOT TRIGGERED 0.975 29
315 00SIDE IT 14 NOT TRIGGERED NOT TRIGGERED 0.65 28
290 BOX 15 NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED
305 ALKALI SIDE 12 NOT TRIGGERED NOT TRIGGERED 0.792 25
305 IDEA TOWER SIDE 21 NOT TRIGGERED NOT TRIGGERED 0.702 45
02.08.2024 315 IDEA TOWER 16 NOT TRIGGERED NOT TRIGGERED 1.343
325-00 16 NOT TRIGGERED NOT TRIGGERED 0.611 29
305 12m 19 NOT TRIGGERED NOT TRIGGERED 1.155 20
315-00 17 NOT TRIGGERED NOT TRIGGERED 0.639 24
03.08.2024 335 SAMSHAN 16 NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED
305 RAMP 20 1.379 39 1.075 24
290 RAMP 14 2.206 38 1.049 57
290 ALKALI 7 NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED
315 IDEA TOWER 20 1.54 23 1.566 24
315 00SIDE IT 16 2.106 29 2.055 20
315 ALKALI 21 0.987 27 0.62 14.8
04.08.2024 325 IDEA TOWER 20 1.125 30 NOT TRIGGERED NOT TRIGGERED
315 00SIDE IT 13 0.786 146 NOT TRIGGERED NOT TRIGGERED
315 IDEA TOWER 16 1.042 18.6 NOT TRIGGERED NOT TRIGGERED
305 RAMP 21 1.341 26 NOT TRIGGERED NOT TRIGGERED
305 IDEA TOWER SIDE 21 0.824 19.3 NOT TRIGGERED NOT TRIGGERED
335 KAIZEN 19 0.707 33 NOT TRIGGERED NOT TRIGGERED
305 OLD RAMP 8 1.324 14.2 NOT TRIGGERED NOT TRIGGERED
05.08.2024 315 IDEA TOWER 26 0.777 128 0.702 29
30500 IT 14 1.838 26 1.521 30
315 00 MIDDLE 15 1.643 15.1 2.307 26
335 KAIZEN 22 1.213 25 0.665 51
305 00 CORNER 15 1.431 37 2.4 33
06.08.2024 315 IT BOTTOM 16 1.595 39 1.039 19.3
315 IT TOP 11 1.209 37 0.783 30
305 RAMP ALKALI 16 1.816 32 1.075 27
315 00 CORNER 15 1.829 146 1.716 28
335 KAIZEN 14 0.780 128 1.586 31
07.08.2024 305 NEW PUMP 21 0.749 128 1.377 38
290 BOX 15 1.418 114 1.248 38
305 ALKALI SIDE 18 1.095 38 0.903 15.8
315 ALKALI 24 1.189 60 0.849 27
315 1| TOWER 14 0.546 102 0.846 146
335 KAIZEN 19 0.815 28 1.45 128
305 DHOLA 21 NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED
08.08.2024 315 IDEA TOWER 16 0.99 28 0.829 146
315 00SIDE IT 19 1.182 85 0.763 85
305 DHOLA 27 NOT TRIGGERED NOT TRIGGERED 1.38 29
305 PUMP 19 1.441 35 NOT TRIGGERED * NOT TRIGGERED
305 ALKALI SIDE 17 1.059 93 0.549 146
290 BOX 13 1.976 17.1 2.439 20
335 KAIZEN 19 1.792 102 1.089 45
09.08.2024 335 KAIZEN 22 1.206 31 NOT TRIGGERED NOT TRIGGERED
315 00 SIDE 17 1.009 93 NOT TRIGGERED NOT TRIGGERED
305 00SIDE IT 10 1.327 85 NOT TRIGGERED NOT TRIGGERED
305 ALKALI SIDE 12 1.092 23 NOT TRIGGERED NOT TRIGGERED
315 ALKALI 19 1.176 16.3 NOT TRIGGERED NOT TRIGGERED
315 IDEA TOWER 11 0.723 79 NOT TRIGGERED NOT TRIGGERED
10.08.2024 335 KAIZEN 27 NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED
315 00SIDE IT 9 0.84 57 1.087 35
315 IDEA TOWER 20 0.61 171 0.604 102
305 ALKALI SIDE 32 0.699 64 0.677 93
305 OLD RAMP 18 1.049 57 0.618 114
315 IDEA TOWER TOE 23 0.758 21 1.201 32
11.08.2024 335 SAMSHAN 17 0.688 171 NOT TRIGGERED NOT TRIGGERED
345 SAMSHAN 23 1.005 21 NOT TRIGGERED NOT TRIGGERED
290 MRL 16 1.933 19.3 1.315 41
315 00 20 0.828 102 2.037 102
315 IDEA TOWER 23 0.94 20 1.087 39
335 BLC 10 0.989 11.9 0.856 11.4
12.08.2024 315 00 CORNER 18 1.146 17.7 2.064 38
315 00SIDE IT 17 0.768 128 1.139 32
315 IDEA TOWER TOE 16 NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED




305 00SIDE IT 20 1.018 23 NOT TRIGGERED NOT TRIGGERED
290 BOX 18 1.188 57 1.438 93
335 KAIZEN 20 NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED
305 ALKALI SIDE 8 2.354 21 NOT TRIGGERED NOT TRIGGERED
13.08.2024 290 BOX 22 1.851 79 1.198 93
315 IDEA TOWER 12 0.796 18.6 1.573 27
305 ALKALI SIDE 16 0.7088 68 0.611 54
305 OLD RAMP 21 1.125 27 0.609 93
305 00SIDE IT 22 1.383 32 1.83 33
345 SAMSHAN 16 NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED
335 KAIZEN 16 1.194 37 NOT TRIGGERED NOT TRIGGERED
14.08.2024 335 KAIZEN 17 0.683 146 NOT TRIGGERED NOT TRIGGERED
305 ALKALI SIDE 17 0.696 14 0.872 22
305 ALKALI SIDE 2 12 NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED
335 SAMSHAN 18 NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED
305 00SIDE IT 14 1.367 23 1.079 24
315 00SIDE CORNER 11 0.829 10.7 NOT TRIGGERED NOT TRIGGERED
325 DHOLA 8 NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED
15.08.2024 305 00SIDE IT 21 1.298 20 1.097 41
315 00SIDE 17 1.007 19 1.649 16.3
335 SAMSHAN 20 0.811 23 NOT TRIGGERED NOT TRIGGERED
305 OLD RAMP 19 0.631 18 NOT TRIGGERED NOT TRIGGERED
315 DHOLA 16 NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED NOT TRIGGERED
335 BLC 7 0.793 16.3 0.925 21




MOHANPURA-JODHPURA LIMESTONE MINES

N
. Blast Data Sheet "
_ pate: 4 | R [I Q_\,’

LocATION F 08 Blast Number Firing Time

Bench Data ,QQM é,’ '

Rock Conditions l:] Weak Joints [Z/ Tight Joints E] Massive Rock
(Geologic Structure)
Bench Conditions Face Conditions Drill holes Conditions
Pre Blast Inspection ( [ d [
ﬂmd : 26D

Blast Data B/ Production D Development

Blast Area Length{m) Width(m) Bench Height(m) Volume(m3)

Blast Hol Hole Diameter(mm) Hole Depth(m) Angle o%grglling(Deg.) Sub Drill(m)

oles MM & :
Number of Holes Total Depth(m) Number of Rows
............ B/ Rectangular
Burden(m) Drilling Pattern
3"’\ }qnﬁu)q I [ steggered
{7
. Length(m) Material type Material Size(mm)
St
mIming B'SM ) 5(‘6@-5’ 0to 8 mm
7

Tota! Explosive

Initation Svstem

Connection Checkec By

Blast Monitoring
Vibration(mm/s)

Fly Rock

Post Blast Inspection
Fragmentation
Boulders and Oversize

Muck Pile Shape

Remalr{ing Rock Mass
Misfires
Blown Out .

élasi Assessment Data

Foreman -

Primer(Kg) Column Charge(Kg)
e 305 S B | 0. Ko
E’ Nonel
Name -
Signature:
Transverse - Longitodinal Vertical

Bﬁont Side

[___]Poor

,:]Top
DExercise Clean Up
Eﬁose and Spread out
DBack Break

[ Jves

[ Jves
.Powder—Factor(Ton./Kg)

Ye8) oy

[ sackside
[:]Moderaf“

[ JModerate clean up
[ right and Compact
[ Jover greak
=

(o

 Huled

[ooos

[ JBottom
[:IBottom

[ Jrignt

[ Junder Break
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~ JHANPURA-JODHPURA LIMESTONE MINES
> [ BLASTING PATTERN

Date: m\w _ u\J Blast No. A!. Location/RL : \WOMI Nmn_}\\/% A}_;Apr?.v

EXPLOSIVE USED HOLE GEOMETRY

S.NO. ) EXPLOSIVE UuoM QUANTITY ] DESCRRIPTION UOM
1 |Kelvex(83 mm) ‘ Kg 3 No. of Holes- Nos. 16
2 [Primex Kg — Y |Depth of Holes mtr XM
3 |Kelamboost Kg M.WIWTW-, Spacing A - omtr YY)
4 |aANFE-SME : Kg F60 ks |[Burden S mtr DM
5 |DF mtr — Stemming Height s mtr 3 TM
6 |ED Nos Al No. of Row . . ~o 7| Nos. 2=
7 |DTH 10m Nos 16 Powder Factor - - | Ton/kg | Y0)
8 |DTH 9m Nos —_ Total Charge . g Kg 23%.SST™
9 |DTH 6m Nos — Charge/Hole ik Kg 52.38]
10 |TLD 3/17 Nos P Charge/Delay = .. = | * Kg 5239
11 |TLD 4/17 Nos - Rock Generation .~ "’ MT 3360
12 |TLD 3/25 ~ Nos = B
13 |TLD 4/25 Nos 6
14 |TLD 3/42 Nos o
15 |1LD 4/42 Nos 8




» ate/Time Tran at 15:00:02 August 6, 2024

Trigger Source  Geo: 0.500 mm/s
Range Geo: 254.0 mm/s

Record Time 3.0 sec at 2048 sps
Operator/Setup: Operator/factory. MMB

Notes

Location: KCW

Client: MOHANPURA JODHPURA LIMESTONE MINES
User Name: UTCL

General:

Microphone Linear Weighting

PSPL 2.064 pa.(L) at 2.178 sec

ZC Freq 59 Hz

Channel Test Passed (Freq=20.5 Hz Amp = 1232 mv )

Tran Vert Long

PPV 1624 0977 1151 mm/s
ZC Freq 114 60 32 Hz
Time (Rel. to Trig) 0229 0201 0.239 sec
Peak Acceleration 0137 0058 0.072 g
Peak Displacement 0.004 0.004 0.005 mm
Sensor Check Passed Passed Passed

Frequency 7.3 7.3 73 Hz

Overswing Ratio 45 46 4.3

Peak Vector Sum 1.816 mm/s at 0.163 sec

instantel : VG nEpUIL

.Serial Number
Battery Level
Unit Calibration
File Name

Post Event Notes
Blast Location- 305 Ramp alkali
Instrument Location- Near Jodhpura School

. Permissible Ground Vibration

DGMS India (A)

UM20691 V 10-90GC Micromate ISEE
3.8 Volts
December 19, 2023 by UES New Delhi
__TEMP.EVT

cpege it il

254-
200+
i
100+
..‘L
50—
2 f
£ |
E 20
2> |
o 104
@ +
> .«
5,..'

Micl:  esioens ”___, i e e

s 10 20

Frequency (Hz)
Tran: - Vert. Long

a)Industrial Buildings

SRR

b)Domestic houses/structures
c)Historic objects, sensitive structures

e b
|
= Ak
o0 i
50 100 >
0.0
0.0
i
i ;
e 0.0
“t i
! 0.0

©SensorCheck .




uRLanies

DatelTime Tran at 15:00:15 August 6, 2024

“rigger Source  Geo: 0.500 mm/s
Range Geo: 254.0 mm/s
Record Time 3.0 sec at 2048 sps

Operator/Setup: Operator/UTCL.MMB

Notes

Location: KCw

Client: MOHANPURA JODHPURA LIMESTONE MINES

User Name: UTCL

General:

Microphone  Linear Weighting

PSPL 2.638 pa.(L) at 1.851 sec

ZC Freq 10.6 Hz

Channel Test Passed (Freq = 20.5 Hz Amp = 1268 mv )

Tran Vert Long

PPV 0914 0615 0607 mm/s

ZC Freq 39 37 27 Hz

Time (Rel. to Trig) 0190 0036 0192 sec

Peak Acceleration 0.044 0.025- 0036 g

Peak Displacement  0.005 0.003 0.005 mm

Sensor Check Passed Passed Passed
Frequency 7.3 7.5 73 Hz
Overswing Ratio 4.5 4.2 4.4

Peak Vector Sum 1.075 mm/s at 0.191 sec

Velocity (mm/s)

b VG L I\CPUI [ 8

Serial Number UM20692 V 10-90GC Micromate ISEE

Battery Level 3.8 Volts
Unit Calibration December 19, 2023 by UES New Delhi
File Name TEMP.EVT

Post Event Notes
Blast Location- 305 Ramp Alkali
Instrument Location- Jodhpura Road

DGMS India (A)
; Permissible Ground Vibration
254-} : bt T
2ooJ; b
. No velocity above 1.0 mm/s
100 . =
T
50
I IR |
20"" e . = ‘T
: — b
A == ey s B YR R -
W SRAR.TLY W) TR
2 3 S
4 i , = PRS- YOONES, [ e 25s THCH o) R - S P sl
1 2 5 10 20 50 100 >
Frequency (Hz)
Tran' - Vert. Long =

a)Industrial Buildings
b)Domestic houses/structures
Cc)Historic objects. sensitive structures

MicL ~ ot . s s 0.0
Longé-- s oy * B TR T ~.0.0
0.0

0.0

Format € 1995 2015 Xmark Corporation

‘SensorCheck




MOHANPURA-JODHPURA LIMESTONE MINES

Blast Data Sheet

Bench Data

Rock Conditions
(Geologic Structure)

Pre Blast Inspection

Blast Data

Blast Area

~ Blast Holes

Stemming

Total Explosive

Initation System

Connection Checked By

Blast Monitoring
Vibration(mm/s)

Fly Rock

Post Blast Inspection s
ﬁobr
!:]'liop
_‘E:IExercise Clean Up
i vgfoq.se and Spread out

Fragmentation

Boulders and Oversize

Muck Pile Shabé

Remammg Rock Mass :

M:sﬁreq

. Blast Assessment Data -

2624

J
Date: O@/OQ

WAT!ON'BB e,

Blast Number

Firing Time

Weak Joints

[]

Bench Conditions

E/ Tight Joints

l:] Massive Rock

Face Conditions

(}Zcoal .......

Drill holes Conditions

E” Production

Development

Burden(m) 3

Spacing(m) Drlllmg Pattern

AT

/q’r O

Length(m) Width(m) Bench Hejght(m) Volume(m3)
£M
Hole Diameter(mm) Hole Depth(m) Angle of Déilling(Deg.) Sub Drill{m)
............. o2, )
Number of Holes Total De| th&rr:) Number of Rows
{f jl M E/ Rectangular

Staggered

Longitodinal

Length(m) Materlal type C Material Size(mm)
3 S—M ,[ 4 /ck’f 0to8 mm
Primer(Kg) Column Charge(Kg),
2]
§ g/ Nonel
Name :
Signature:
Transverse Vertical

PINITINS

AN

! lBack Break -

_l:lYes

= l:lModeraf'e

; DOver Break

" |Powder Factor(Ton /Kg)

'DBack Side

[ Jottom

[ ]ottom

[ Jrignt

[ Junder Break

[rside
l:]Moderate Clean Up
I:,Tight and Compact

I AT L —

ST

General Charging Plan
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OIDZviDLOUIvCr\» LIMESTONE MINES

: BLASTING PATTERN

Um»m"m\% m.w.-r_. BlastNo. p S

Location/RL : \wO‘v 5 .»A,n.\.ﬁ. 2.en

TS
_p—-QSMmS

——a

P

—Z7Trmy
EXPLOSIVE USED ; HOLE GEOMETRY
S.NO. EXPLOSIVE uom QUANTITY DESCRRIPTION uom
1 |Keivex(83 mm) “g 94S No. of Holes Nos.
2 |Primex : KE e Depth of Holes mtr.
32 jdelamboost 30 R [Spacing boomr
4 {ANFO 20 Y733 J Burden : mtr
S |Df — Stemming Heignt™ - mtr’
6 D B A Ino. of Row Nos.
7 [0TH 10m ] 1y Powder Factor Jon/Kg
g L,_ H Ym 1 N el s € el Kg
N T B ™ fHale - o TR
10 |10 3717 - _pomes | B} [chage/belny T Kg-
31 T y i tice ~— Rock Generaticn b MT
o — [ o
13 - et ey
& s I T ..
L w16




/" £ nstantel =Yl geport
datelTime Vert at 15:16:37 August 6, 2024 Serial Number UM20692 V 10-80GC Micromate ISEE
rigger Source  Geo: 0.500 mmv/s Ba!tery l._eve! 3.8 Volts .
/ Range Geo: 254.0 mm/s Unit Calibration December 19, 2023 by UES New Delhi
Record Time 3.0 sec at 2048 sps File Name _ TEMP.EVT
Operator/Setup: Operator/UTCL.MMB
Post Event Notes
Notes Blast Location- 335 Kaizen
Location: KCW Instrument Location- Jodhpura Road
Client: *MOHANPURA JODHPURA LIMESTONE MINES
User Name: UTCL
General:
DGMS India (A)
e e i Pemissie GroundVibraton
zC Freq 5.8 Hz 200-— A
Channel Test Passed (Freq = 20.5 Hz Amp = 1268 mv ) |
: 100+ 4
Tran Vert Long ® :
PPV 1285 0780 1411 mm/is i i
ZC Freq 27 37 31 Hz 50~ T
Time(Rel.to Trig) 0208 0140 0036 sec @ i ;
Peak Acceleration ~ 0.030 0036 0041 g £ [ o M
Peak Displacement 0.008 0005 0011 mm E 20— : L
Sensor Check Passed Passed Passed 2 | [ b
Frequency 7.3 75 73 Hz 8 e i 1 e e L L _jc
Overswing Ratio 45 42 44 E T I ; bt
Peak Vector Sum 1.586 mm/s at 0.208 sec 5.1 - 4
. 2 -
6} + 9
9. ria SO - Bt . i i
1 2 5 10 20 50 100 >

Frequency (Hz)
Tran: - Vert: Long: ¢

a)lndustrial Buildings
b)Domestic houses/structures
C)Historic objects. sensitive structures




IdLan el

i ate/Time

: Long at 15:16:33 August 6. 2024
/ Trigger Source

Geo: 0.500 mm/s
Range Geo: 254.0 mm/s
Record Time 3.0 sec at 2048 sps
Operator/Setup: Operator/factory. MMB

v WL A e

Serial Number UM20691 V 10-90GC Micromate ISEE
Battery Level 3.8 Volts !

Unit Calibration December 19, 2023 by UES New Delhi
File Name __TEMP.EVT

Post Event Notes

Notes Blast Location- 335 Kaizen :
Location: KCw Instrument Location- Near Jodhpura School
Client: MOHANPURA JODHPURA LIMESTONE MINES
User Name: UTCL
General: :
DGMS India (A)
Microphone Linear Weighting _ :
PSPL 1,008 pa.(L) at 0.010 sec 254 ... Pepmissible Ground Vibration J
ZC Freq 43 Hz 200+ -+
Channel Test Passed (Freq = 20.5 Hz Amp = 1232 mv ) } No velocity above 1.0 mm/s
100~ .
Tran Vert Long 1 I
PPV 0.378 0481 0.607 mm/s - -
ZC Freq 146 146 128 Hz 0 £
Time (Rel. to Trig) 0.004 0.001 0.005 sec ) i
Peak Acceleration ~ 0.033 0.044 0054 g E | e e ‘a
Peak Displacement  0.000 0.001 0.001 mm £ 20— = b s ==
Sensor Check Passed Passed Passed 2 ? —— ~~——]b
Frequency 7.3 7.3 73 Hz 2 mL et e iy SN S
Overswing Ratio 4.5 46 43 E ¥ , .
Peak Vector Sum 0.780 mm/s at 0.005 sec iy e I
2 -
y T L. SO O N TP, . e R S
1 2 5 10 20 50 100 >
Frequency (Hz)
Tran: - Vert: Llong ¢
a)lndustrial Buildings
b)Domestic houses/structures
C)Historic objects, sensitive structures
SRR A5 NI L WA SR T TIR SO. BRE D W sy
Micks  dabaiaialie s v o Jifeln . L EE . il M
iy - 0.0
5 j
|2 i |
e : ——{——- e , 0.0
| ) |
it i
!
7N I\ =i
0.0

Time Scale: 0.20 sec/d

Amplniﬁdé;Scéleﬁ
Trigger = »— Rl

rinted: August 6, 2024 (V 10.72

©1985-2015 Xmark Corporation

8.0,

" Sensor Check




MOHANPURA-JODHPURA LIMESTONE MINES

Blast Data Sheet

Bench Data

Rock Conditions
(Geologic Structure)

Pre Blast Inspection

Date: pZ-v&-202Y

LOCATION

290 Bex

Blast Number

Firing Time

Weak Joints

L

Tight Joints

D Massive Rock

Bench Conditions

Goed

Face Conditions

Good

Drill holes Conditions

Blast Data [Q Production E] Development
Blast Area Length(m) Width(m) Bencr;eg:(‘m) Volume(m3)
Hole Diameter(mm) Hole Depth(m) Angle of Drilling(Deg.) Sub Drill(m)
Blast Holes 02 mm lom * 90 O hm
Number of Holes lTotal Depth(m) : Number of Rows
5 .03 [ - Rectangular
Burden(m) Spacing(m) ., Drilling Pattern
3 EX) =
i Length(m) Materlal type / Material Size(mm)
ASmg | 3 - 4(/4/ 0 to 8 mm
Total Explosive [aner(Kg) ‘1 5' Iy | Column ?‘ha?r;e /5) l
Initation System @ Nonel General Charging Plan
CTH 1om 21053
Connection Checked By Name :
STEMMING
Signature:
Blast Monitoring Transverse Longitodinal ) Vertical _
e B i PO Latert | (et || 10,
Fly Rock Front Side DBack Side COLUMN
CHARGE
Post Blast Inspection
0‘
El Poor l:] Moderat~ «—|Good /5/1(/

Fragmentation
Boulders and Oversize

Muck Pile Shape

Remaining Rock Mass
Misfires
Blown Out

Blast A Data

-
[:IExercise Clean Up

IZILoose and Spread out

[:Back Break
,:]Yes
[ Jves

Blasting Foreman

Powder Factor(Ton./Kg)

Y50 2/

anside
EModerate Clean Up
l:ITight and Compact
|:|0ver Break
=

No

|:| Bottom
D Bottom

[ Jrignt
EIUnder Break

ottt 57

-

Mines Manager




MO’ \NPURA-JODHPURA LIMESTONE MINES

BLASTING PATTERN

Date: p7. pg. 2031 Blast No. Location/RL: 290 Bo X

(o] 131 159 -
EXPLOSIVE USED HOLE GEOMETRY

S.NO. EXPLOSIVE UoM QUANTITY DESCRRIPTION uUoM
1 |Kelvex(83 mm) Kg (o= No. of Holes Nos. (5
2 Primex. Kg - Depth of Holes mtr low
3 |Kelamboost Kg 450 Spacing mtr 24m
4 |ANFO SmME Kg Nﬂuo K Burden mtr 3 m.
S. |{BF mtr = Stemming Height mtr 3m-
6 |ED Nos ol No. of Row Nos. o3
7 |DTH 10m Nos 15 Powder Factor Ton/Kg | 450
8 [DTH9m Nos e ANy Total Charge Kg 8345
9 |DTH6m Nos — Charge/Hole Kg £8.3
10 |TLD 3/17 Nos 02 Charge/Delay Kg 585
11 |TLD 4/17 Nos - Rock Generation MT 3938
12 |TLD 3/25 Nos —
13 [TLD 4/25 Nos oY
14 |TLD 3/42 Nos a
15 |TLD 4/42 Nos 09




Z Instantel Event Report
Date/Time Tran at 14:29:15 August 7, 2024 Serial Number UM20692 V 10-90GC Micromate ISEE
Trigger Source  Geo: 0.500 mm/s Battery Level 3.8 Volts
Range Geo: 254.0 mm/s Unit Calibration December 19, 2023 by UES New Delhi
Record Time 3.0 sec at 2048 sps File Name __TEMP.EVT
Operator/Setup: Operator/UTCL.MMB
Post Event Notes
Notes BL-290 RAMP IL- JODHPURA SCHOOL SIDE
Location: KCW
Client: MOHANPURA JODHPURA LIMESTONE MINES
User Name: UTCL »
General:
DGMS India (A)
Microphone Linear Weighting i .
PSPL 1.536 pa.(L) at 1.547 sec 254 | Permissible Ground Vibration
ZC Freq 4.9 Hz 2°°Jr I
Channel Test Passed (Freq = 20.5 Hz Amp = 1307 mv )
100 =+
Tran  Vert Long T
PPV 1111 0607 1.072 mm/s b
ZC Freq 41 45 38 Hz L) n
Time (Rel. to Trig) 0201 0.124 0.221 sec 0 1 I
Peak Acceleration 0.041 0.030 0033 g E [ e o a
Peak Displacement 0.005 0.004 0006 mm E 20 o e e : e
Sensor Check Passed Passed Passed 2 I ; b
Frequency 7.3 7.3 73 Hz 2 TR R A e .
Overswing Ratio 45 42 4.4 s % i ‘ 1
Peak Vector Sum 1.248 mm/s at 0.200 sec 5] s i
24— ——— — — ==
[ \
1 EUSE =R ol |
1 2 5 10 20 50 100
Frequency (Hz)
Tran: + Vert: = Long: @
a)Industrial Buildings
b)Domestic houses/structures
c)Historic objects, sensitive structures
h 4 — e ; -
\ I
| i
MicL e - e e
\ 1
| ]
i
|
| i
Long i ¥ —— e |
| |
4 | 1 |
| ! |
e et 1 2
I \
|
o ‘
g - |
1 | 1 |
Tran : ———————— oo o
T ]
4»; \ | + - | VI
tfo 1.0 20 3.0

Trigger=p»— — —<

Printed: August 8, 2024 (V 10.72 - 10.72.1)

Time Scale: 0.20 sec/div Amplitude Scale: Geo: 2.000 mm/s/div Mic: 1.000 pa.(L)/div

Format © 1995-2015 Xmark Corporation

Sensor Check

0.0

0.0

0.0

0.0



Z Instantel Event Report

Date/Time Tran at 14:29:03 August 7, 2024 Serial Number UM20691 V 10-90GC Micromate ISEE
Trigger Source  Geo: 0.500 mm/s Battery Level 3.8 Volts
Range Geo: 254.0 mm/s Unit Calibration December 19, 2023 by UES New Delhi
Record Time 3.0 sec at 2048 sps File Name __TEMP.EVT
Operator/Setup: Operator/factory. MMB
Post Event Notes
Notes BL-290 BOX IL- JODHPURA SIDE
Location: KCW
Client: MOHANPURA JODHPURA LIMESTONE MINES
User Name: UTCL
General:
DGMS India (A)
Microphone Linear Weighting = "
PSPL 1.815 pa.(L) at 2.090 sec 2641 _Permissible Ground Vibration , , .
ZC Freq 2.8 Hz - 200~ e
Channel Test Passed (Freq = 20.5 Hz Amp = 1288 mv )
1 ol

Tran  Vert Long oo% F
PPV 1111 0804 1379 mm/s +
2ZC Freq 93 79 114 Hz S T

Time (Rel. to Trig) 0.056 0.175 0.163 sec
Peak Acceleration 0.094 0.053 0123 ¢
Peak Displacement  0.002 0.002 0.003 mm
Sensor Check Passed Passed Passed
Frequency 73 ) 73 Hz
Overswing Ratio 45 4.7 44

Peak Vector Sum 1.418 mm/s at 0.175 sec

Velocity (mm/s)
o o
|
|
i
i
|
i
|
i
|
|
- H ey
0

1 2 5 10 20 50 100 >
Frequency (Hz)
Tran: + Vert: = Long: @
a)Industrial Buildings
b)Domestic houses/structures
c)Historic objects, sensitive structures
A 4 4 —~ | —
MicL i i T 0.0
.
1 \
Long 1 acas e = ,,L 0.0
\
R
1
Vert e S | SR 2 8
i} \
| |
| |
\ |
Tran 1 b — e ————f%——»v— 0.0
i ]
\ ] ‘
] \ ' } J‘ ' -
&o 1.0 2.0 3.0
Time Scale: 0.20 sec/div Amplitude Scale: Geo: 2.000 mm/s/div Mic: 1.000 pa.(L)/div Sensor Check

Trigger=p— — —<

Printed: August 8, 2024 (V 10.72 - 10.72.1) Format © 1995-2015 Xmark Corporation



MOHANPURA-JODHPURA LIMESTONE MINES

Blast Data Sheet

Bench Data

Rock Conditions
(Geologic Structure)

Pre Blast Inspection

Blast Data

Blast Area

Blast Holes

Stemming

Total Explosive

Initation System

Connection Checked By

Blast Monitoring
Vibration(mm/s)

Fly Rock

Post Blast Inspection

Fragmentation
Boulders and Oversize

Muck Pile Shape

Remaining Rock Mass
Misfires
Blown Out

Blast Assessment Data

Blasting Foreman

_ Date: ¢ F-p8- 2024
LOCATION Blast Number Firing Time
305 ALhwLl
I:] Weak Joints E Tight Joints I:] Massive Rock
Bench Conditions Face Conditions Drill holes Conditions
bd | L bood bl
D Production [:l Development
Length(m) Width(m) Bench Height(m) Volume(m3)
........................................ Lo,
Hole Diameter(mm) Hole Depth(m) Angle of Drisling(Deg.) Sub Drill(m)
./ B2mm.... i, RN S [ 2 90 —
Number of Holes Total Depth(m) Number of Rows
é [&om: X [ - Rectangular
Burden(m) - Spacing(m) g . ;= Drilling Pattern
3Sm 39” A’lﬂ/{f [S  staggered

Ebmmls..

LB Imm /s

Length(m) Materia }p Material Size(mm)
j’ M o 0to 8 mm
Primer(Kg) Column Charge(Kg)
. Lo 8o kg
[E Nonel
Name :
Signature:
Transverse Longltodmal Vertical

IE‘Front Side

’:]Poor
e
:]Exercise Clean Up

IZ‘Loose and Spread out

[:IBack Break
[:]Yes
[ ves

Powder Factor(Ton./Kg)

Y- 35 Tthy

DBack Side

[:Moderah
[eHnside

[ IModerate clean Up
[ Jright and Compact
[ —]over Break
IZINO

=

Good

[ ]sottom

[ Jeottom

[ Jrignt

[ Junder Break

i

Blasting Incharge

General Charging Plan
w) ; 12m Jppms

2 |— STEMMING

smF
oY
j_ COLUMN
CHARGE
—0'/5 K]
0 /5 IV/M

-2~

BASE CHARGE

befle Jo

-

Mines Manager




MO ___ NPURA-JODHPURA LIMESTONE MINES

BLASTING PATTERN

Date: cww p&-202M Blast No. Location/RL: 205 gLlrwl )
710

{25 [ 50

229 216
EXPLOSIVE USED HOLE GEOMETRY

S.NO. EXPLOSIVE UomM QUANTITY DESCRRIPTION UOM
1 |Kelvex(83 mm) Kg Sky No. of Holes Nos. I
2 |Primex Kg —_ Depth of Holes mtr Jor~—
3 |Kelamboost Kg S oy Spacing mtr 2-5m
4 _|ANFO SmE Kg |V EDS Burden mtr I
5 |DF mtr -— Stemming Height mtr 3
6 |ED Nos ol No. of Row Nos. O2—
7 |DTH 10m Nos -— Powder Factor Ton/Kg Yy.35
8 |DTHSQ J2m -« Nos R Total Charge Ke  |10&5Y
9 |DTH 6m Nos e Charge/Hole Kg Lo 3
10 |TLD 3/17 . Nos 02 Charge/Delay Kg o 5H
11 |TLD 4/17 Nos —_ Rock Generation MT bYzs5
12 |TLD 3/25 Nos m—
13 |TLD 4/25 Nos ke 2
14 |TLD 3/42 Nos -
15 |TLD 4/42 Nos o9




Z Instantel

Date/Time Tran at 14:38:04 August 7, 2024
Trigger Source  Geo: 0.500 mm/s

Range Geo: 254.0 mm/s

Record Time 3.0 sec at 2048 sps

Operator/Setup: Operator/factory. MMB

Event Report

UM20691 V 10-90GC Micromate ISEE
3.8 Volts

December 19, 2023 by UES New Delhi
__TEMP.EVT

Serial Number
Battery Level
Unit Calibration
File Name

Post Event Notes

Notes BL-305 ALKALI IL- JODHPURA SIDE
Location: KCW
Client: MOHANPURA JODHPURA LIMESTONE MINES
User Name: UTCL
General:
DGMS India (A)
Microphone Linear Weighting — ,
PSPL 5.446 pa.(L) at 1.846 sec 2641 | Permissible Ground Vibration | .
ZC Freq 8.3 Hz 200
Channel Test Passed (Freq = 20.5 Hz Amp = 1288 mv )
100%
Tran Vert Long I
PPV 1064 0607 0.835 mm/s -
ZC Freq 33 33 38 Hz ) 1
Time (Rel. to Trig) 0.274 0.134 0.188 sec 0 1 1
Peak Acceleration 0.046 0.031 0053 g £
Peak Displacement 0.004 0.003 0.003 mm §.
Sensor Check Passed Passed Passed 2
Frequency 7.3 % | 74 W S
Overswing Ratio 4.5 47 4.4 ;,
Peak Vector Sum 1.095 mm/s at 0.068 sec
‘ 1
1+t s fe— L T
1 2 5 10 20 50 100 >
Frequency (Hz)
Tran: + Vert:  Long: @
a)Industrial Buildings
b)Domestic houses/structures
c)Historic objects, sensitive structures
\ 4 e _— ! -
| |
I
MicL - 0.0
T 1
| I
1l
i \ \
il
il ]
Long == e e ‘* ——— 0.0
% | ity
| ]
I ]
Vert % e e e e ] 0.0
| i
i
P
P |
Tran {— - —— —— i — 0.0
+ \
L — | %
ofo 1.0 2.0 3.0

Time Scale: 0.20 sec/div Amplitude Scale: Geo: 2.000 mm/s/div Mic: 2.000 pa.(L)/div

Trigger=p— — —<

Printed: August 8, 2024 (V 10.72 - 10.72.1)

Sensor Check

Format © 1995-2015 Xmark Corporation



Z Instantel Event Report

Date/Time Long at 14:38:16 August 7, 2024 Serial Number  UM20692 V 10-90GC Micromate ISEE
Trigger Source  Geo: 0.500 mm/s Battery Level 3.8 Volts
Range Geo: 254.0 mm/s Unit Calibration December 19, 2023 by UES New Delhi
Record Time 3.0 sec at 2048 sps File Name __TEMP.EVT
Operator/Setup: Operator/UTCL.MMB
Post Event Notes
Notes BL-305 ALKALI IL- JODHPURA SCHOOL SIDE
Location: KCW
Client: MOHANPURA JODHPURA LIMESTONE MINES
User Name: UTCL
General:
DGMS India (A)
Microphone Linear Weighting e 3
PSPL 4.717 pa.(L) at 1.773 sec 254 i Permissible Ground Vibration , +
ZC Freq 4.8 Hz 200+
Channel Test Passed (Freq = 20.5 Hz Amp = 1307 mv ) 1004 No velocity above 1.0 mmis
Tran Vert Long ¥
PPV 0615 0441 0891 mm/s I !
ZC Freq 38 26 158 Hz S0 i
Time (Rel. to Trig) 0109 0.167 0.099 sec @® i |
Peak Acceleration 0025 0.016 0025 g E [ e o Sl a
Peak Displacement 0.005 0.002 0.007 mm E 20 e T e
Sensor Check Passed Passed Passed 2 ! b
Frequency 7.3 7.3 73 Hz 8 PO A e e
Overswing Ratio 45 4.2 44 s ! :
Peak Vector Sum 0.903 mm/s at 0.099 sec 5 ’, ol ol
o SRR - | 1
i \
i ; H T S P (G  )
1 2 5 10 20 50 100 >
Frequency (Hz)
Tran: + Vert:  Long:
a)Industrial Buildings
b)Domestic houses/structures
c)Historic objects, sensitive structures
144‘ T R T e L | T MR SN ce aoiame - = [ T
1 i
‘ |
+ 1
MicL e . 00
1
| |
l ‘ 1l
I \ I ‘
Long T— | ——— ——j‘?— ———— 0.0
I \
[ 1
il 1
Vert JE—_— e e e e " 0.0
IL | |
\
|
Tran -7, - e ST SPESE— S SIS WESR TS ;4*_‘ 00
I 0 | + } ‘
0‘0 1.0 2.0 3.0
Time Scale: 0.20 sec/div Amplitude Scale: Geo: 2.000 mm/s/div Mic: 2.000 pa.(L)/div Sensor Check

Trigger=p»— — —<

Printed: August 8, 2024 (V 10.72 - 10.72.1) Format © 1995-2015 Xmark Corporation



27°41°40.74"
76'08'00.89

B
o
} LAYOUT PLAN FOR BLASTING ON 06-08-2024 AT
} DIFFERENT LOCATIONS AT EXISTING PIT AND THEIR
[ DISTANCES FROM INSTRUMENTS :
?
i
T l‘
:r |
b \ |
‘r i
T l
:
| s
‘[ JODHPURA VILLAGE 3
| |
: |
| |
i |
! ]
| |
i |
l i
i %mhonrt 3
|
lf
| EXISTING PIT
|
} (336 KAizen) Location. 2 1
I [
| |
i 3
; INDEX ;
| MINING LEASE BOUNDARY | Ay = ===~ F
i i ML AREA - 548.78 HECT. o, S Y I
i ﬁfﬂ‘*%f( EXISTING PIT .
. Surveyor PUBLIC ROAD — |
i r@wwq' - Location of Blasting £2 Ir
} P4 Location of Instrument e :
i Mines Manager Noaroot Buding, sodhpura Vilage | @9 :
6065581 76'07'06.95"



27°41°40.74" o "
76508’00.89" % %6%98917

LAYOUT PLAN FOR BLASTING ON 07-08-2024 AT
DIFFERENT LOCATIONS AT EXISTING PIT AND THEIR
DISTANCES FROM INSTRUMENTS

JODHPURA VILLAGE

NNNNNNNNNNNNN

EXISTING PIT

MINING LEASE BOUNDARY Ammm—— 1B
5 ML AREA - 548.78 HECT. D=====dC
KawelC
— g EXISTING PIT
Surveyor PUBLIC ROAD T —
f.,f“? wq - Location of Blasting =
M:G'N\' = Location of Instrument e
“P/ Govt. Primary School, ) é
Mlnes Manager Nearest Building, Jodhpura Village —
A o p -
27'40°26.34 i 27°39'47.68]
26069781 Location of Instrument 76°07'06.95
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ADITYA

HEALTH CENTRE KOTPUTLI CEMENT WORKS (Date 13/12/2022)

ULTRATECH CEMENT LTD
PO. MOHANPURA THESIL- KOTPUTLI DIST JAIPUR,RAJ- 303108
SILICOSIS DETECTION CAMP -ORGANIZED BY PMO B.D.M. HOSPITAL KOTPUTLI
* NAD = No Abnormality Detected
By Dr. Devendra Shrama, Dr.Ghanshyam Gahlot , Dr. Jitendr-a Sharma , I‘:ﬂr.Ramniwash Yadav , Mr. Mukesh m"
( Govt, B.D.M Hospitpal I_(otputh]
Sr. No.| EMPL CODE EMPLOYEE NAME Department |Category Remarks
1 GK011609340 |RATAN LAL YADAV Mines TECHNICIAN NAD
9 GII(011609341 SURYA KANT GAUTAM --Mines i OPERATOR NAD
3 GK011609344 |KAILASH NATH YOGI Timi ___FEV[_R i NA_D
4 GK011609345 |JAGDISH NATH Mines DRIVER - NAD
5 GK011609487 |SHYAM SINGH Mines OPERATOR NA-D
6" I GK011609488 |RANJEET SINGH YADAV Mincs T!.?C-}-i_%;l;;ll;"\N NAD
7 GK011609563 |PINTU KUMAR Min_es | TECHNIE’I;\-N NAD
3 GKO11609584 |KRISHNA GOSWAMI Mines_' _EP—!RMO R | I\jf\i)
9 GKO11611872 |ARJUN KUMAR 3 Minc; SIT-F-'_-I;\-I&I_J\I’.GF NAD
10 GK011608560 |BABULAL YADAV IVIE"; | DRI\;F:F i NAD
1 GK011608561 |RAM SINGH GURJAR Mines DRIVER NAD
12 GKO11608562 |ARAVIND KUMAR MANDAL  |Mines HEO NAD
13 GK011608563 |KEWAL KUMAR I\_ﬂine:‘; HEO NAD
14 GK011608581. |OM PRAKASH YADAV Mines MECHANIC NAD
15 GK011608641 |PREM SINGH Minecs DRIVER NAD
16 GK011608642 |BABU LAL GURJAR Mines DRIVER NAD
17 GK011608643 |DINESH KUMAR YADAV Mines DRIVER NAD
18 GK011608823 |RAM RAJ MEENA I\z:lin_c', ____ﬂ :tte;d:’.nl_ s NAD
19 GK0116961 RAIU DUMOLIYA Mines HELPER NAD
20 GK0116967  |KRISHAN KUMAR YADAV Mines HELPER NAD
71 GKO116970  |SUBE SINGH YADAV Mines HIEO NAD
29 GKO117136  |RANJEET SINGH SHEKHAWAT Mines HEO NAD
73 GK0117217  |VIKRAM SINGH ARYA Mines Welder NAD




HEALTH CENTRE KOTPUTLI CEMENT WORKS (Date 13/12/2022)

ULTRATECH CEMENT LTD
b et PO. MOHANPURA THESIL- KOTPUTLI DIST JAIPUR,RAJ- 303108
SILICOSIS DETECTION CAMP -ORGANIZED BY PMO B.D.M. HOSPITAL KOTPUTLI
#* NAD = No Abnormality Detected
By Dr. Devendra Shrama , Dr. G.hanshyam Gahlot, Dr. Jitendra Sharma , Mr. Ramniwash Yadav , Mr. Mukesh sh-Tra
( Govt. B.D.M Hospitpal Kotputli)

Sr. No.| EMPL CODE EMPLOYEE NAME Depar_'gﬁe_r_nt Category Remarks
94 GK011609122 |ISLAMUDDIN KATHAT Mines DRIVIR NAD
95 GK011609253 |SHISH RAM GURJAR Minés : ;Iil_P;-'R NAD
26 GK011609254 |RAHUL YADAV MinEr_; U HELPER NAD
97 GK011609255 [HANSRAI YADAV Mines HELPER NAD
98 GK011600454 [SUNIL KUMAR YADAV Mines STORE KFEPER NAD
29. |. GKO011600459 |VUAY SINGH YADAV Mines MECHANIC NAD
20 GKO11601575 |MANOJ KUMAR SHARMA Mines HELPER NAD
31 GK011603957 |AMAR SINGH Mines Welder NAD
32 GK011603958 |[RAM SINGH Mines MECHANIC NAD
13 GK011603961 |UMASHANKAR SWAMI Minos MECHANIC NAD
24 GK011604038 |HAJARI LAL YADAY Mines DRIVER NAD
35 GK011604346 |MAHESH KUMAR YADAV Mines DRIVER NAD
36 GK011605815 [SURESH KUMAR Mings ENGIN_F-LR NAD
17 GKO11606425 |PRATAP DHANKA Mines TECHNICIAN NAD
38 GK011606930 [RAMESH SAINI Minas FNGINFER NAD
39 GK011606931 |HAJARI LAL SAINI Mines ENGlNH R NAD
40 GK011609096 |RAMPAL YADAV Mines HEIPER NAD
a1 GK011609097 [ASHOK KUMAR DHANKA Mincs HELPER NAD
42 GK011609181 |ARVIND KUMAR YADAV Mines HELPER NAD
43 GK011609213 |DHARMPAL YADAV Mines Attcndﬂnl NAD
a4 GK011609214 |RAJARAM SAINI Mines Attendant NAD
45 GK011609215 [MANISH KUMAR Mincs Attendant NAD

| 46 GK011609252 |JITENDAR KATARIYA Mines B HEI PFl - NAD
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£ ULTRATECH CEMENT LTD
o it PO. MOHANPURA THESIL- KOTPUTLI DIST JAIPUR,RAI- 303108
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By Dr. Devendra Shrama, Dr.Ghanshyam Gahlot, Dr. Jitendra Sharma , Mr.Ramniwash Yadav , Mr. Mulkesh w
( Govt. B.D.M Hospitpal Kotputli ) i
Sr. No.| EMPL CODE EMPLOYEE NAME Department Category Remarks
A7 GKO11609273 |AYUB KHAN et - I\{l_im*_.s ‘u'-\fcldo—r | NAD
48 GK011609439 |DESHRAI YADAV J Mmos 2 I_JRIVI_R i NAD
49 GK011609449 |SONU KUMAR SHARMA _‘l\_flviTzs. __‘__”II_I:_I PEl’. NAD
50 GK011609677 |SUDERSHAN RAJPUT l\i’l_u_wi ] [lNGIN_i_i..I"._ |NAD
. GKO11610033 |[VINOD KUMAWAT Mines ENGINEER
51 B i B | v s RS . S
59 GK011610097 |MOHAMMAD MUFIZUDDIN  [Mines FNGINEER NAD
53 GK011611904 |ANIL KUMAR SAIN Mines = H!F_Liil_- R. ________N_{\D
54 GK011609034 |RAJ KUMAR SINGH Mines _—_\N—eldir el NAD
o GK011605046 |DHOULA RAM YADAV Mines DRIVER
39 RN .
56 GK011608973 |SURESH CHAND YADAV Mines L[_)Iﬂii | NAD

—




